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INTRODUCTION

I, the Chairman of the Public Accounts Committee as authorised
by the Committee do present on their behalf this Twenty-second Re-
port on the Third Five Year Plan of the Railways—Chapter—I and
raras 16 & 17 of the Audit Report (Railways), 1967.

2. The Appropriation Accounts (Railways), 1965-66 together with:
the Audit Report thereon were laid on the Table of the House on the
21st March, 1967. The Committee examined Chapter—I and paras
16 & 17 of Audit Report (Railways), 1967 at their sitting held on 11th
December, 1967 (AN). The Committee considered and finalised
this Report at their sitting held on 11th March, 1968 (AN). Minutes
of each sitting of the Committee form part I1I* of the Report.

3. A statement showing the summary of the main conclusions/
recommendations of the Committee is appended to the Report
(Appendix XV). For facility of reference these have been printed
in thick type in the body of the Report.

4. The Committee place on record their appreciation of the assist-
ance rendered to them in the examination of these Accounts by the
Comptroller and Auditor General of India.

5. They would also like to express their thanks to the Chairman
and Members of the Railway Board and representatives of the Minis-
try of Industria] Development and Company Affairs, the Ministry of
Steel, Mines and Metals and the Planning Commission for the co-
operation extended by them in giving information to the Committee.

NeEw DEeLHI; M. R. MASANI,
March, 12, 1968. Chairman,
Phalguna 22, 1889 (Saka), Public Accounts Committee.

*Not printed (one ostyled copy laid on the Table and five copi
Parliament Libngy). cyclosty Py Ve Coples placed in

(iv)



I

TRAFFIC FORECASTS
(a) General

The anticipated expenditure during the Third Five Year Plan
on Works, Machinery and Rolling Stock Programme and Inventories
of Railways was Rs. 1,325 crores of which Rs. 505 crores was expected
to be financed from their own resources, that it, from Revenue,
Depreciation Reserve Fund and Development Fund. The actual
outlay amounted to Rs. 1,686 crores of which the Railways’ contri-
bution was Rs. 546 crores.

1.2. The Plan outlay of Rs. 1,325 crores was based on the expec-
tation of increased traffic to be moved during the Third Plan reach-
ing a level of 249 million tonnes of originating goods traffic in the
last year of the Plan, namely 1965-66. This meant an increase of 93
million tonnes over the originating goods traffic moved in the last
year of the Second Plan which was 156 million tonnes. The antici-
pated increase in non-suburban passenger traffic was 3 per cent per
annum. The Audit Report pointed out that while the actual increase
in the non-suburban passenger traffic was 3.4 per cent per annum
there was a substantial shortfall in the goods traffic. In 1965-66, the
originating goods traffic moved was only 203 million tonnes.

1.3. At the instance of the Committee the Ministry of Railways
(Railway Board) furnished notes stating the methodology of plan-
ning adopted by the Railway Board and the different stages in the
formulation and review of Plan programmes. It hag been stated In
one of the notes: —

“The Railways’ plans are developed on the estimated increase
in traffic over the plan period concerned. These estimates
are specific in respect of certain major commodities includ-
ing coal, raw materials for and finished products from
steel plants, export ores, railway materials, foodgrains,
cement, Petrol Oil and Lubricants, and fertilisers; a more
general basis of increase is adopted for the remaining
trafic. The major part of traffic anticipations is thus spe-
-cifically determined in consultation with the Planning
Commission and other Ministries of the Government con-
cerned with these industries. Production estimates and
plans for expansion are obtained, analysed, and used for
developing traffic forecasts. These estimates are cross-
checked with empirical data of past growth patterns, and



firm forecasts are thus developed. Having made initia}
traffic estimates, a constant liaison is maintained with the-
Planning Commission and with other sources of informa-
tion. Changes in sectoral plans are noted and the Rail-
ways’ own traffic estimates modified according to chang--
ing trends and anticipations in economic growth in the
country. The plans are, therefore, flexible and subject to
frequent review.

Finally, the development of additional transport capacity on
the Railways has two main aspects. Increased capacity
in terms of fixed structures and track takes a long time
to develop. It also grows in ‘blocks’ and cannot be tailor-
ed to meet changing needs from year to year. It is consi-
dered most economic as well as advisable to plan for block
increases even though this may lead to transport capacity
temporarily in excess/short of requirements at the end
of one Plan period or another. The development of rolling
stock capacity is more amenable to quick change, though
here again violent fluctuations in wagon orders have to
be avoided. In both cases, however, the perspective of
planning becomes important: not necessarily the year-to-
year estimates of traffic and the requirements of capacity,
but requirements viewed as for the end of a Plan period,
and the yearly approach towards them.”

1.4. The first traffic forecasts for the Third Five Year Plan were
made in October, 1960 at the time of deliberations of the Railway
Convention Committee. As per these forecasts the traffic expected
to be moved in the last year of the Plan was 238.8 million tonnes.

The basis for the forecast has been stated in the note furnished by
the Ministry as under: —

“The production targets in the major industrial sectors men-
tioned above had, however, not yet taken final shape, and

a precise indication about financial outlay during the
Third Plan was not available.

Assuming a traffic level of 164.6 million tonnes in 1960-61, and
on the basis of available information, the Planning Com-
mission, in February, 1960, indicated rail transport require-
ment of 238.8 million tonnes by 198685-66. The outlay pro-
posed was Rs. 1255 crores, for an increase of 74.2 million
tonnes in originating freight, and 15 per cent in passenger
traffic over the Plan period. The freight traffic anticipa-



tions assumed the following production levels in major
industries by the end of the Plan:

Steel 8.9 million tonnes
Pig Iron 1.5 million tonnes
Coal 91.4 million tonnes
Cement

13.2 million tonnes

In respect of general goods traffic, including railway materials
and iron ore for export, an increase of 5 per cent per
annum was provided for. The basis for this projection
was the actual increase of 5.2 per cent per annum during

the period from 1951-52 to 1955-56, and of 4.52 per cent per
annum from 1956-57 to 1960-61.”

1.5. In March, 1961, the above forecast prepared in October, 1960
was revised to 248.9 million tonnes. This was the result of an
upward revision of the estimates in respect of raw materials and
coal for the Steel Plants, coal for the general public and Railway

material and certain productions in the case of other items. The
Third Five Year Plan, however, noted:

“The Development Programmes for coal and certain other
important industries have not yet all been worked out in
full detail. As their exact nature and requirements be-
come clear, it will be possible to coordinate the railway
programme with them more closely so as to ensure that
they move forward in harmony and their phasing and im-
plementation are carefully synchronised.  Furthermore,
since the overall estimates of traffic can only be treated as
tentative at this stage, they will be subject to constant

review in the light of the actual trends in traffic from year
to year.”

1.6. In January, 1962, on the basis of certain studies made the
trafic forecast for the last year of the Plan was further revised up-
ward to 264 million tonnes. The increase was made under coal (5
million tonnes) and General goods (10.2 million tonnes) which meant
an additional outlay of Rs. 175.5 crores. Another Rs. 59.0 crores were
provided for the construction of Broad Gauge link in Assam and for
the extension of a strategic line. A further Rs. 22 crores was provided
for taking advance action on rail capacity required in the early year

of the Fourth Plan. Thus the Plan outlay was increased by Rs. 256.5
crores.
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1.7. In November, 1963, at the time of Mid-Plan Appraisal it be-
came clear that the production targets visualised in respect of coal,
steel and cement industries were not likely to materialise. The over-
all rail traffic target at the end of the Plan was, therefore, reduced
to 245 million tonnes.  However, the physical programme at a
cost of Rs. 15815 crores was left unaltered. In the Midterm Ap-
‘praisal of the Plan it was stated:

“Trends in traffic.—The development programme for railways
in the Third Plan was drawn up in relation to a total
traffic of 249 million tonnes estimated to materialise in
1965-66. The present programme provides for capacities
adequate for carrying 264 million tonnes. Owing to
shortfalls anticipated in the production of Steel, coal
and cement industrieg originating traffic in the last year
of the Third Plan is now reckoned at about 245 million
tonnes. However. since the traffic will be growing stea-
dily over the remaining period of the Plan, originating
traffic on the railways during the last auarter of the
year-1965-66 is expected to correspond to a higher an-
nual rate than the estimate of 245 million tonnes for the
year as a whole. It is proposed to carry out the rail
transport programmes as enlarged so that transport ca-
pacities should be adeauate and even a little ahead of

actual need at the beginning of the Fourth Plan.”

1.8. The Ministry of Railways have stated in their note that in
January, 1965, a further review revealed a steep fall in the off-take
of coal, a decline in the anticipations of iron ore export, and a fall in
the production of cement. A reduction in the development pro-
gramme of the Railways thus became essential. Schemes linked
with specific projects were slowed down or deferred to the Fourth
Plan. The procurement programme for rolling stock was cut back
to a capacity level of 231 million tonnes (further reduced by subse-
quent short deliveries).

1.9. The actual materialisation of traffic in 1965-66 was, however,
below even the initial forecast of 238.8 million tonnes made in Octo-
ber, 1960.

1.10. The anticipated traffic target for the last year of the Third
Five Year Plan and the actual Traffic moved by the Railways during



the year were as follows:

Traffic targets for 1965-66 (in million tonnes)

Actusl? Convention Third January, Mid-term Actuals Shortfatl
wraffic Committee Plan 1962 Appraisal with
csrried Estimates  Estimates Fstimates  (Nov. 63) reference
in 1960-61} (Oct.60)  (Mar.61) to Plan
targets
I . 2 3 4 5 6 7
1. Coal
19-§5 (a) Railways 22-4 223 22°3 24°0 20°3 -—2°0
8-2 (b) Steel Plants fa; 18-7 18-7 15°§ 12:°0 -8 7
227 (¢) Others (e 50" 4 554 49°5 344 —16-0
504 ToTAL 82-4 914 96° 4 89-0 66-7 —24"7
2. Steel, Plants
3-8 (a) Finished products 8¢ 84 84 71 63 —2'1
10°s (8) Raw materials excluding coal 2179 26-1 26-1 19-8 174 —8-7
143 ToTAL ot s 34°5 269 23-7 —10'8
65 3. Cement 12°2 Ciz2 12:2 10°5 8-6 —36

@ Break up not avail-ablc.




@Break up not available.

X 2 3 4 s 6 7
4. General Goods
2-6 (a) lron Orc forexport . . . @ 11°2 11-2 80 52 60
6s-4 (&) Other General Goods @ 76:7 86-8 879 78-2 415
68-0 92°§ 87-9 98-0 95'9 834 —4°5
17-0 §. Railway materials (other than coal) 21°3 22'9 22'9 22-9 20-7 —22
1§6-2 GRrAND TOTAL 238-8 248-9 2640 2452 203-1 —45°8
Increase expected ovar 1960-61 level 82:6 92:7 107-8 89-00 Actual Shortfall
increase. w.r.t.
469 Plan
45°8
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1.11. The year to year materialisation of traffic was also below ex-
pectations from the beginning of the Plan period. The anticipated
traffic compared with actual materialisation was as under.—

(In million tonnes)

As per estimates for
Convention Committees  Actual Traffic

October, 1960 Moved
1961-62 . . . 178 160
1962-63 . . . 187 179
19063-64 . . . 200 191
1964-65 . . . 214 194
1965-66 . . . 239 203
ToraL . . . 1,018 927

1.12. The broad categories of traffic in which shortfalls occurred
are indicated below:

(Shortfall in million tonnes)

With With With
reference reference reference
to October  to 1961 to January

1960 estimates 1962

estimates estimates
Coal . . . . 187 247 29-7
Steel Plants . . . 67 10-8 10-8
Cement . : . . 3:6 36 3-6
General Goods . . . 91 4°5 146
Railway Material : . 0-6 2°2 22
357 458 60-9

1.13. In the course of evidence the Committee, therefore, enquired
whether the traffic forecasts were not framed on a realistic basis.
The representative of the Railway Board, explained that the demand
for rail freight trafic depended on the quantum of production in
different sectors of the economy. In March, 1961, the plans were
formulated on the basis of production targets for different industries
set out by the Planning Commission and various Ministries. He
added that while 85 per cent of the ‘incremental traffic’ pertained to



“specific output related traffic” ie. goods in respect of which preduc-
“tion . targets had been fixed the remaining 16.per cent was worked out
on a ‘trend basis.’ In reply to another question the witness stated:

“The point is we are dependent on the forecasts given to us by
others...... We may have our own judgment, but if the
consensus of expert analysis determine the sectoral
targets the plan as a whole has to be accepted.”

The Chairman, Railway Board added:

“The position is that for the Third Plan Period each Ministry’s
task was defined.... Railway Ministry’s task was
defined that they have to produce 245 million tonnes
of transport. Every body addressed himself to his own
tazk. So far as the Planning Commission is concerned,
their job apparently was to look into these things that
evervoody’s plan was realistic, funds were allotted, etc.
So far as the Ministry of Railways is concerned, they
were given this task. After everybody had been con-
sulted and they had said that they will be able to fulfil
their task, we went to fulfil our own task. Things have
turned out that other Ministries have not been able to
achieve the goal set for them and the repercussion is
that we have not the traffic for which we were asked to

prepare.”

1.14. The Committee pointed out that in October, 1960, the origi-
nating goods traffic for the last year of the Third Five Year Plan was
estimated at 239 million tonnes. In March, 1961 this estimate was re-
vised to 2489 million tonnes and in January, 1962, it was again re-
vised upward to 264 million tonnes. They enquired whether the
fact that the traffic instead of increasing had actually gone down was
considered while revising upward the estimated requirements of
traffic from time to time.

The representative of the Ministry stated:

“During the two years 1962-63 and 1963-84 we had 30 million
tonnes increase in the traffic. In November, 1963, this was
the background and we had a substantial increase in
trafic. The Planning Commission, along with other Min-
istries, said the traffic was 245 million tonnes minimum,
because production in different industries—steel, coal,

was being built on the ground.

1.15. Referring to statement of the Ministry cited in para
that production estimates and plans for expansion were obtained,
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analysed and used for developing traffic forecasts and that the esti..
mates were cross checked with empirical data of past growth pat
terns and firm forecasts were developed, the Committee desired to
know as to how despite these checks the traffic forecasts could not
be more precise. The Chairman, Railway Board, stated:

“Everybody was confident that they will produce the steel,
they will produce the iron ore, coal etc. Everybody was
so confident. Target for rail transport was put up to 264
million tonnes. From 249 in the beginning it was brought
up to 264 There was mid term appraisal in November,
1963 and a further review in January, 1965. At our initia-
tive it was cut down to 231, later on to 225.”

1.16. Asked whether as a commercial organisation it was prudent
on the part of the Railway Board that they simply accepted the
statements/assessmients of other Ministries and did not critically
examine, the estimates itself, the Chairman, Railway Board. reite-
rated his plea stating:

“Each Department has its own responsibility. Steel Ministry
is given a task. Coal and Mines Ministry are given a
task. Industries Ministry has a task. The overall planning
is that of Planning Commission. It need not be neces-
sary for everybody to have duplicate arrangement for
going into such details. Duplicate machinery for all these
things would cost money and so on and so forth.”

1.17. In reply to a question, the Commiittee were informed that
the Transport Division of the Planning Commission laid down these
tasks and suggested methods to achieve the targets. It was stated
by the Chairman, Railway Board:

“Planning Commission has Transport Division also. They met
our officers. There were meetings. They decide what
should be done and they set the tasks and how to fulfil
the targets. Our main aim is as to what resources we need
for the task set for us. Responsibility for defining the
task has uptil now not been considered to be ours so
squarely. We may suggest. Well, this looks rather opti-
mistic; it may not be available and so on. So far as pri-
mary responsibility is concerned, once a task is defined for
us we see what facilities we need, what funds we need,
what lines we need, how many wagons coaches and en-
gines etc. That is the basis so far.”
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1.18. Explaining the part played by the Planning Commission the
a " "esenicative of the P annine Commission informed the Committee:
“l would only like to add that even at the time when the
Third Plan was being drafted the exercise for traffic esti-
matio® whs made by the Railway Board and then sent to

the Planning Commission. The Planning Commission had

taken into account the various projections which were

given by the various Ministries and then in consultation

with the Railway Board fixed a broad target for the Third

Five Year Plan. Now this target of traffic was reviewed

fromj time to time. As a matter of fact it is reviewed

every year at the time of the Annual Plan discussions in

the light of the developments which take place in various
sectors.”

1.19. The Financial Commissioner, Railway Board explained:

“So far as the Railways are concerned I think they should
take the responsibility for projections of traffic target.
But that is only derived largely from the targets of pro-
duction which other Ministries have fixed. What we are
concerned with and are capable of doing is to have a co-
relationship between production targets and traffic targets
arising out of these productions. That we can do only if
we are told in some precise terms where the production
is going to be generated and in what quantity because a
great deal depends on the location of a particular indus-
try, movement of raw-materials and finished products,
marketing, etc. On that basis the Railways have to make
a projection of the traffic and then decide what facilities
will be necessary to meet that traffic.”

1.20. The Committee are surprised at the explanations given by
the Ministry of Railways (Railway Board). In the note furnished
te the Committee, (Para 1.3) the Ministry had explained that “pro-
duction estimates and plans for expansion are obtained, analysed
and used for developing traffic forecasts” and that estimates are
“cross checked with empirical data of past growth patterns and firm
forecasts are then developed.” In the course of evidence, however,
the Ministry stated that they were “dependent on the forcasts given
by *, viz., the Planning Commission and other Ministries.
The Planning Commission was responsible for the overall coordi-
mation and planning and it was not necessary on the part of the
Reilway Board to duplicate arrang=—:~ " "for geing into details”
It was, therefore, contended that the Ministey of Raliv - were con-

eorned with the task of building reil tr——:, which they earried
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1.21. Apparently, the two statements made by the Ministry of
Railways ave at variance with each other, The Railways have a
sizeable establishment for ‘planning’ in the Railway Board as well
as the Zonal Headquarters of the Railways. The Committee are
inclined to agree with the views of the Financial Commissioner that
“go far as the Railways are concerned, they should take the responsi-
bility of projections of traffic target.”

1.22. From the facts placed before them the Committee cannot
help feeling that, from the very beginning, planning in respect of
goods traffic was far from realistic.* As stated in the Ministry of
Railways’ note (para 1.4), when the first estimates were prepared
in 1940, the production targets in the major industrial sectors had
not taken final shape and a precise indication about financial outlay
was not available. The final estimates included in the Plan were,
therefore, tentative. In fact the Third Five Year Plan specifically
stated:

“Furthermore, since the overall estimates of traffic can only
be treated as tentative at this stage, they will be subject
to constant review in the light of the actual trends.”

1.23. The Committee regret to note that subsequent reviews as
contemplated in the Plan were not made and rail programmes not co-
ordinated with the production levels reached in the major industries.

The actual materialisation of traffic from year to year was not kept
in view.

1.24. 1t is not businesslike for a commercial organisation like the
Railways merely to accept the statements/assessments of other
Ministries without critically examining the position themselves.
Even when estimated traffic was not forthcoming, the Ministry of
Railways did not promptly reduce or revise the programmes merely

because “everybody was confident” that they would produce the
goods.

1.25. The Committee asked as to why an assessment of traffic was
not made earlier than January. 1965. The Chairman. Railway Board.
stated that upto October, 1964 there was no reason to doubt that
there would be such a shortfall in production targets of the various
industries because the traffic had increased by 18 and 12 million
tonnes in the second and third years of the Plan. respectively. It
was pointed out that although traffic had increased in the earlier

~ *The assumption of traffic level for the last vear of the Sccond Plan (1960-61) t
164.6 million ronnes for drawing up traffic proiections for the Third Plan was grossly
in excess of the actual traffic of 156.2 million tonnes carried in 1960-61.

3482 (aii) L.S—2.
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years of the Plan there was a wide gap between Plan anticipations:
and the actuals, The Financial Commissioner, Railway Board, stat-
ed that although there were gaps between anticipation and realiss-
tions during the first three years it was expected that traffic would
catch up to 245 million tonnes by the end of the Plan period. He
stated:

“In the earlier years during the Third Five Year Plan the
Production targets of various Ministries kept on changing.
It started with 238, then it went to 248.9 and in January,
1962 it went as high as 264 millions and then in the Mid-
term Appraisal it was brought down to 245. In 1961-62 as
against an estimate of 15 million tonnes it increased by
43. In the very next year when we had expected an
increase of 15 millions it increased by 18.33 millions tonnes,
The year after that it increased by 12.3 million tonnes.
This was in 1963-64. Till the time of Mid-term Appraisal
there was still expectation that things will improve and
the production will improve; till that time there was still
hope that the production will catch up and the traffic
will increase further. The mid-term appraisal figure was
245 million tonnes. In the intermediate years there could
have been variations, but still it was expected that by the
end of the Third Five Year Plan we might reach the figure
of 245 million tonnes. Omly when in the next year, in
1964-65. the estimated traffic increase should have been
17.3 million tonnes but actually at came to only 2.7 million
tonnes, we all alerted ourselves and thought that no longer
is it possible to reach the target.”

126. The Committee, therefore, desired to be furnished with a
note indicating (i) the manner in which physical requirements such
as the number of lines to be constructed, line capacity works to be
undertaken etc. were determined with reference to the traffic fore-
casts, (ii) whether the traffic forecasts were reviewed in the light
of the actual trends in traffic from year to year. and (iii) steps taken
by the Railway Board to curtail the Plan programmes in the light
of these reviews. The note submitted by the Ministry of Railways
(Railwav Board) is at Appendix 1. The note states inter alia that:

“A total of six traffic projections were made for the Third
Plan traffic, between October, 18060 and January, 1965.
The last two reviews were in the form of annual plans for
1964-85 and 1965-68, when it was realised that the actual
traffic, especially in respect of coal and steel plants traffic..
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was likely to be appreciably less than that previously an-
ticipated. The enclosed statement (Annexure ‘A’) indi-
cates the traffic projections made at various times, in juxt-
aposition with the freight traffic actually carried.

It will be noticed from the enclosed statemient that the actual
traffic was close to anticipations in the first two years of
the Third Plan. It fell short to a modest extent in 1963-64.
For the remaining two years of 1964-65 and 1965-66 the
shortfall in relation to the annual plans, was 14.2 million
tonnes in 1964-65, and 49 million tonnes in 1965-66. As
already stated in reply to the main Questionnaire, these
shortfalls occurred due to the rapidly developing economic
recession in the country and could not have been fore-
seen.”

1.27. The Committee note that the comparisons of traffic anticipa-
tions and actuals made in the neote submitted by the Ministry of
Railways are based on the revised estimates prepared in January,
1962, and November, 1963, and not on the estimates prepared for the
Conventions Committee in October, 1960 and for the Third Plan in
March, 1961. As indicated in the Audit Report there was a wide
gap between the actual traffic and that anticipated in October, 1960.
Even in the case of estimates of January, 1962, the Committee note
that, while the increase in traffic estimated for the first two years
of the Plan over the traffic moved in the last vear of the Second
Plan was only 21'9 million tonnes, an increase of 85-9 million tonnes
was anticipated over the next three vears. The Committee are,
therefore, forced to conclude that while formulating their Plan the
Ministry of Railways did net pav due regard to the actual trends of
traffic. It is regrettable that heavy capita! expenditure was incur-
red in creating traffic capacity far in excess of the requirements on
the basis of mere hopes and expectations. Scarce resources which
could have been utilised for more productive purposes were blocked.

1.28. The part played by the Planning Comgmission also calls for
comment. The Commission, which was in over all charge of laying
down the targets and for coordinating the efforts of different sectors
to achieve the objectives, did not exercise any check on the Railways
incurring heavy capital cxpenditure without corelating it to traffic
requirements. Even as late as November 1963, at the time of the
Mid-term Appraisal of the Plan, although it was evident that goods
traffic would not come up to expectations, the Ministry of Railways
were allowed to carry out the rail transport programmes.
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1.29. In reply to a further question from the Committee as to
what checks were proposed to be adopted to avoid recurrence of
such a situation, the Chairman Railway Board replied:

“We have since become wiser in certain ways. One of the
ways is, at three months intervals we review these things.
We have toned down various forecasts and Plan estimates.
Even Fourth Plan targets have been cut down severely. ...
We hope we will be able to keep track better.”

The Financial Commissioner further explained:

“We all learnt a lesson from this experience. The methodo-
logy for estimating the level of traffic arising from the es-
timation of production. which was there already, is still
continued. . .

We have got various ratios well established, so much produc-
tion the Railways will carry and so much percentage of
traffic will be carried by other modes of traffic etc.  If
variations are noticed over a certain period of time, then
they are taken into account and incorporated in the re-
vised methodologv. The point is we would be more criti-
cal about estimation of production of other Ministries. If
over a period of three months the expectations are not
materialising we would enquire into the reasons. If we
find that there are no valid reasons to justify the original
expectation, we would insist on cutting down the target
so that the traffic target could also be reduced.”

1.30. The Committee trust that the Ministry of Railways will put
to better use the existing staff for nlanning at different levels both
in the Railways Board and at Headquarters of Zonal Railways in
order to avoid the recurrence of a similar situation.

(b) Growth of Goods Traffic in respect of Major Commoditics.

1.31. According to Para 3(a) of the Audit Report, the total traffic
of 1,015 million tonnes during the Plan period anticipated in 1960
comprised 199 million tonnes of Railways’ own traffic (including coal
for their use) and 816 million tonnes of revenue earning traffic
While the actual revenue earning traffic was 723 million tonnes
(about 11 per cent less) the Railways’ own traffic was 204 million
tonnes (an increase of 2.5 per cent) during the Plan period. The
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commodity-wise break-up of the actual traffic carried is as follows:—

Traffic Traffic
anti cipated hardled
in 1960

Particulars (In million tonnes)

1. Revenue Earning Traffic

{a) Coal . . . . ) . . . 23 202
(b) Raw materials tor steel plants other than coal . 86 77
1¢; Finished products frem steel plants . . . 34 29
(d) Cement . . . . . . . <0 37
(&) General Goods . ; . . . . 412 378

4. Railreays® Own Traff..

fa) Coal . . . . . . . . 96 107
() Other materials ) . . . ) 156 97
ToTtaL 1,018 927

132 The Cbmmittee examined in detail the anticipations and
actual movement of traffic pertaining to (i) Coal (ii) raw materials
for and unfinished products froms steel plants (iii) general goods,
and (iv) railway material.

(i) Traffic for Coal.
1.33. The traffic estimates for the movement of Coal in the last

year of the Third Five Year Plan (1965-66) and the actuals were as
under:—

Estimares Third! January  Mid-term  Actuals  Shortfall
for Plan 1962 Appraisal with re-
Conven- Estimates LEstimates Nov. 63} ference to
ton Com- March.61) Plan
Tittee targets.
(L. 60)
Coal

‘a) Railways . 224 22°3 223 240 203 —_—20

{5 Steel Plants . Wl | SR 187 15-5 12°0 —6-7

{c) Others . o 50+ 4 554 19°5 344 —16-0

OTAL 82 91- 4 Q6 4 .1+ Te) nh 7 —247

«t Break up/not available

1.34. The forecasts of movement of 82.4 million tonnes of Coal
made for Convention Committee in October, 1960 were based on coal
production target of 91.4 million tonnes. The production was sub-
sequently estimated to reach a level of 98.6 million tonnes and the
final forecast of traffic included in the Plan was placed at 91.4 million
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tonnes. In a note submitted at the instance of the Committee the
Ministry of Railways has explained:

“It was estimated by the Ministry of Steel and Mines in Octo-
ber, 1960, that the production of coal in 1965-66 would be
98.6 million tonnes. Of this, 73.2 million tonnes were to
be drawn from the Bengal-Bihar Coal fields and the rest
from the outlying fields. It was estimated that 91.4 mil-
lion tonnes of coal would move by rail. the balance 7.1
million being consumed by collieries or moved by other
meeans of transport.

‘Subsequently, the Ministry of Steel and Mines advised field-
wise coal production targets and directional breakdown
oi movement requirements. On the basis of this. certain
changes were made in the physical programme for addi-
tional transport capacityv: these changes as well as the aa-
ditional financial outlav required were incorporated in
the Plan frame with the concurrence of the Planning
Commission.”

1.35. The January. 1962 estimates took into account an additional
5 million tonnes of coal to be moved to Coal Washeries etc. At this
stage it was expected that the production of coal would reach 105.7
million tonnes in the first quarter of the Fourth Plan. But in the
Mid-term Appraisal made in November, 1963 it was expected that
the production in 1965-66 would reach a level of only 88.9 million
tonnes (Actual production was of the order of 69.5 million tonnes).
The traffic forecast for coal for 1965-66 was, however, reduced only
by 2.4 million tonnes.

1.36. In eviderce, the Committee enquired as to why the traffic
forecast for coal was reduced by only 2.41 million tonnes when the
target for coal production was itself brought down by 8.7 million
tonnes from Plan target of 98.6 million tonnes to 89.9 million tonnes.
They were informed that the traffic forecast for movement of coal
was based on the recommendations of the Working Group on coal.
The Committee desired to be furnished with a note giving the de-
tails of the composition of the Working Group—its terms of refer-
ence and recommendations, together with Government’s decision
thereon. In a note subsequently submitted to the Committee the
Ministry of Railways (Railway Board) have explained: “A new
factor developed during the Third Plan to change the ratio between
the total production and the rail movement of coal. This factor was
the capacity needed for the movement of washed coal to be supplied
to the steel plants. The Planning Commission had anticipated at
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the time of the Mid-term Appraisal that the washeries then existing,
as well as the additional washery capacity likely to be established
during the remaining period of the Third Plan, could be expected to
supply about 9.5 million tonnes of clean coal in 1965-66. The supply
of washed coal to the steel plants involves a duplicate movement so
far as the Railways are concerned. The primary movement is from
the coalfields to the washeries, with a secondary movemeent taking
place from the washeries to the steel plants.

1.37. A proportion of the movement of washed coal from the
washeries to the steel plants takes place by means other than rail.

1.38. While reducing the production target for coal by 8.7 million
‘tonnes at the Mid-term Appraisal, therefore, full account was taken
of the increasing quanttum of duplicate movement, and the corres-
ponding rail movement reduced by only 2.4 million tonnes, thus
.allowing for approximately 6 million tonnes of duplicate movement.”

1.39. Another note giving the details of the composition of the
‘Working Group on coal, its terms of reference and recommendations
etc. furnished by the Ministry of Railways is at Appendix II.

1.40. The Committee note from para 15 of the First Report of the
Working Group on Coal Production and Transpert that the original
target of 91.4 million tonnes of Coal Traffic took into account 13.78
million tonnes of Washed Coal to be moved from the washeries. The
Mid-term Plan Appraisal specifically stated that clean coal to be
supplied by the Washeries in 1965-66 would be 9-5 million tonnes.
It is thus clear that the estimate of the Working Group of the 13-78
million tonnes of washed coal exceeded the actual requirements by
more than 4 million tonnes and this margin should have been taken
into account by the Railwayvs while determining the net quantities
of coal to be moved.

1.41. Further in their First Report the Working Group had re-
commended that:

“the estimates of demand. the progress in production and
transport facilities for coal in the Third Plan, should be
reviewed on an annual basis.”

1.42. In their Second Report as well the Working Group had
suggested—

. ‘It is necessary to tie up more closely the requirements of
coal movement in various directions and the wagon avail-
ability in these directions on a year to year basis depend-
ing upon the increased line capacities likelyv to be achiev-
ed by the railways each yvear. The Ministry of Mines and
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Fuel and the Coal Comptroller should try to work out the
phased requirements of movements direction-wise from
year to year and the Ministry of Railways should estimate
what increased line capacities will be available in each
direction from year to year.”

1.43. The Committee are constrained to observe that the suggestions
of the Working Group were not properly followed and the actual
trend of movement of coal from year to year was not kept in view
while fixing the traffic targets.

1.44. In this connection the Committee would also invite reference

to the recommendations of the Estimates Committee made in para 56
of their Thirty-Third Report (Third Lok Sabha).

“The Committee observe that although the year-wise targets
of coal production as worked out by the Working Group
in its Second Report have been agreed to by the Railways
and they are broadly committed to move the quantity in-
dicated therein, the fieldwise target of production and dir-
ection-wise movement thereof during each of the remain-
ing three years of the Third Five Year Plan, have still not
been furnished to them by the Ministry of Mines and Fuel.
It is unfortunate that the lessons of the Second Plan when
production was deliberately stepped up regardless of the
fact that corresponding transport facilities were not avail-
able, have vet to be learnt.

Now that a coal production target of 98.3 million tons has been
agreed to by all concerned, the Committee would stress
upon the Ministry of Mines and Fuel the need to work out
the fieldwise targets of production and directionwise move-
ment thereof for each of the remaining three years of the
Third Five Year Plan so that the Ministry of Railwavs
get timelv notice to gear up their transport arrangements
to meet in full the requirements.”

In reply (page 23 of Eighty-eighth Report of Estimiates Commit-
tee, Third Lok Sabha) the then Ministry of Mines and Fuel stated
that the direction-wise transport requirements for movement of Coal
during the final year of the Plan had been furnished but informa-
tion for the intervening years could not be made available as the
spansoring authorities were not able to furnish detailed destination
wise requirements from year to year. It has been added—

“For the purpose of future planning, however, it has been de-
cided that the Coal Controller will organise, on a continu-
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ing basis, the collection of factual information in regard
to direction-wise requirements, so that a realistic assess-
ment of directionwise movement of coal can be made from
year to year.”

The Committee would like to be informed as to whether the above
procedure is since being strictly followed by the Coal Controller and
whether the Railways take into account in planning for Coal traffic
the direction-wise transport requirements.

(it) Traffic for the Steel Plants.

1.46. As stated in the Audit Report, cited above. the traffic esti-
mated for the Steel Plants and that actually moved on the Railways
during the Third Plan period was as follows:—

Trafhe Traffic
Anucipated hauled

In 1960
in million tonnes :
{a; Raw materials for Steel Plants other than coal ] 36 77
(&) Finished prtacts from Steel Plants ) . 34 29

The traffic targets fixed for the year 1965-66 at different stages of
planning and the actuals were as under:—

Esumates ‘Ihird Januar:, Mild-term  Actuals  Shortfail

for Plan 1962 Appraisal with re-
Conven-  Estimate. Estimates (Nov. 63) ference to
tuen Com- March 61 Plan
mittee. targets
AR 6}

I million wonnes;

fa; Fimswed Products 55 8-4 LY D 63 —2 1
(6; Raw matert»ls
excluding coal | 219 2601 2601 19- 174 —8-7
Torar : 304 EEER ERER 26 237 -——10-8

1.47. In a note furnished at the instance of the Committee the
Ministry of Railways have explained: ‘The reduction of 0.1 million
tonnes in the estimated movement of finished products was caused
by readjustment in the production targets of public sector steel
plants. This included the re-scheduling of Bokaro Steel Plant. A
review was made of the raw material requirements of steel plants
in proportion to the finished products. It was concluded that for
every one million tonnes of finished steel, 3 to 3.2 million tonnes of
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Taw materials (excluding coal) were required. For production
target of 8.4 million tonnes of steel, including pig iron, revised raw
material requirements were, therefore, estimatcd at 26.1 million

tonnes.”

1.48. The Committee understood that earlier in October, 1960 the
estimates for miovement of raw materials for the Steel Plants were
worked out on the ratio of 2.57 tonnes of raw materials for every
tonne of finished product. They, therefore, enquired the reasons for
adopting the revised formula of 3 to 3.2 million tonnes of raw mate-
rials per tonne of finished products. The representative of the Min-
istry of Railways attributed this change to two main facts viz. (i)
change in consumption rates due to change in the quality of iron
ore being supplied to steel plants and (ii) change in the direction of
movement of iron ore. The Chairman, Railway Board, however,
stated that it was difficult for the Railway Board to explain this as-
pect. The Ministry of Iron and Steel had made periodical studies
of those problems and had established the working norms. The
Secretary, Department of Iron and Steel, explained that the working
ratios were revised on the basis of working results. He agreed to
examine the matter further in consultation with the Ministry of

Railways and furnish a note.

1.49. Consequently, the Committee desired to be furnished with
the following further information:

((1) What were the quantities of raw materials and finished
products, for Steel Plants moved by rail during the Seconi

Five Year Plan?

(2) What yardstick was adopted during the Second and Third
Plans to estimate the traffic of raw materials and finished
products to be moved by the Railways? If the yardstick
was modified during the course of the Second and Third
Plans, the modifications made and the reasons therefore?

(3) The guantities of raw materials and finished products ac-
tually moved by rail during the Third Plan period. How
dnos this compare with the basis adopted for the yardstick.

(4) On what basis have the reguirements for movement of
raw materials and finished products for steel plants been
estimated for the Fourth Five Year Plan period.

(5) What has been the actual experjence in 1966-67 and
1967-68.

(6) Has the yardstick been modified in the light of experience?
If s0, in what respects?
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1.50. The Committee regret that Government have not furnished
the requisite information despite a reminder. The Committee are
surprised that the Department of Iron and Steel have not been able
to indicate any basis for the yardstick adopted by them to determine
the traffic of raw materials and the finished products of Steel Plants
required to be moved by the Railways during the Third Plan
period. It appears that Government did not pay close attention to
this vital matter while fixing initially or revising upward the targets
for the movement of traflic by rail for the Steel Plants during the
Plan period. The Committee suggest that Government should from
now on review carefully yardsticks for the movement of raw
materials and finished products by rail in the light of experience
gathered in this behalf during the last ten years so as to have realis-
tic targets and avoid a shortfall to the extent of more than 33 per
cent which occurred due to unrealistic planning in the Third Plan.

(iii) Traffic for General Goods:

1.51. According to a note from the Ministry of Railways (Rail-
way Board) the following commodities constituted the main parts of
general goods traffic:

(1) Iron and Steel;

(2) Manganese Ore (for users other than steel plant and for
export);

(3) Limestone (for users other than steel plants);
(4) Petroleum products:;
(5) Foodgrains;
(6) Salt:
(7) Fertilisers;
(8) Jute and cotton (raw and manufactured);
(9) Tea;
(10) Paper;
(11) Sugar;
{12) Sugarcane: and
(13) Oil seeds.
1.52. At the time the Third Plan was formulated. the ‘railway

material' and ‘iron ore for export' were also included within the
category of ‘general goods’. Subsequently, however, these commo-
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dities were separated and independently shown in the freight traffic
prospects.

1.53. The traffic targets fixed for the year 1965-66 in respect of
general gocds were as follows:

(In million tonnes)

Estimate Third January  Mid-terim Actuals  Shortfall
for Plan 1962 Appraisal with
Conven- Estimates Estimates (Nov. ’63) reference
tion Com- March’61} to Plan
mitte. Targets
:Qct. '60)
{a) Iron Ore for
Export . @ I1-2 112 80 52 —6+0
() Other General
Goods . a 767 868 879 782 +15
92°§ 87-9 98-0 959 N34 ~4'5

a Breakup/not available.

1.54. It may be noted that in January, 1962, estimates, an increase
of 10.2 million tonnes in the movement of General Goods was assum-
ed. Explaining the position the Ministry of Railways have stated
in a note:

“The National Plan published in March, 1961, provided for
substantial growth in foodgrains, fertilisers, vegetable and
mineral oils, cotton and sugar, as well as in the production
of cement, and the development of multi-purpose projects
and additional housing. It was thereafter (in January,
1962) decided to increase the general goods traffic antici-
pations for the end of the Plan period, by 102 million
tonnes: In agreement with the Planning Commission, a
further allocation of Rs. 55.5 crores was made to meet this
additional requirements (Rs. 45.5 crores for rolling stock
and Rs. 10 crores for line capacity works.)”

1.55. The Committee desired to be apprised of the developments
between March, 1961 and January, 1962 which had prompted the
Ministry of Railways to put up the target of general goods’ traffic.
They asked whether the actual trend in traffic was kept in view at
the time of revising the forecasts. They also desired to be furnished
with the figures of anticipated general goods traffic and the actual
materialisation during the years 1960-61, 1961-62 and 1962-63. The
representative of the Ministry of Railways promised to furnish @
note containing the detailed information desired by the Committee.
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. 1.56. The Ministry of Railways have furnished a note which inter-
alia states as follows: —

“The Third Plan published document (March 1961) envisaged
a traffic target of 248.9 million tonnes in 1965-66 including
general goods at 99.4 million tonnes (excluding iron ore
for export, but including railway material, except coal).

This target of 99.4 million tonnes was based on an anticipated
annual rate of increase of 4.1 per cent per annum over the
base of 82.5 million tonnes actually carried in 1960-61.

A subsequent review showed a growth rate of 5 per cent per
annum in this traffic during the 10-year period from
1951-52 to 1960-61. It was also estimated that a backlog
existed to the extent of 5 million tonnes of general goods
traffic, held up due to insufficient rail transport capacity,
aggravated by the strike in July, 1960. It was considered
that if this traffic had actually materialised, the base
figure, as in 1960-61 would have been 87.5 million tonnes.

Taking the above two factors together, an increased rate of
per cent per annum in general goods traffic was provided,
over the base figure of 87.5 million tonnes, to arrive at the
end of the Third Plan. This represented an increase of
about 10 million tonnes over the original figure of 99.4
million tonnes.

While making this increase. the vital nature of general goods
traffic to the economy of the country as a whole was fully
borne in mind. The Third Plan provided for considerable
development in the realm of industry and agriculture;
it was considered that adequate rail transport must exist
to move the general goods traffic required to feel this
development.”

1.57. The Committee cannot but feel unhappy at the manner in
which the estimated target for the movement of general goods traffic
was revised from 87.9 million tonnes, as envisaged in the original
Third Plan estimates (March 1961), to 98 million tonnes in January.
1962. This was done on the assumption that the traffic which could
have been carried by the Railways in 1960-61 should be assumed to
be 875 million tonnes instead of the actual 82:5 million tonnes. The
Committee consider that the Planning Commission could and should
have exercised the necessary check to curb the persistent tendency
of the Railway Board to overestimate traffic requirements. The Com-
mittee would like the Planning Commission and Government to
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exercise caution in revising the targets upwards so as to avoid the re-
currence of such cases of unrealistic planning which result in over-
capitalisation.

(iv) Traffic for Railway Materials

1.58. The estimates of traffic for movement of Railway materials
in the last year of the Plan were:

(In million tonnes)

Convention Third January, Mid-term Actuals Shorifall

Committee Plan 1962  Appraisal with
Estimates Estimates Estimates (Nov.' £3) referer.ce
.Oct.” 60) (Mar.’ 61 to
Plan
targets
(a> Coal ) ) 224 22-3 c2°3 240 20-3 —2'0
(b) Other Ratlway
Material | ) 213 229 22-0 22°9 207 —22

1.59. In evidence the Committee asked as to why the traffic for
Railway materials was retained at the original estimated figure
(229 million tonnes) when other traffic was lagging behind, the
representative of the Ministry explained that Railway materials in-
cluded material for the maintenance of track structure. The track
renewal programme was not changed.

1.60. The Committee regret to observe that, even in the case of
material required for their own use, the estimates prepared by the
Railway Board were not precise,
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PHYSICAL TARGETS AND ACHIEVEMENTS

The physical targets and achievements of some of the major items
during the Third Five Year Plan are indicated below:

Planiu; Throw Total Achicve- Throw
targets forward ments forward
from o
Second Fourth
Plan Plan
New Lines 1,92 Km. 1,56 Km. 3,020Km. 3,801 Km. 1,219Km.
Electrification 1,760Km. 1,770Km [ 1,746 Km. caKm.
Doubling 2,560k m. 1,10cKm. 3,66° Km. 3,228Km. 432Km.
Loacomotives 1,764 Nos, 92Nos. 2,022Nos.* 1,564N0s. 169Nos.
Wagons LT, 144N08. 19,329No0s. 1,36.453N0s. 1,44,759N0s, Nil**
A
EMU Coaches 1.o72Nos. 1,022Nos. 661 NoSs. 361N0s

(a) New Lines

2.2. At the instance of the Committee the Ministry of Railways
(Railway Board) have submitted a note explaining the reasons for
the shortfall in the construction of New Lines and increase in ex-
penditure; etc., which is at Appendix III. According to the note the
original Plan provided an amount of Rs. 147 crores for construction
of new Lines. Later on the provision was increased by Rs. 59 crores
for the construction of two strategic lines in Assam. The total Plan
allocation thus became Rs. 206 crores. Another Rs. 6 crores were
spent due to increase in the cost of labour and material etc. 1801
Kms. of New Lines at cost of Rs. 16249 crores were actually com-
pleted during the Third Plan.

/@ Figures are with reference to the original Plan targets and do not take into
account the subsequent revision of targets.

LRevised.

*Includes 177 electric locos for the Electrification Project not included in the Plan
target,

**8,336 wagons procured in cxcess Of the Plan target after wiping out the throw
forward from the Second Plan.

25
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2.3. Annexure ‘B’ to the note furnished by the Ministry indicates
the anticipated return of the New Lines constructed during the
Second and Third Five Year Plans. The Committee note that out
of the 19 New Lines (2,496 Kms.) undertaken* during the Third
Plan at an estimated cost of Rs. 237.62 crores only five lines were
expected to become remunerative in the 6th year after the opening
of the line. Two more lines were expected to become remunerative
in the 11th year. While information on the remunerativeness of
three lines was not indicated in the note, the other nine lines are
not expected to become remunerative even by the 11th year.

24. One of the lines (Guna-Maksi) estimated to cost Rs. 9-60
crores is not only unremunerative but is expected to run at a loss
of 4 per cent even by the 11th year. The cost of these nine unre-
munerative lines was 60:6 per cent of the total cost of all the 19
New lines. In reply to a question as to when the new lines are ex-

pected to become remunerative assets for the Railways it has been
stated in the note:

“It is difficult to say with any precision when the unremune-
rative lines will actually become remunerative. As would
be seen from Annexure ‘B’, some of the new lines were
taken up for construction on considerations other than
direct commercial return to the Railways.”

2.5. The Committee, therefore, desired to be furnished with a note
indicating the location of each of the nine lines, progress made in
their construction, and action taken, if any, to slow down the con-
struction work after it became clear in the Mid-term Appraisal that
traffic would be less than anticipated. The note submitted by the
Ministry of Railways is at Appendix IV. Among others, in the case
of Hindumalkot-Sri Ganganagar Broad Gauge line sanctioned at an
estimated cost of Rs. 1'01 crores it has been stated in the note:

“Though not justified financially, the construction of this rail
link was approved by the Planning Commission as a test
case of “Shramdan” offered by the people of the area and
the State Government. The line was sanctioned in 1961.
For several years, however, Shramadan was not forthcom-
ing for earthwork and for construction of service and re-
sidential buildings. The State Government are now doing
the works for which “Shramadan” had been contemplated
earlier. The State Government have also expressed their
inability to arrange for “Shramadan” of skilled and un-
skilled labour required for the construction of service and

*Taken up for construction. Al of them have, however, not been completed.
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residential buildings but the State Government have now
deposited with the Railway Rs. 1-47 lakhs collected by
them from tho Public towards the cost of skilled and un-
skilled labour for the purpose. The work is now in pro-
gress.”

With regard to Guna-Maksi Rail Link which is expected to run
at a loss even in the 11th year it has been stated:

“The main justification was to provide an alternative route for
the movement of increased coal traffic from Central India
coalfields to Ahmedabad and Saurashtra area in Western
India. It was considered that the section from Bina to
Bhopal on the Grand Trunk Route and Bhopal to Maksi
on ths Western Railway would not be able to bear the
heavy traffic anticipated. It was also considered that the
construction of this line would open up a new area in
Madhya Pradesk a! present lacking in rail communica-
tions. With the opening of a B.G. connection with Kandla
Port, the B.GG. route traffic moving from and to the Port
from Central India iz likely to develop on this line. Con-
struction of the line is  in progress. Due to paucity of
funds progress on this line had to be slowed down from
time to time to enable diversion of funds to more urgent
works."”

2.6. From the Mmnistry of Railwav's note (at Appendix III) the
Committee further nnte that among the lines deferred slowed down
there are two lines namelv, Jhund-Kandla and Mangalore-Hassan
which were actunllv sanctioned in May and November, 1964 respec-
tively ie. loncs after the Mid-term Appraisal in November, 1963.
The Committee, therefore, desired to be furnished with a note show-
ing:

(a) whether while sanctioning these works the Ministry teok
into account the slow growth of traffic in the first three
vears of the Plan;

(b) what developments prompted the Ministry to slow them
down subsequently; and

(c) whether any other new lines or line capacity works were
sanctioned after November, 1963. If so, the expenditure
incurred on those works.

2.7. The note submitted by the Ministrv of Railways is at Appen-
dix V. It has been stated inter alia in the note that the Mangalore-
Hassan and Jhund-Kandla Projects were sanctioned to meet the

3482 (Aii) LS-—-3.
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specific requirements of the Mangalore and Kandla Ports and had
little to do with the general slowing down of the rate of growth
of traffic on the Railways in the first three years of the Third Plan.
It has been further clarified in the note that the Mangalore-Hassan
Railway line was approved by the Planning Commission in Septem-
ber, 1961 along with the Development Plan of the Mangalore Port.
The work was to be started in consultation with the Ministry of
Transport. As a result of recent Cabinet decision, approving the
Mangalore Port Project, the Railway Administration had since been
advised to complete the work as early as possible. As regards the
Jhund-Kandla line it has been stated, among other things, in the
note: —

“The work has never been slowed down. On the other hand
within the limited funds made available efforts have been
made to expedite the completion of this project. Also,
according to the latest re-assessment of traffic the line is
likely to be remunerative with the returns given below:—

“lst year 7-09 per cent, 6th vear 9-42 per cent, 11th year
1176 per cent.”

2.8. In the course of evidence. the Committee enquired as to what
action was proposed to be taken by the Railway Board to ensure
that only economic criteria were followed for construction of a new
line or restoration of old lines. The Chairman, Railway Board stat-
ed: “Some lines have become un-economic because the estimates
of traffic have gone away. So far as proposals for new lines are
concerned, we resist and we have resisted successfully the proposal
if we fcund that such lines would be unremunerative.”

2.9. In another note submitted to the Committee subsequently
(placed at Appendix I) following considerations are stated to deter-
mine the proposals for construction of New Lines:

(a) Lines required for heavy industrial, mineral, and other
projects included in the Plan period. These were project
oriented lines, specifically provided to enable the develop-
ment of new resources in the country. Their financial im-
plications, therefore, had to be adjudged on a long term
basis;

(b) lines required for meeting Defence and strategic needs;
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(¢) lines required for the development of backward areas
generally and to serve the economic, social and political
needs of such areas. The cost/benefit ratio for such pro-

jects took into account the benefit to the area concerned,
along with the likely financial return to the Railways;

(d) lines sponsored by the State Governments or other agen-

cies for construction projects or to meet restricted or local
needs;

(¢) a limited number of lines required for purely operational
purposes.

2.10. In this connection the Committee would like to :nvite the
attention of the Ministry of Railways to the following ohservations
made by the Committee on Transport Policy and Co-ordination in
January, 1966 on which the Chairman of the Railway Board ‘was
represented:

[

. . . .there are several instances of decisions on new railway
lines being taken on considerations other than commercial,
such as, administrative need or general regional develop-
ment.

It is necessary to reconsider the approach to be followed
in the construction .of new railway lines in future.
We are of the view that, generally, the Railways should
provide for only those lines which are expected to vield,
over a period of time, normal return on the investment
involved in their const-uction. The lines which are
expected to be unremuncrative even after a few vears
of their opening should be taken up only in exceptional
circumstances and in all such cases provision should bhe
made to compensate the Railways for the losses involved.”

The Committee endorse the above recommendations made by the
Committee on Transport Policy and Co-ordination and suggest that
the Railways should not provide for any new lines unless it is expect-
ed to yield over a period of time a normal return on the investment
involved in its construction. Where, in cxceptional circumstances,
the construction of an unremunerative line has to be taken up by
the Railways, there should be specific provision for compensating the
Railways against losses by whosoever sponsors the proposal, so that
the general user of the Railways is not burdened with avoidable
surcharge which results from such unremunerative capitalisation.

2.11. The Committee need hardly point out that in deciding on
the construction of new lines Government should closely study the
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economics of providing transport through road or rail, for it may
well be that, in the light of modern development, road transport
would prove to be cheaper and quicker,

(b) Line Capacity Works

2.12. A number of works including doubling of lines, extension
of Yards, provision of additional loops and extension of loops and
provision of crossing stations etc., were undertaken by the different
Railways with a view to increasing the capacity of the existing lines
and yards. The expenditure on these works was Rs. 319 crores (in-
cluding expenditure on works thrown forward from the Second
Plan) as against the Plan estimate of Rs. 183 crores. The Commit-
tee desired to know, in respect of each of the works costing above
Rs. 5 lakhs completed during the Plan period. the additional traffic
anticipated to be handled by 1965-66 after their completion and the
actual traffic carried. The Ministry of Railwayvs furnished detailed
information in respect of 54 works costing over Rs. 30 lakhs each,
their cost aggregating to about Rs. 104-26 crores. It is seen from
this note that the traffic moved in 1965-66 was below the expected
movement of traffic in most of the sections. In respect of 16 works
(including 12 doubling works) the aggregate cost of which was
Rs. 2703 crores, the utilisation in 1965-66 was, in fact. less than
the capacity available before the works were undertaken. In some
of the other works the increase in traffic handled was marginal.

2.13. During evidence the Committee enquired the rcasons for the
poor utilisation of additional capacity created during the Plan
period. They also enquired whether the doubling of lines could not
be avoided in certain cases by adopnting cheaper methods like exten-
sian of loops, improved signalling etc. The Chairman. Railwav
Board, stated that they always tried to find the cheapest way to
meet the anticipated increase in traffic. In some cases. however, ir-
stead of adopting the cheaper method and making short-term
arrangement, they took a bolder step, which proved cheaper in the
long run.

2.14. Subsequently the Ministry of Railways submitted a note to
the Committee explaining the basis on which the line capacity
works were provided on the Railways during the Third Plan, the
reasons for poor utilisation of the additiona]l capacity generated by
these works and the improvements effected in the method of fore-

casting traffic at different points and sections. It has been stated in
the note:

...... it was decided in consultation with the Planning Com.-
mission, to carry out the rail transport programmes as
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enlarged in January, 1962, “so that transport capacities
should be adequate and even a little ahead of actuai need
at the beginning of the Fourth Plan.

Despite this, when the review of traffic anticipations in Janu-
ary, 1965, revealed a steep fall in the movement of certain
commodities, a reduction in the development programmes
of the Railways was considered essential, and was actu-
ally carried out. Schemes linked with specific projects
were slowed down or deferred to the Fourth Plan. The

procurement programme for rolling stock was also out
back.”

“With all that, however, surplus line capacity as well as roll.
ing stock capacity did exist at the end of the Third Plan,
and this fact has also been already brcught out. The 16
works under recference in the present Question, as< aiso
some of the other works where the increase in the traffic
handled was marginal, have to be viewed in this back-
ground. Brief Comments on the 16 works in question are
given below: insufficient increases in the traffic nandled

in other cases being due to the overall shortfal] in tr.ffc
materialisation.”

2.15. It has been added in the note:

“Planning for rail transport capacity during the Third Plan
was largely production oriented; production targets of

various commodities were taken and developed into pat-
terns of rail movement.

The position has since changed. The instalied capacity in a
number of industries in the country is not fully utilised
for want of demand. The present planning of Rail trans-
port is, therefore, demand-oriented and every effort is be-
ing made to scrutinise the demand projections available
in respect of the major commodities. Among others, such
demand projections have beenjare being made by the
Committee on Assessment of Coal Demand. the Joint
Technical Group, the National Council for Applied Econo-
mic Research, the Marketing Organisation of the Indian
QOil Corporation, and the Institute of Petroleum, etec.

Further. the Plans for expansion of capacity received from
the other Ministries are being closely checked to see how
far they are firm oand whether resource allocation would

be forthcoming for their implementation. In respect of

*Not reproduced. T
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the production of iron and steel, close liaison is being
maintained with the Ministry of Iron and Steel as well as
the Planning Commission to determine the status oi ali
new blast furnaces individually, likely to be commissioned
till 1970-71. The programme for new blast furnaces is be-
ing kept under constant review. Similarly, a factory by
factory check for the expansion of cement proauction in
the country has been made in consultation with the Ce-
ment Allocation and Co-ordinating Organisation and thc
Ministry for Industrial Development.

At a meeting with the Planning Commission, it has been
decided to undertake quarterly reviews of all trends of
development, as well as the traffic trends on the Railways.
This is expected to enable necessary correctives being ap-
plied in time to see that rail transport planning remairs
as realistic as possible.

2.16. The Committee are not convinced by the explanation that
efforts were made by the Railways to find the cheapest means tc
meet the anticipated increase in traffic. They regret to find that in
the case of as many as 16 works including twelve works of doubling
of tracks costing Rs. 27.03 crores, the capacity actually utilised in
1965-66 was less than the capacity available before the works were
undertaken. The Committee strongly deprecate the tendency of the
Railways to go in for works, including doubling of track, without
critically examining their economics. The Committee would like the
Railways to review the Works Programme, particularly for works to
increase the capacity and doubling of track, in the light of experience
gained during the Third Plan so as to minimise what would other-
wise be infructuous expenditure,

2.17. The Committee note that the Ministry have now changed
the methodology of planning from a production-oriented to a de-
mand-oriented one, and also undertaken to scrutinise in detail the
demand projections for rail traffic for major commodities. The Com-
mittee hope that, with this change in methodology, the traffic fore-
casts of the Railways would be more realistic than hitherto. The
Commiittee suggest that the Railways should critically review the

methodology of planning in the light of experience at intervals of
a year or two.

(¢) Locomotives

2.18. As against 2,033 Jlocomotives (including 92 locomotives
thrown forward from the Second Plan and 177 locomotives not in-
cluded in the Plan under ‘Rolling Stock’ but accounted for in the



Electrification Project) Railways procured 1,864 locomotives during
the Third Plan.

2.19. The Committee learnt from a note furnished by the Minis-
try of Railways that while the procurement of Broad Gauge steam
and electric locos was less than the targels by 64 and 72 respectively
the procurement of Broad Gauge main line Diesel Locos was more
than the target by 74. The Ministry had decided during the Plan
period to restrict the procurement of Broad Gauge steam locos
(manufactured at Chittaranjan Locomotive Works) and hence the
shortfall. Further it was pointed out in Para 17 of the Audit Report
that out of the 373 Broad Gauge Diesel locomotives procured during
the Third Plan 312 were imported at a cost of Rs. 36 crores.

2.20. The Committee enquired the reasons for curtailing the indi-
genous production of steam locomotives and increasing imports of
diesel locomotives. They were informed that although there was a
substaniial increase in the number of diesel locomotives there had
been no reduction in the number of steam locomotives during the
Plan period. As against 5331 steam locomotives in 1951 there were
6619 on 31st March, 1966. In the case of diesel engines, as against
17 numbers in 1951 there were 520 engines on 31st March, 1966. Tle
withness added that diesel locomotive was preferable to a steam
engine both from the point of view of its economic working and
transport capacity. The production of diese! and electric locomotives
in the country had, however. to be slowed down mainly due to

foreign exchange difficulties.

2.21. At another place in this Report, dealing with paras 16 and
17 of the Audit Report, the Committee have expressed their concern
over the delay in developing indigenous capacity for manufacture
of diesel and electric locomotives. The Committee desire that efforts
should be directed towards establishing production of diesel and
electric locomotives in the country at competitive cost so that im-
ports of these locomotives are minimised.

2.22. The Railways have by now gathered sufficient experience of
the working and economic returns flowing from dieselisation and
electrification. The Committee would like the Railways to evolve a
suitable set of economic criteria to decide the desirability of dieseli-
sation or electrification of particular sections on the Railways in the
light of traffic offering and traffic projections, so as to ensure the

best utilisation of resources.
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(d) Wagons

2.23. During the Third Five Year Plan, the Railways procured a
total of 1,44,783 wagons against the initial target of 1,17,144 and
throw forward of 19,309 wagons from the Second Plan.

2.24. The Committee desired to know as to why a propertionate
reduction was not made in the procurement programme of wagons
consequent on the slowing down of the construction of lines. The
Chairman, Railway Board, explained that the requirement of wagons
depended on factors like pattern of traffic, leads of traffic etc. Dur-
ing the period in quesiion there had been an increase of about 22
per cent in the lead of foodgrains traffic besides other changes in the
traffic pattern which increased the demand for wagons. He added:

“merely because there was a drop of certain proportion of ton-
nage it did not necessarily mean that transport output or
the transport effort was correspondinglv reduced.”

2.25. Elucidating further the witness stated that origially in
March 1961 the wagon requirements were esiimated at 1,36,000 which
included 27,000 wagons on replacement account. Later on, as a re-
sult of a study conducted by the Planning Commission 10,000 addi-
tional wagons were sanctioned. Thus the number of additional
wagons required came to about 1,19,000. After the Mid-term Apprai-
sal a further assessment was made and it was found that even though
the total tonnage dropped by 4 million, another 8,000 waguns were
needed owing to a drop in the short lead traffic (123 milhon tonnes)
and increase in the long-lead traffic (85 million tonnes). 'The turn-
round of the long lead traffic was greater than that of the short-lead
traffic. The estimated requirements of additional wagons were there-
fore, revised to 127,000 On the replacement account tihc criginal
Plan was for 21,000 wagons. Later on it was felt that traffic would
come up and this estimate was raised to 28,000 wagons. Finally,
against the estimated requirement of 1,47,000 wagons (i.e. 1,19,000
additional 4-28,000 for replacement) 1,44,000 (ie. 1,25,000 for the
Third Plan+19,000 thrown forward from Second Plan) were deliver-
ed.

2.26. In reply to a question the Committee were informed that in
December, 1964 the wagon builders were asked to restrict their
manufacturing targets of wagons to a lower figure than that ordered
for. The Committee thereupon desired 1o be furnished with a copy
of the letter sent by the Ministry to the wagon builders. They also
desired to be furnished with copies of the relevant extracts from
the proceedings of the meeting held with the wagon builders im
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which they were stated to have been informed of the change in the
wagon procurement programme.

2.27. The note, together with copies of the relevant documents,
furnished by the Ministry of Railways is at Appendix VI.

2.27. The Committee note that the letter dated 2nd December, 1964,
addressed by the Ministry of Railways to all wagon builders does
not indicate any reduction in the programme of procurement of
wagons. It only stipulates that the manufacturers should ma:ntain
their outturn during the year 1964-65 at the same level as in the
previous year, The Committec are, therefore, inclined to conclude
that even though it was clear to the Ministry of Railways at the time
of the Midterm Appreisal if not earlier, that traffic would be per-
ceptibly less than anticipated, no serious attempt was made %o cur-
tail the programme of the procurement of wagons. The Committee
propose to deal with this aspect in a subsequent Chapter,

(e) EM.U. Coaches

2.28. As against the target of 694 A.C. EM.U. Coaches planned
for the Third Plan, the actual production was 477 units. The
coaches were manufactured at the Integral Coach Factory, Peram-
bur. The Ministry of Railways had explained to Audit that the
shortfall was due to the attempts made to obtain the requirements
of electric traction equipments from indigenous manufacturers.
namely Heavv Electricals Lid.. Bhopal.

2.29. The Committee enquired the reasons for the delay in the
supply of electric traction equipment by the Heavy Electricals Ltad..
Bhopal. They also desired to be apprised of the cost of imports dur-
ing the Plan period for the manufacture of EMU Coaches. In a
note the Ministrv of Railwavs have stated: —

“M’s HEIL* (India) Ltd.. Bhopal, have advised the follow-
ing reasons for the delay in the supplv of electric trac-
tion equipment for EMUs:

(a) Delay in the supply of manufacturing information tor
transformers and rectifiers by their Consultants M/s.
AEI/U.K.  This information was furnished onlv in De-
cember, 1964

(b} For the bulk manufacture of the traction equipment.
HELL had to design, manufacture and procure several
tools. Owing to heavy booking on their tooling capa-
city it became necessary to place some orders on in-

;Heavy H‘:;t‘;.icﬂlh / Indin} Ltd., Bhopal,

.
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digenous suppliers who did not make the supplies in
time.

(c) Some components of the traction equipment had been
ordered on M/s. AEI/UK, for import. The supply of
these components was made by the firm quite late
only in January, 1966.”

“HELL have delivered uptil now 44 sets of equipment out of
133 sets ordered on them. They expect to supply another
26 sets by May, 1968 making a total of first 70 sets. A
rate of outturn of 4 sets A/C 2 sets of DC EMU equip-
ment per month have been largely established.”

2.30. The Committee regret the delay that has occurred in arrang-
ing the supply of electric traction equipment from Heavy Electricals.
The Committee stress that the Heavy Electricals should gear up
their manufacturing and supply programme for electric traction
equipment so that the programme for the manufacture of EM.U.
coaches does not suffer.

The Committee would like to point out that the suburban traffic
on sections served by these EM.U. Coaches has increased greatly
during the Third Plan period. The problem has been accentuated
by the fact that .out of 694 EM.U, (A.C.)) coaches envisaged
for Third Plan for suburban lines only 477 EM.U. (A.C.) coaches
were actually manufactured, resulting in a shortfall of 217 E.M.U.
(A.C.) coaches. The Committee would like Government to pay
special attention to the need for stepping up the manufactuvring pro-
gramme of EM.U. coaches so that these can be pressed early into
service to relieve overcrowding.

2.32. According to the note the costs of imports for the manu-
facture of AC EMU Coaches during each vear of the Third Plan

were as follows:

Rs.
1961-62 . . . . . . 28.44,000
1962-63 . : . . ) 4 : 27,64,000
1963-64 . . : . . A : 36,44,000
1964-65 . . ) . X . . 2,39,06,000
1965-66 . . , . . : . 50,13,000

“Regarding rapid rate of indigenisation HELL have con-
firmed that against the 1st order of 70 sets of AC EMU
equipment import content for the 1st 12 sets was 64 per
cent, on the next 21 sets was 40 per cent and on the last
37 sets was 26 per cent, thus a progressive increase in the
indigenous content has been maintained.”
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2.33. The Committee stress that, while continuing efforts to reduce
the import content of EM.U. coaches, care should be taken to see
that the cost of manufacture of these coaches in the country is
competitive with imported coaches of comparable quality and per-
formance.
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SURPLUS CAPACITY

(a) Capital out-put ratio

A note supplied to the Committee by the Ministry of Railways
indicated the following position of capital assets of the Railways:

As on 31-3-61 As on 31-3-66
(Rq crores\ (Rs crorcs)
Track . : . . 527 1,039
Locomotives and spare boilers 131 282
Wagons . : : : 227 442
TorAL 885 1,763
Total fixed assets { including
other assets’ ‘ 1,408 2,477
Total assets (including ﬂoatmg
assets and investments) . 1,521 2,680

The capital assets of the Raxlwavs had thus mcreased bv 79 per
cent during the Third Plan period.

3.2. The capital out-put ratio. which showed improvement in the
first two Plans. however. deteriorated during the Third Plan as
shown below:—

Capital-at-charge per Billion
net tonne Kilomerres. adjusted
10 1950-S1 prices

'Rs. crores:
1950.51 . . . . 18.91
1955-56 14°85
1960-61 . : : : 12:94
1965-66 « : . 14-00

3.3. In the course of hxs evidence before the Committee the Chalir-
man, Railway Board, attributed the deterioration in the Capital out-
put ratio to shortfall in materialisation of traffic. He stated:—

“If we had another six million tonnes additional traffic we
would have been quits”

38
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The Committee pointed out that despite an increase in the capi-
tal outlay during the Plan the increase in traffic on the Railways was
50 per cent of what had been anticipajed. Thus there has been an
over-capitalisation on the part of the Railways with regard to re-
sources and materials. The Chairman, Railway Board, reiterated
his plea that goods traffic did not materialise because the money
allotted for the development of various industries like cement, steel,
coal, etc. was not utilised to the full extent. The Financial Commis-
sioner, Railway Board, however, stated:—

“In the sense in which you are meaning, over-capitalisation
has taken place because we had created a certain capacity
and that could not be utilised because the anticipated
traffic did not materialise. In the figures some modifica-
tion is needed because the amount invested will have to

be scaled down when vou take into account increase in
price.”

3.4. Subsequentlyv in a note furnished at the instance of the Com-
mittee the Ministrv of Railwavs have stated:—

“The capital-at-charge por billion net tonne kms. moved, per
billion traffic units (net tonne km. plus passenger km.) in
1938-39, 1950-51, 1860-61 and 1965-66 was as under:—

Capital-ai-charge equated

to 1938-39
prices

Per billion Per billion
net tonne traffic units

Kms.

{Crores of Rs.®

1938-39 . 2192 12-22
1950-51 : 17-03 6-79
1955-56 13-44 6 §7
1980-61 : : 1106 5-87
196$-66 : » 10-75* 5'90

*Revised.
It will be scen that there has been no deterioration in 1965-66.
at the end of Third Plan, in terms of equated capital ad-
justed to 1938-39 prices.

Two special considerations to be borne in mind are (1) that
the amount spent on capital account In any year includes
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money spent on works in progress, and (2) that the full
return on capital invested on works like new lines, electri-
fication, doubling, etc., will not accrue immediately they
are commissioned but only when their substantial traffic
potential is more or less fully utilised by the development
of traffic.”

“Apart from the fact that capital-at-charge includes the cost
of works in progress and the fact that new lines, electri-
fication, doubling, etc., are fully remunerative only when
their full traffic potential are realised, physical line capa-
city cannot be tailored to suit annual, or sometimies even
the quinquennial traffic growth requirements, but has
to be interms of long-term trends of trffic growth, and
it is possible that at a given point or on certain sections
capacity may well be ahead of demand. At the end of
the Third Plan, rail capacity was slightly ahead of demand
on the broad gauge in respect of flows of programmed
traffic like coal, ores, raw materials for steel plants and
steel plant traffic.”

3.5. According to the Audit Report the capital expenditure in-
curred during the Third Plan was Rs. 1.140 crores against the capi-
tal outlay of Rs. 820 crores provided in the Third Plan based on capa-
city target of 249 million tonnes. In a note, the Ministry of Railways
stated that the investment, after making allowance for specific ad-
ditions to programmes and investment on works slowed down or
deferred comes to Rs. 1.013:5 crores only. If a further allowance is
made for 31 per cent increase in labour and material costs the effec-
tive investment should be reckoned at onlv 888.38 crores, that is,
Rs. 6838 crores more than the amount provided in the Plan. The
Committee, therefore, enquired as to how the available capacity at
the end of the Plan period was much less than 240 million tonnes
even though the capital invested was more than what was provided
for in the Plan. A note submitted by the Ministry of Railways is at
Appendix VIII. It has been stated inter alia in the'noted:

“The outlay on the Railways’ Third Five-Year Plan was ori-
ginally envisaged at Rs. 1,325 crores. This expenditure
was considered necessary for meeting a traffic requirement
of 249 million tonnes of freight.

At the time this plan was developed (March, 1961), however,
detailed information in respect of fleld-wise production of
coal and its distribution was not available. The informa-
tion in respect of iron ore movement was similarlv incom-
plete.
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Rail transport requirements for coal and iron ore movements
were, therefore, re-assessed when detailed data became
available. At the same time, provision was made for an
additional short-lead movement of raw coal to washeries
(5.1. million tonnes), for additional 10 million tonnes of
miscellaneous goods ‘traffic, and for strategic lines in
Assam.”

“It will be seen that within the above-mentioned additional
provision, an amount of Rs. 120 crores was identified as
“additional allotment for works (including electrification)
and rolling stock for movement of coal from the different
fields and for short-lead movement of raw coal to wash-
eries (5.1 million tonnes).”

“It has been already separately stated that freight capacity of
around 225 million tonnes existed at the end of the Third
Plan. This estimate was, however, based on wagon avail-
ability, arld was not related to line capacity. The avail-
able line capacity, especially in the coal and steel belt,
was in excess of this figure. On certain other selected sec-
tions also, where coal traffic did not materialise as antici-
pated, some extra capacity did exist.”

3.6. The Committee find from the note furnished by the Ministry
of Railways that while the capital-at-charge per billion net tonne
kilometre adjusted to 1950-51 prices showed an improvement dur-
ing the First and Second Plan periods, the ratio deteriorated during
the Third Plan period. In a subsequent note, however, the Minis-
try have stated that, adjusted to 1938-39 prices, there had been no
deterioration in the capital out-put ratio in 1965-66. The Committee
desire that the discrepancies between the two sets of figures may be
rectified and the correct position of the capital ont-put ratio supplied
to them.

3.7. The Committee desire to draw the pointed attention of Gov-
ernment to the fact that the capital assets on the Railways have in-
creased from Rs. 1,521 crores at the commencement of the Third Plan
to Rs. 2,680 crores at the end of the Plan, representing an increase of
76 per cent. The Committee would like to point out in this connec-
tion that the liability of the Railways on account of Dividend to
General Revenues has increased from Rs. 55.86 crores in 1960-61 to
Rs. 103.78 crores in 1965-66. It is, therefore, of the utmeost inwport-
ance that the Railways should clearly bear in mind the financial im-
plications of increasing capital assets through borrowing from the
general exchequer so that they apply strict financial cannong in de-
ciding on any scheme for additional outlay.
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3.8. The Minister for Railways in his Budget speech for 1868-69
has inter-alia stated that. “In the Second Plan period the average
annual expenditure on capital account rose to Rs. 110 crores and in
the Third Plan period it rose to about Rs. 228 crores, the peak hav-
ing been Rs. 275 crores reached in the year 1964-65....As soon as
indications appeared about two years ago of a definite slowing down
in the rate of increase of traffic, capita] expenditure was suitably
curtailed from the peak of Rs. 275 crores touched in 1964-65 to
Rs. 161 crores in 1966-67 and Rs. 150 crores in the current vear, and
this inspite of increase in prices and costs.”

3.9. The capital expenditure on the Railways during each year of
the Third Five Year Plan was as follows:—

crores
1961-62 . . . . . . 145
1962-63 - : : : : : : 215
1963-64 : : : . : 260
1954-65 . . . . : < , 275
1965-66 . . . : 245

3.10. The Committee are not able to appreciate why the Railways
did not curtail the capital outlay or at least stabilise it at the level of
investment reached in 1962-63 (namely Rs. 215 crores) for the re-
mmining three years of the Plan when it was abundantly clear that
the traffic for Railways would be markedly less than was originally
envisaged. The Committee cannot help pointing out that if the Rail-
ways had been more realistic and critical in the matter of capital
expenditure in 1963-64, it should have been possible not only to
save heavy capital investment but also to avoid adverse repercus-
sions on the general economy which have resulted from a steep
curtailment in the level of capital outlay of Railways from Rs. 275
crores in 1964-65 to Rs. 150 crores in 1967-68.

(b) Wagons and Locomotives

3.11. The Third Plan provided for the procuremsent of 1,17,144
wagons to create an additional capacity of 93 million tonnes (to take
the total capacity to 248 million tonnes from the 156 million tonnes
moved in the last year of the Second Plan). The average number of
wagons for an additional capacity of 1 million tonnes was thus 1,260.
The actual procurement was 1,265,480 wagons (after wiping out the
throw forward of 19,309 wagons from Second Plan), that is, 8,336
wagons more than the number required for a capacity of 249 million
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tonnes. The capacity available at the end of the Third Plan should
thus have been of the order of 255 million tonnes in terms of wagons.
Similarly, the procurement target of 2,033 locomotives was fixed so
as to take the traffic capacity to 249 million tonnes giving an average
of 22 locomotives for an additional capacity of 1 million tonnes. The
shortfall in procurement was 169 of which shunters accounted for
50. Thus the short procurement could at best have reduced the
capacity to about 240 million tonnes in terms of locomotives.

3.12. In the White Paper on the interim Railway Budget for
1967-68 presented to the Parliament in March, 1967, the Ministry
stated that the available rail capacity at the end of the Third Plan
was limited to about 239 million tonnes. Tn a note furnished to the
Committee the Ministry stated that the capacity at the end of the
Plan period was 225 million tonnes in terms of wagons and 215 mil-
lion tonnes in terms of locomotives.

3.13. On being asked to clarify the position, the Chairman, Rail-
way Board. stated in evidence, that the number of wagcns needed
depended on the lead of traffic and the turn round of wagons. He
confirmed that the capacity at the end of the Third Five Year Plan
was 225 million tonnes in the terms of wagons and 215 million
tonnes in terms of locomotives.

3.14. Explaining the manner in which requirements of Wagons
and locomotives were calculated with reference to traffic forecasts.
the Ministry of Railways have stated in a note:

Basis of Calculations:

For each major commodity, a turnround time was adopted.
hased on the actual and anticipated turnrounds, and al-
lowing for a certain factor of efficiency. Thus, for wagons
other than specific movements like raw material and coal
for steel plants and iron ore for export. it was assumied
that the turnround would be 9.5 days on the broad gauge
and 6.5 days on the metre gauge. except for BFRs* (used
for despatches of finished products from steel plants and
other purposes) for which a turnround of 18 days was
adonted. A turnround of 32 days was assumed for rail-
way materials. on both .he broad and metre gauges. The
turnrounds of varinus raw materials for stee] plants, as
well ag coal, were determined on the basis of the lead of
movement involved. and individuallv calculated running
nc well as terminal timings. Thev varied for each com-
modity and for each steel plant sevarately. -

*Rogie Flat Railc,
J482(AINLS—4
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An allowance at 3 per cent of bare requirements was made
for POH** and running repairs to wagons. Credit was
also taken in the initia] planning for the back-loading of
coal empties to the extent of 20 per cent of additional
general goods traffic, in assessing the wagons to be pro-
vided for general goods traffic. No provision was made
for wagons for new lines as these were assumed to be
included in the total traffic provision during the Third

Plan.”
1] ® [ [ ] ]

“An average of 88 wagons on the broad gauge and 80 on the
metre gauge, were thus calculated to require one goods
locomotive in use. The total locomotive requirements
having been thus worked out, an allowance of 5 per cent
for spares was allowed both for broad gauge and mietre
gauge. The proportion for under and awaiting repairs in
Workshops and running sheds was fixed at 15 per cent for
steam locomotives and 10 per cent for diesel and electric
locamotives.”

3.15. The Commiittee are disturbed to find that although the Rail-
ways procured 8336 wagons more than the number provided in the
Plan to create a capacity of 249 million tonnes, the actual capacity
generated at the end of the Plan period in terms of wagons was stat-
ed to be only 225 million tonnes i.e. 24 million tonnes less than that
anticipated. This shows that ~ither the assessment of capacity at the
end of the Plan is incorrect or the estimation of physical require.
ments to achieve the envisaged Third Plan target of rail capacity
was defective. As for the plea regarding the turnround of wagons
the Committee find that the Third Plan envisaged that the turn-
round of wagons would come down to 9.5 days for B.G. wagons and
6.5 days for M.G. wagons. From the statistics published in the Rail-
way Board’s Annual Reports, it is, however, seen that the turnround
i.e. intervening period between two loadings) had actually increased.
The figures are as follows:—

B.G. M.G.
1960-61 11.2 days 7.2 days
1965-66 11.8 days 8.4 days

.The average lead of traffic (the distance over which the wagons
move) in these two years was as follows:

B.G. M.G.
1960-61 572 Kms. 316 Kms.

1965-868 556 Kms. 365 Kms.

e . P— R— 1 e i <2 5 e o e e s 1

**Periodical Overhnul: o
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Thus, on Broad Gauge (which accounts for 80 per cent of the ori-
ginating goods traffic) the turn-round of wagons had increased des-
pite the reduction in the average lead of traffic.

Apparently, the turn-round of wagons has increased because of
an increase in their number. Being surplus to requirements a large
number of wagons are lying idle or are under-used and the interven-
ing period between two loadings has increased. The Committee de-
sire that the Ministry of Railways should make a reappraisal of their
wagon requirements in the kight of these facts.

(¢) Utilisation of Capacity
(1) General:

3.16. With the capacity available for rail movement. the Com-
mittee desired to know as to, within what period the Railways were
able to meet the demands of customers for supply of wagons. They
asked as to in how many cases the demands for supply of wagons
were not met within a week of registration. The reply given by the
Ministry of Railways is at Appendix VIII. It has been stated inter
alia in the note:

“Supply of wagons for movement of coal from Collieries, raw
materials to Steel Plants and finished products from Stecl
Plants imported foodgrains and fertilisers from ports,
cement from cement factories and petroieumm producis
from refineries and petroleum installations, is made in ac-
cordance with demands submitted from day to day for
implementation within periods ranging from 24 hours to
72 hours. These demands are entitled to a high order of
priority for supply of wagons and are normally imple-
mented in full on the scheduled loading dates except in
those cases where the demands have been received for
restricted destinations or in excess of movement capaci-
ties via difficult routes such as transhipment points. It
will be observed from the attached statement that these
commodities at present account for approximatelyv 64-2 per
cent of the total loading on the broad gauge and 26-2 rer
cent on the metre gauge.

Demands for movement of other commodities are implemented
on the basis of indents which can be implemented on any
day convenient to the Railways and which remain valid
until implemented or cancelled bv the indentor. These
demands are normally implemented within 2 to 3 davs of
the dates of registration.”
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3.17. Accoruing to the note the indents outstanding at the end of
November 1967 for free destinations (excluding special type stock)
were as follows:—

Broad Gauge Metre Gauge
Railway Indents Indents Indents Indents
o/s for o/s for ols for o/s for
less than more less more
a than a than than a
week week a week week
Central 1950 26 113 9
Eastern : : : 496. . . .
Northern . : 2324 197 1414
North Eastern : : .. .. 691
Northeast Frontier : 91 . 478
Southern . : : 628 363 771
South Central 351 . 796
South Eastern : 147 . . .
Western : : 1547 33C2 3486 3144
TOTAL » 7543 3888 7749 3153

, 318 Explammg the posxtxon of outstandmg mdenh on the West-
ern Railway it has been added:

“It will be observed from the above table that indents detain-
ed for more than a week were mostly on the Western
Railway which was unable to arrange their prompt clear-
ance for the followirg reasons:—

(a)

'(b)

(c)

Approximately 50 per cent of the indents outstanding
on the broad gauge consisted of hay for Jogeshwari
station on the Bombay Division necessitating regulated
supply of wagons according to the releasing capacity of
this station.

The remaining indents on the brnad gauge were mainly
for non-zonal salt, stone and bhoosa. which could havd
been cleared, without delay, had the consignors not {n-
sisted upon loading in conventional wagons which were
required for movement of priority traffic in the same
loading areas.

Preferential movement of imported foodgrains and fer-
tilizers from Kandla, Bhavnagar and Navlakhi ports, to
distant consuming areas which should normally have
received their supplies of imported foodgrains and ferti-
lizers from the Bombay and Calcutta Ports whosge grain
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" handling capacities were not fully utilised for various
reasons. ‘

(d) Preferential movement of petroleum products from the
Kandla Port to petroleum installations in Hissar and
Shakurbasti, which should have obtained their supplies
from the Koyali and Barauni Refineries, had the produc-
tion at these two Refineries been maintained at the
planned level.”

3.19. The Committee note that the only Railway which has a size-
able number of indents outstanding for more than a week is the
Western Railway. In view of the fact that the number of wagons,
locomotives etc. on the Railways as a whole is in excess of the traffic
load, the Committee consider it should be peossible to take effective
remedial measures to bring down the indents outstanding for more
than a week on the Western Railway. The Committee would like to

be informed of the measures taken to improve the position on the
Western Railway.

3.20. Now that the Railways have a surplus capacity and are look-
‘ing for traffic, the Committee feel that it should be possible to meet
the consumers' requirements of wagons in less than a week of the
registration of the demand.

(i1) Qil Tank Wagons _
3.21. At the instance of the Committee the Ministry of Railways
furnished a note indicating the utilisation of oil tank wagons during
the Third Five Year Plan, the effect of the construction of the pipe-
line and the steps taken bv the Railwavs to put the surplus oil tank
wagons to alternative uses. The note indicated the utilisation of oil
tank wagons during each vear of the Third Plan as under:—

Yea: Flee: Loading D.A. o age increase in %age
ldling  Fleet Ldg. of Idling
in (Ascompared to to fleet

terms of previous year)

tanks

BROAD GAUGE

1061-62 ‘ ‘ 419 143269 70 .. . 1°4
1962-63 A , £901 148659 84 10-% 3-8 1-4
1963-64 ‘ 6829 168632 171 13°9 13°4 25
196 4-6¢ 76.4% 176736 146 ir-o 48 1-9
19645 66 . . 8556 200117 141 119 18- 4 1-6
METRE GAUGE
1961-62 . 2567 f0730 X 34
1962-63 : 3247 86765 234 26- & 75 72
196364 . o6 91630 311 258 12§ 52
1964-64 _ . 4230 99736 14 38 22 23
1°2 -0 g 1-9

1g6s 66 . . 4179 98815 82




48

3.22. As regards the wagons having been rendered surplus it has
been stated in the note:

“The only product pipeline commissioned during the Third
Five Year Plan was the 426 Kms. Gauhati-Siliguri pipe-
line, commissioned in November, 1964. The main effect
of this pipeline on the tank wagons utilisation was to
curtail the load of M.G. tank wagons loaded in this arca
because a part of the traffic which was being offered at
Gauhati before the commissioning of pipeline was offered
at New Jalpaiguri (Siliguri pipeline terminal) after the
pipeline was commissioned. Except for the product local-
ly dissipated in Siliguri pipeline terminal area, it made to
major difference in the quantum of traffic carried. The
saving in tank wagons owing to this factor had been as-
sessed at about 200 tank wagons, reckoning a saving of 4
to 5 days in turn-round on a loading of about 40 tank
wagons per day after allowing for the terminal detention
to tanks as a result of opening a new base.

In order to absorb this surplus fleet immediate steps wese
taken to stop movement of B.G. tank wagons to dual-
gauge-points like Varanasi, Lucknow, Allahabad, Bareil-
ly and Moradabad which were few by M.G. Tank wagons
only. Even Shakurbasti which wag longer by about 240
Kms. on M.G. as compared to the combined MG-cum-BG
route via Garhara was fed by all M.G. route by offering
some freight concession to M/s. 1.0.C.”

3.23. The Committee enquired as to when the scheme for construc-
tion of pipeline between Gauhati and Siliguri was finalised by the
Government and whether the Ministry of Railways were not con-
sulted. They also desired to know as to why more M.G. oil tanks
wagons were added to the fleet during the years 1962-63 and 1963-64
keeping in view the construction of the pipeline. A note furnished

by the Ministry of Railways is at Appendix IX. It has been stated
in the note:

“It will thus be seen that there was considerable urgency for
additional Metre Gauge tank wagons right upto the time
of finalisation of the 1962-63 RSP. This was because 20
decision had been taken for a product pipeline between
Gauhati and Siliguri. The proposal for undertaking a
Techno-Economic Study of such a project was first refer-
red to the Railways only in July, 1961, by which time the
provision of additional MG tank wagons right upto 1962-83
had already been made. As mentioned earlier, such a
Ject was objected to by the Railways in view of the invest-



ments already planned for. The decision to construct the
pipeline was taken only in October, 1962. In the mean-
time, however, taking inlo consideration the number of
tank wagons already provided upto i962-63 and alsc the
impact of the product pipeline in the possible event uf
its materialisation, no Metre Gauge tank wagons were
provided on additional account in the 1963-64 RSP
which was finalised in March 1962. Further, in June
1962, it was decided to cancel provision of 75 Metre Gauge
tank wagons (out of the 300 provided for 1862-63 pro-
gramme) orders for which had not yet been placed. It
was also decided that the availability of Metre Gauge
tank wagons would be kept in view at the time of consi-
dering additional tanks for transport of vegetable oil and
molasses.”

3.24. The Committee are not satisfied with this explanation. As
stated in the note furnished by the Ministry the number of M.G. oil
tank wagons on the Railways on the 1st April, 1961 to 1964 were
as under:

»

1-4-1961 .. 2,567
1-4-1962 L 3247
1-4-1963 .. 4,086
1-4-1964 .. 4230

This clearly shows that about one thousand Metre Gauge wagons
were added after 1lst April, 1962, even though the Ministry of Rail-
ways became aware of the proposal for the construction of the
pipeline between Gauhati and Siliguri. Had the Ministryv curtailed
their orders for oil tank wagons expenditure on the procurement ot
wagens in excess of requirements would have been avoided,

3.25. The Committee were informed that steps had been taken
to absorb the surplus Metre Gauge Oil Tank Wagons by moving
traffic meant for points in Northern India by all Metre Gauge Route
instead of the shorter Metre Gauge—Broad Gauge route by offer-
ing some freight concessions to the Indian Oil Corporation. They,
therefore, enquired about the loss suffered by the Railways due to
the concession offered to the Indian Oil Corporation and how it
compared with the cost involved in idling the surplus wagons.

In reply, the Ministry have stated:

“It may be mentioned tha! the question of idling of Metre
Gauge tank wagons did not arise, as the Broad Gauge Jeet



would not have been capable of meeting the entire POL*
demands had the Metre Gauge fleet been allowed- to idle,
there would have heen a considerable shortfall against de-
mands for loading of POL products and the gap would
have had to be bridged by road. Under the circumstances,
cost involved in idling of the surplus Metre Gauge tank
wagons would be hypothetical and of academic interest.”

3.26. The Committee would like Government to examine the ques-
tion of relative economics of hauling POL by the longer route on
Metre Gauge vis-a-vis the shorter route on Broad Gauge so as to
adopt the most econoimic path consistent with operational require.
ments.

3.27. Explaining the reasons for the general deterioration in the
ratio of loading to fleet both on the Metre Gauge and Broad Gauge
QOil tank wagons it has been stated inter alia in the note:

“It will be observed from the foregoing that factors beyond the
control of the Railwayvs led to deterioration in utilisation.
The Railways, however, took all possible steps to minimise
the impact of the above factors and were able to achieve
better results in 1966-67 when the transitional period was
over and the refineries overcame their teething troubles.
The all MG movement to Shakurbasti was discontinued in
August, 1966 and loading to Shakurbasti was permitted by
BG route only. After that the MG loading from Barauni
to Shakurbasti has been undertaken only when tank wagons,
are transferred from Barauni to Kandla or to arrange
rescue despatches on ad hoc basis, requested by the Ministry
of Pefroleum & Chemicals because of the difficulties in pro-
duct availability.”.

“There is no surplus of MG tank wagons as such expect for the

normal idling during the slack season, The daily :verage
idling of MG tankwagons during 1966-67 and 19C7-68 is

given below:—
1966-67 : . 88 tank/wagons per day.
196768 - : . 216 tank/wagons per day. (upto November,

The exact figures of ialing in December, 1967 and January, 1968
are not yet available. However, the demands have picked up during
the busy season and the over-all figure of idling for 1967-68 is ex-
pected to be less than the figure upto November, 1967.”

“On the B.G. also, there is no surplus stock of tank wagons,
expect for the normal idling during the slack season. The

s e

“epetrol, OHl and Lubricants.
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daily average idling ot BG tankwagong is given below:—

1966-67 . . . 133
1967-68 . . . 203 (u;;m N(.wcmb-er/

The figure of idling for the whole year 1967-68 is éxpected to be
less than upto November, as demands have already picked up and
the loading is likely to be sustained at a high level during the busy
season.”

3.28. The Committee can hardly appreciate the plea that “factors
beyond the control of the Railways led to deterioration” im the utili-
sation of oil tank wagons. In their opinion, the decrease in the ratio
of loading to fleet was mainly due to the acquisition of oil tank
wagons in excess of actual traffic requirements. The Committee
hope that the existing oil tank wagons will be utilised to full capa-
city and further acquisition of these units will be made only after
thorough scrutiny of the needs of traffic.

3.29. The Committee feel that Government should very carefully
examiine the pattern of traffic which has resulted from the develop-
ment of the Petroleum industry in the country. Government should
delimit at the planning stage the most economic and efficient means
that they want to follow for speeding up transport of POL traffic as
the Railways should be given a clear picture of the pattern and ex-
tent of POL traffic that they will be required to handle so that they
can gear up their operating plans including manufacture of oil tank
wagons in accordance with these requirements.

(iii) Box Wagons

3.30. As against the original target of 51,302 Box Wagons (all
Broad Gauge), 58,635 Wagons were procured during the Third Five
Year Plan. The Coal and Ove traffic, for which these wagons were
meant was considerably less than anticipated. The Committee,
therefore, enquired whether it was not possible to curtail the pro-
curement of Box Wagons keeping in view the actual materialisation
of traffic. In the Note (Appendix X) furnished by the Ministry of
Railways it has been stated that:

“Against the revised inrge! of 58175 BOX wagons the actual
procurement was 58535 BOX ' wagons The wagon procure-
ment was cut-back in January, 1965, and again in Septem-
ber, 1965; the effect on the production of BOX wagons



be clear from ti:e following yearly figures of actual produc-
tion, which show a sharp decline:

1964-65 . . . « 15520 BOX wagons (in terms of four-

wheelers)
1965-66 . . R . 10987 Do.
1966-67 . . . . 3122 y Do.

3.31. Explaining generally the reasons for the deterioration in
the efficiency index for the utilisation of B. G. wagons it has been
added in the note:

“The economic recessior. caused a shortfall in materialisation of
traffic, particularly to and from Steel Plants, coal and ex-
port ore. Wagons, including Box wagons, procured for these
categories of traffic, were, therefore, rendered surplus to
demands during the last two years of the Third Plan. In
spite of the cut-back in wagon procurement programmes
Railway capacity remained somewhat ahead of demands.
this factor contributed to a deterioration in the figure of
the not tonne kms. per wagon.

Finally, it needs to be emphasised that rail transport capa-
city cannot bc buiit to a linear increase, closely parallel
to actual requirements at all times. Rai] transport capa-
city develops in ‘Blocks’ which may be a little behind or
little ahead of actual needs. Since the actual anticipated
traffic did not come about, the Railways ended with a
surplus capacity a' the end of the Third Plan. Further
while it may be possible to maintain higher levels of effi-
ciency on the Railwayv system by deliberately maintain-
ing capacity below requirement and thus ensure more
intensive utilization ol Railway assets, this would cause
pent up traffic demands, leading to adverse effects on the
economy as a whole and serious public complaints.”

3.32. While there should be no objection to rail capacity being
semewhat ahead of the demand, the Committee feel that there should
be a realistic appmisal of traffic requirements from year to year so
that the pregramme for the manufacture of Box wagons and other
rolling stock is tailored to requirements. The Committee consider
that, had a more realistic appraisal been made about the require-
ments of box wagons in the light of traffic offering for coal and ore,
it should have been possible to curtail to a larger extent the orders
for the production of box wagoms.
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FINANCIAL RESULTS

On the basis of the anticipated increase in traffic the Ministry
of Railways had submitted to the Railway Convention Committee,
1960, that the Gross Receipts of the Railways during the Plan period
would be Rs. 2,701 crores at the then prevailing rates and fares and
the working expenses, including works to be met from Revenue,
would be Rs. 1,953 crores. The Convention Committee 1960 recomi-
mended (approved by Parliament in December, 1960) the contribu-
tions to the Depreciation Reserve Fund at Rs. 350 crores and pay-
ments to General Revenues at 4'25 per cent. per annum of the Capi-
tal-at-charge. The net surplus as per these estimates was placed at
Rs. 11 crores to be credited to the Development Fund. The antici-
pated expenditure on works to be met from Development Fund was
Rs. 115 crores and the Ministry submitted to the Convention Com-
mittee, 1960 that, apart from taking recourse to emporary loans from
General Revenues, the position in regard to re-adjustment of fre-

ights and fares would require careful consideration at the appro-
priate time,

42 The contribution to the Depreciation Reserve Fund was re-
vised to Rs. 380 crores in 1963-64 and the rates of dividend to Gene-
ral Revenue to 4'5 per cent. per annum in 1963-64 and 575 per
cent per annum in 196465 on fresh capital provided after 38lst
March, 1964. The fares and freights had undergone revision during
the Plan period; while increase in costs resulted in increase in the
Working Expenses. With these changes the actual surplus amount-

od to Rs. 147 crores which was credited to Development Fund. The
details are as below:—

(Amount in crores of rupees)

. Percentage
_ Anticipated In the  Actuals incresse
Particulars in 1960 Budgers during over
1961-66  estimates
of 1960
I 2 3 4 s
1. Earnings . . : 2,763* 3,029 3,099 ¢

YIncludes an estimared Rs. 62 crores being the effect of mergi
Passenger Fare Tax. -



t 2 3 4 5
2. Workmg Expenscs [see sub- N o B
para (c)) . . 1,983 2,023 2,075 6
3. Appropriation to Dcpreua-
tion Reserve Fund . 350 380 380
4. Appropriation to Pension ‘
und : . 31 23 .
5. Net Revenue [1-(2+ 3+4)] 460 595 621 35
6. Payments 1 General Reve-
nues . 449 472 474 6
7. Net surplus transferred 1o
Development Fund (§—6) 11 123 147

43 The average ratxo of net revenue to Capital at -charge com-
palea with the previous two Plans, is as below: —

Return Return
before after
pavments payments
o0 to
General General
Revenucs Revenues
First Plan . . . : 5-49%, 159
Second Plan . . . . 5-1°, 1°4%
Thlrd Plan : . 5-9% 1:6%
(a) Earnings

4.4. The larger earnings than anticipated (instead of less revenue
corresponding to less trafiic moved) were mainly due to (i) major
changes in the goods tariff made in the last four years of the Plan,
and (ii) two increases in péassenger ilares, mainly for the non-sub-
urban traffic. made from 1st July, 1962 and 1st April, 1965 and larger
passenger traffic than antxcxpated The break-up of the gross earn-
ings is as follows:—

(In crores of rupecs J

~ Anticipated Estrmatcd Actuals

Source of receipts in 1960 in the
R Budgcts
1. Goods carnings : : : : 1,836 x,906 1,927
2. Passener earnings - : ‘ . 747 890 924
3. Other coaching earnings - : 129 161 170
4. Sundry other earnings (mcludmg sus- '
pense and miscellaneous receipts) . 51 72 78

- ‘.

P “Toraa . . 2,763 3,039 3,099
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“The gross traffic receipts of the Railways in the last year of the
Second Plan (1960-81) were Rs. 45680 crores. The receipts in the
last year of the Third Plan (1965-66) were Rs. 755-57 crores, repre-
senting an increase of Rs. 27677 crores. or 60 per cent. Of this in-
crease about Rs. 100 crores (or 22 per cent were attributable to in-
crease in fares and freights and the balance i.e., 38 per cent was due
to additional traffic.

(b) Working Expenses
4.5. The actual wcrking cxpanses of Rs. 2,075 crores was made
up of expenditure on works met from Revenue (Rs. 53 crores), mis-
cerllaneous expenditure including subsidy to Branch Lines (Rs. 22
crores) and Ordinary Working Expenses (Rs. 2,000 crores).

The hreak-up of the Ordinarv Working Expenses. as compared
with those in the First and Second Five Year Plans, is as follows:—

(Amount in crores of rupees)

I Plan II Plan II1 Plan
Particular< Expen-  Percen- Expen- Percen- Expen- Percen-
diture tage to diture  tage to dture tage to
total total total
Expen- Expen- Expen-
diture diture diture
1. Staff (Administra- 4 | o o
tion, Operating
& Labour Wel-
fare) : Y 37T 497 361 703 38°)
2. Repairs and Main-
tenance 346 34°5 462 335 633 31--
3. Fuel ‘ 124 12-4 249 181 424 212
4. Miscellanecus 153 154 169 12°3 240 120
Torat 1,002 1,377 2,000

(a) Traffic Receipts

fin crores  of

rupees: 1,430 1.997 3.004
‘b Percenrage of Or-

dinary Working

Expense: to

Traffic Receipt -0"4 60°, 65"
‘e} Goods Traffic ca-

rried ('n million

tonnes originat-

ng) . $21 =0 927
(d} Pa.senger: ori-

ginating {in

millions) T 604 =.20% 9.404



46. As per the explanation of the Ministry of Railways incorpo-
rated in Audit Report the increase in the Ordinary Working Ex-
penses was due to increase in the prices of coal and freight thereon,
increase in wage bills due to appointment of additional staff for the
improved maintenance of track considered necessary to ensure
speed and maximum safety, increase in the rate of various allowan-
ces to the staff, more expenditure on repairs to Rolling Stock, both
on periodical overhauls and other running repairs, and increased ex-
penditure on restoration of damage to ‘rack, bridges etc., by natural
calamities.

4.7. In a note furnished at the instance of the Committee, the Min-
istry of Railways indicated that the per capita cost of the employees
rose by 31 per cent during the Plan period; the all-in-cost of coal by
by 148 per cent; the price of diesel oil by 342 per cent. The Min-
istry had also explained that the price increases and the additional
traffic account for the increase in working expenses and, in fact, the
economies of scale have reduced the percentage of working expenses
to traffic receipts from 69 per cent in the Second Plan to 65 per cent
in the Third Plan.

The Committee asked whether keeping in view the economies of
scale, a 24 per cent increase in working expenses due to additional
traffic was justified to carrv additional 33 per cent goods and 24 per
cent passenger traffic. The note furnished by the Ministry of Rail-
ways states inter-alia: —

“During this period significant economies of scale have been
realised (as indicated by the statistics given below) and
had it not been for these economies it would not have been
possible to achieve this result. The number of staff per
million train kilometres during 19635-66 was only 2880 as
compared to 2,908 in 1960-61. Per million gross tonne ki'o-
metres. the number of staff decreased from 441 in 1960-61
to 3:71 in 1965-66. The utilisation of rolling stock and
track also showed considerable improvement and helped to
reduce expenses. Net tonne kilometre moved per engine
hour, which stood at 4170 (Board gauge) and 1766
(Metre Gauge) in 1960-61, improved to 4446 (Broad
Gauge) and 2.177 (Metre Gauge) in 1965-86. The net
train load also improved from 656 tonnes in 1960-61 to
725 tonnes in 1965-66 on the Broad Gauge and from 298
tonnes in 1960-81 to 347 tonnes in 1965-86 on the Metre
Gauge. The average wagon load during the run also
improved from 18.5 in 1960-81 to 18.6 in 1985-868 on the
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Broad Gauge, and from 104 to 11'5 on the Metre Gauge.
The increased utilisation of running track is indicated by
the net tonne kilometres moved per annum per thousand
running track kilometres which increased from 2,189
million in 1960-61 to 2,566 million in 1965-66, on the Broad

, Gauge, and from 537 million in 1960-61 to 738 million in
1965-668 on the Metre Gauge. The overall operating-cum-
efficiency index computed by taking averages of 16
selected items covering the different facets of the railway
working generally internationally accepted as indices for
judging the efficiency of the various fields of railway
working, also indicates an improvement from 115'1 in
1960-61 (base year 1938-39) to 11-9-9 in 1965-68.”

4.8. According to Audit the working expenses in the year of the
Third Plan (1965-66) were Rs. 48585 crores compared to 313.15
crores in the last yvear of the Second Plan (1960-61), that is, an
increase of 55 per cent over the Plan period. If 31 per cent increase
in working expenses is attributed to higher prices and labour costs,

the increase in expenses attributable to additional traffic was 24
per cent.

49. In the opinion of the Committee, an increase of 55 per cemt
in the working expenses of the Railways during the Third Plan
period is not a matter to be treated lightly.

The fact that the Railways have been able to meet their obliga-
tions by increasing freights and fares repeatedly during the last
four years of the Third Plan should not make them oblivious to the
fact that it is saddling the general economy with heavy surcharges.
Besides, the Railways should clearly grasp the fact that if the rates
continue to rise at the present rate, it is conceivable that an apprecia-
able portion of traffic may get diverted to roadways which would
only further aggravate the financial position of the Railways. The
Commiittee consider that the best means of augmenting earnings is
by improving the competitiveness and quality of service so as to
attract more traffic. The Railways should also simmultaneously take
effective measures to arrest the rising expenses on working so as te
take full advantage of the economies of scale and the improvements

in rolling stock, track which have been effected at such heavy capital
cost during the Third Plan.

(i) Expenditure on Staff

4.10. During the course of evidence the Committee drew attention
of the Ministry to the increase in the number of railway staff, which
had reached the figure of 1°3 million. The Chairman, Railway
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Board, informed the Committee that as soon as it became clear that
traffic was not going to materialise, the recruitment programme was
curtailed severely. A ban had been imposed on the recruitment of
certain categories of staff. At the same time surplus staff in certain
categories was being retained for other jobs where there were
deficiencies. He added that the staff strength of the Railway Service
Commission and the Railway Board had also been curtailed.

4.11. It was pointed out that during their on-the-spot study visits
to Calcutta anua Madras the Studv Groups of the Public Accounts
Commi:ttce had noticed that a few hundred men were being kept
surplus to requirements at both the places. The Committee, there-
fore, enquired as to what action was proposed to be taken to deal
with the surplus staff. The Chairman Railwav Board. stated that
retrenchment was difficult but thev had reduced further recruit-
ment. He added:

“T would assure the Committee that we have come with a
verv heavv hand and we have reduced recruitment cnn-
siderably.”

4.12. The Committee are not convinced hy the ecxnlanation,
(economy in expenditure in staff). In August. 1967, the Comuvitton
had asked the Ministrv of Railwayvs to furnish the percentage of ex-
penditure on staff emnloved in the Railway Board and Headguarterc
offices of the Zonal Railways to the overall expenditure on staff over
the period covered by the three Plans. They were informed that the
relevant statistics were being collected. Tn the course of evidence
(December. 1967) the Committee were informed that the stndy would
be completed in another four week’s time. In January. 1968, it was
stated:

“No study has been made so far on the point rnised hy the
Public Accounts Committee. However, a quick analysis
has since been undertaken and » report will be submitted
to the Committee as early as pessible.”

The Commiittee regret to ohserve that the information i< «till
awaited. In the ahsence of the narticulars called for. the Commrittee
are not in a position to appreciate the economies stated to have heen
effected in the expenditure on staff.

4.13. In this connection, the Committee would also like to invite
attention to the following recommendation of the Estimates Commit-
tee, made in para 11 of their 10th Report (Fourth Lok Sahha):

“The Committee feel deeply concerned to note that roughly 63
per cent of the working expenses of the Railvave ix on



:staff cost and 37 per cent on miaterials and equipments.
The Committee cannot too strongly stress the need for re-
duction of the high expenditure on administration.”

‘While endorsing the views of the Estimates Committee, the Com-
mittee stress that the Railway Board should itself set a high example
of economic and efficient running by reducing its own strength to
the minimum. The Railway Board should simultaneously take up
the question of fixing the strength of the Zonal and the Divisional
Offices of the Railways at a level consistent with the requirements
50 as to achieve the utmost economy. The Committee would like to
be informed of the action taken to effect economy and to absorb
gainfully the staff which is remdered surplus due to reorganisatiom
of the Railways and other economy measures.

(ii) Expenditure on fuel:

4.14. As indicated in the table at page 55 the proportion of
expenditure on fuel (Coal, diesel oil and electricity) to the total
working expenses had risen from 12.4 per cent during the First
Plan period to 18.1 per cent during the Second Plan and to 21.2 per
cent during the Third Plan period. In a note, the Ministry of Rail-
ways have stated considerable increase had occurred in the coal bill
©of the Railways which increased progressively from Rs. 66.72 crores
in 1960-61 to Rs. 84.49 crores in 196566 (an increase of 26.6 per cent)
though the traffic moved on steam traction itself declined from
248.94 billion gross tonne Kms. to 221.91 billion gross tonne Kms. (a
decrease of 10-9 per cent). Admittedly, the all-in-cost of coal for
the Railways had increased by 14.8 per cent during the Plan period
Even then, the coal bill for 1965-66 (duly adjusted to the traffic level
and the price level of 1960-61) comes to Rs. 82.62 crores represent-
ing an increase of Rs. 1590 crores or 23.9 per cent in real terms

4.15. The data furnished by the Ministry of Railways further
shows that the consumption of coal in physical terms had also
steadily increased. The quantum of coal consumed per unit of
traffic hauled (i.e. per thousand gross tonne Kms.) in the last year
of the Second Plan and during Third Plan was as follows:—

1960-61 . 59:4 Kg. per unit
1961-62 . 61'1 Kg. per unit
1962-63 . 63:6 Kg. per unit
1963-64 .. 66'9 Kg. per unit
1964-65 . 70-4 Kg. per unit
1965-86 . T71-8 Kg. per unit

3482 (Aii) LS—38.



The coal consumption figures for the shunting services have also
a similar increase. :

416. The Committee enquired the reasons for the substantial
increase in the rate at which coal was consumed, for steam traction
purposes. They also desired to know the steps proposed to be taken
to improve the position. A note furnished by the Ministry of Rail-
ways is at Appendix XI. It has been stated that the increase in
coal consumption was mainly due to a reduction in the supply
of superior grade coals. The note adds:—

“The Railway Board are fully alive to the need for achieving
utmost economy in coal consumption. Recently, a meet-
ing of the Fuel Officers of the Railways was convened
to explore the possibilities of achieving further economies
in coal consumption by intensifving the control measures.”

4.17. The Committee are perturbed to find that the performance
in regard to Coal consumption has deteriorated in both monetary
and physical terms. The Committee feel that if the Railways had
put to full use technological developments and their own expertise
in fuel economy it should have been possible to reduce the coal
bill. The Conmmittee stress that the Railways should pav urgent
attention to fuel economy and implement economy measures with
determination and vigour to arrest the rising trend in Coal bill and
to achieve maximum economy consistent with efficiency.

(¢) Loss incurred on the Southern Railway

4.18. According to the Audit Report, of the three Railways work-
ing on loss, namely North Eastern, Northeast Frontier and Southern
Railways the financial working of the Southern Railway deteriorated
considerably during the Plan period. The net loss incurred on this
Railway increased from 1-2 crores in 1960-61 to Rs. 6.4 crores in
1965-66. The loss in 1986-67 is expected to increase further to
Rs. 10.82 crores according to the Ministry of Railways. Explaining
the considerable increase in loss the Ministry of Railways have
stated that the apparent deterioration in the financial position of
the Southern Railway was not due to decrease in efficiency but due
to heavy burden of depreciation and higher dividend rates. On
being asked further as to how allocation of contribution to Depre-
ciation Reserve Fund and payment of dividend to General Revenues
had affected adversely only the Southern Railway, the Ministry of
Railways have explained in a note:

“During the period 1960 to 1966, the extent of increase in
the capital-at-charge of the Southern Railway was higher
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than on Indian Railways excluding Southern Railway.
The higher level of capital expenditure on the Southern
Railway was mainly due to the Line Capacity Works
undertaken on this Railway during the Third Plan period
e.g. doubling on North-east, North-west and South-west
lines, conversion of track to broad gauge around Vijay-
wada etc. This resulted in a higher increase in the con-
tribution to the Depreciation Reserve Fund and Dividend
to General Revenues booked against the Southern Railway
than in the case of other railways.”

419, In another note the Committee have been informed of the
steps proposed to be taken by the Ministry of Railways to attract
more traffic on areas covered by the Southern Railway.

4.20. The Committee desire that special attention should be direct-
towards improving the financial position of the Southern Railway
by effecting economy, improving efficiencv and by attracting more
traffic. They would watch the result of the working of this Raiiway
in subsequent Audit Reports.

(d) Unremunerative Branch Lines

421. At the instance of the Commiitee the Ministry of Railways
submitted a comprehensive note on unremunerative railway lines,
which is at Appendix XII. According to the note. pursuant to the
recommendations of the Committee on Transport Policy and Co-
ordination (January 1966) a preliminary review of the branch lines
was conducted in 1967 which showed that heavy losses were incurred
by the Railways in the case of 63 branch lines. Consequently it
was decided that “a comprehensive review of each of the unremuners-
tive lines of the various railways may be conducted and the decision
to close the line or adopt measures to improve its working, may be
taken on the merits of each case.” In the course of his speech on
the Railway Budget for 1967-68, the Minister for Railways also
referred to the problem of unremunerative branch lines and made
the following observations:—

“After a careful but quick study to work out the relative cost
to> the economy of alternative forms of transport, the un-
remunerative branch lines should be closed down where-
ever it is found that they are not justified in terms of
their cost to the economy. The meagre traffic that such
branch lines may be carrying could be hamrded over to



road transport. In the past, State Governments have
objected to most proposals of this nature for no weightier
reason than that popular local sentiment has been against
such proposals. While we will continue to give the utmost
consideration to the views of State Governments as
hithertofore, it is to be hoped that the sound principle
of providing transport at the lowest cost and to the
maximum advantage of the economy would outweigh
other less weighty considerations.”

4.22. A detailed review was therefore undertaken by the Ministry
of Railways which indicated that there are 71 uneconomic branch
lines on the Indian Government Railways. Of these, 11 are Broad
Gauge, 26 Metre Gauge and 34 Narrow Gauge. Their break-up
according to the Railway Zone in which they are situated is givea
below:—

Western Railway .. 31
Northern Railway .. 8
Southern Railway .. 14
South Eastern Railway 6
Eastern Railway 4
Northeast Frontier Railway 4
North Eastern Railway 2
Central Railway 2

Total: .. 71

423. Annexure ‘I' to the note furnished by the Ministry (Appen-
dix XII) shows in respect of each of the uneconomic branch lines,
its length, date of opening, capital cost, amount and percentage of
profit/loss, etc. The total annual loss on these lines works out to
about Rs. 6.69 crores, including interest on capital. It has been
stated in the note:

“In view of the continued losses resulting from the operation
of these unremunerative lines, a review of each of these
lines was ordered and is in progress, so that it may be
determined which particular branch line may be closed
down without detriment to public interest and what steps
may be taken to improve the working results of the lines
to be retained. The review of 31 lines of the Western
Railway is being carried out by the Railway itself. The



remaini.g 40 lines have been reviewed in the Board’s
office on the basis of data obtained from the Railways.”

“In the case of 14 lines out of the 40 reviewed in the Board’s
office, it was found that road transport could, without
difficulty and without detriment to the economy of the
area, replace rail transport...... The concerned State
Government have been requested to confirm that there
would no difficulty in making arrangements for such
additions to road transport as may be necessary to fill
the gap in transport likely to be created by the closure
of these branch lines.”

424. The Committee agree that the sound principle of providing
transport at the lowest cost and to the myaximum advantage of the
economy should outweigh all other considerations in deciding upon
the retention of unremunerative lines. In view of the growing diffi-
cult financial position of the Railways it is desirable that an early
decision should be taken about the operation of those lines on which
the Railways have been persistently losing heavily. The Committee
also consider that in the case of marginal lines the Railways should
intensify their efforts to attract more traffic so that these can be
made to pay their way.
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MANUFACTURING OPERATIONS

‘Para 18, page 20—Chittaranjan Locomotive Works—Manufacture of
Electric Locomotives and components.

The Ministry of Railways decided in March, 1961 to adopt
the design of a foreign firm for A.C. freight Broad Gauge electric
locomotives and entered into an agreement with the firm in January,
1963 for the supply of 10 complete locomotives at a cost of Rs. 96
lakhs and also for rendering technical assistance for the indigenous
manufacture of mechanical parts and assembly of these locomotives
in India. An order for the supply of 32 sets of electrical and other
equipment (for fitting them into mechanical parts to be manufac-
tured in India) at a cost of Rs. 2.08 crores was also placed on the
firm. The supplies which were to be made by October, 1963 were
completed by the firm only in July, 1965. The production was con-
sequently delayed and the first locomotive scheduled for comple-
tion in November, 1962 could be commissioned only a year later.
Audit was informed that the question of levying liquidated damages
for the delays in supply was under consideration.

5.2. At the instance of the Committee the Ministrv of Railways
have furnished a note stating that the ‘“Director General, India
Supply Mission, London had since advised Railwav Board on 4th
August, 1967 that an amount of 6.75.000 DM has already been re-
covered from the firm as liquidated damages on account of delayed
supply of the main equipment. The amount of liquidated damages
on account of delay in supply of spares is yet to be advised by
the DG/ISM as it has not so far been finalised. Suitable amount
has, however, been withheld by ISM ‘London, pending settlement
of this issue.”

5.3. The Committee may be informed of the final settlement reach-
ed with the firm in this ease.

54. The same firm had offered earlier in January, 1960 and
January, 1961 technical assistance in the indigenous manufacture of
the electrical equipment also and stated that the Railways could
expect to be In a position of obtaining after a very short period,

64



between 90 to 100 per cent of the electrical equipment from indi-
gonous sources. The Ministry of Railways accepted this offer in
March, 1961 and a collaboration agreement was signed in November,
1962. This agreement, operative for 8 years upto November, 1870,
provided for the grant of manufacturing rights and giving technical
assistance for the indigenous production of 13 specified items, cover-
ing about 60 per cent of the total cost of electrical equipment fitted
in an electric locomotive. The remaining 40 per cent of the equip-
ment was also expected to be developed indigenously. It was anti-
cipated by the Ministry of Railways (October, 1962) that cent per
cent indigenous production could be established within a period of
about five to six years, from the date of signing the agreement
with the firm. The agreement also provided that Government should
buy their requirements of the 13 specified items, manufactured by
the firm, as long as they are not manufactured indigenously at
‘normal commercial prices covering the actual cost of production
including normal overhead charges and a profit ordinarily not ex-
ceeding 10 per cent but in no case exceeding 15 per cent.”

5.5. According to Audit, there had. however, been delays in the
development of indigenous manufacture of the electrical equipments.
At the time of execution of the agreement it was expected that the
Heavy Electricals, Bhopal (HEIL) would undertake the manufacture
of all the 13 specified items covered by the agreement and reach
the target of full indigenous production bv the end of 1965. How-
ever, immediately after the execution of the Agreement, it was
decided in November, 1962 that the HEIL would undertake manu-
facture of only two items, namelyv, transformers and traction motors
and would start deliveries from 1964-65 onwards. After a series
of discussions with the HEIL during November, 1962 to January,
1964 it was finally decided by the Ministry of Railways in June,
1964 that the manufacture of transformers alone should be entrusted
to the HEIL and that traction motors should be manufactured in
Chittaranjan Locomotive Works in which some spare capacity was
expected due to the tapering of production of steam locomotives.
According to the original anticipations, the indigenous manufacture
of these items transformers and traction motors were expected to
commence from April, 1965 and July. 1966 respectively. While the
first transformer (with 50 per cent imported components) was pro-
duced in December, 1966. traction motors (with 73 per cent imported
components) were expected to be produced only by March, 1967.

5.8. As regards the remaining 11 items, for the manufacture of
“which the firm was to give technical assistance, 7 items were expect-
ed to bé manufactured by the indigenous trade to specifications



developed by the Railways. The manufacture of the other 4 items
was expected to be developed in Chittaranjan Locomotive Works:
by July, 1966 to October, 10867,

5.7. According to Audit, at the time of finalising of the agree-
ment, it was expected that the cost of purchase of the 13 specified
items from the foreign firm would initially work out to Rs 2-41 lakhs:
per locomotive (estimated total cost of the electric locomotive being'
about Rs. 10 lakhs) and gradually come down to a small fraction of
this figure. Due to delayed development of indigenous manufacture,
however, equipment worth Rs. 3.21 crores were imported from the

firm upto the end of March, 1966, by which time 61 locomotives were-
manufactured.

5.8. By the end of the Third Plan the indigenous content (electri-
cal and mechanical parts) of the electric locomotives manufactured’
reached a level of 38 to 40 per cent. According to the present anti--
cipations, the proportion is likely to reach 71 per cent by 1970-71
(when the Collaboration Agreement for the manufacture of electri-
cal components is due to lapse) and components etc.. of specified’ .
nature of about 29 per cent would still be required to be imported.

5.9. The Committee desired to be informed about the services
rendered by the foreign collaborators till the end of June, 1964.
They also enquired as to what assistance was expected to be render-
ed by the firm in the manufacture of the seven items of equipment
since taken up by the trade. The Ministry of Railways (Railway
Board) have stated in a note that according to the Heavy Electricals,
Bhopal till the end of June, 1964 the foreign firm had supplied “nega--
tive airmail prints and reference drawings and product drawings,
standards and material specifications, test documents, detailed of
type tests, inspection sheets, manufacturing instructions, machine
tool layout, tool lift and tool drawings.

5.10. It has been added “So far as the seven items which are now-
taken up by the trade to specifications developed by the Railways
are concerned no assistance is now expected to be rendered by
the firm. The alternative designs for all equipment developed with-
the trade have been developed independently and have no relation
to the corresponding Group designs or the Agreement. However,
in developing these designs, advantage was taken of the experience:
gained on the performance of the electrical equipment to Group's
designs fitted in the imported FT locomotives and also the general
industrial potential in the country that had developed since the-
signing of the Agreement. The alternative designs which were-
considered later on could not have been developed without the



initia] information tegarding the designs and know-how of the:
Collaborating firm.”

5.11. On being asked as to the circumstances under which it was.
decided to curtail the scope of work initially planned to be entrusted.
to the Heavy Electricals Ltd. the representative of the Railway"
Board stated in evidence that initially the Heavy Electricals had.
indicated that all the seven items would be produced by them but
later on it was found that these items had been produced by the
trade independently or in collaboration with some of their own
collaborators. It was, therefore, felt that these items could be sup-
plied by the trade.

5.12. The Committee are concerned to note that although agree-
ment with the firm for technical assistance was executed more than-
two years after the offer was made no attempt seems to have been
made during this period to tap indigenous sources and capacity for
the manufacture of the equipment. It is surprising that soon after
the agreement was signed it became known that the seven items
could be produced by the trade independently.

5.13. In reply to a question about the delay in the manufacture
of transformers, the Chairman, Heavy Electricals, admitted that
there was “certain amount of initial delay in finalising the specifi-
cation for transformers. The size had to be changed and from the
time information was received from the collaborators in Europe the
time taken for the production of transformers was reasonable.” He:
added that 17 transformers had been produced so far.

5.14. Explaining the development of all the items of electrical
equipment the Member, Mechanical, Railway Board stated that the
traction motor was originally targetted for production in July, 1966
and it was expected that its production would be progressively in-
creased during 1966-67. In fact a traction motor prototype had’
already been manufactured and it was under test.

5.15. He added that there was some initial delay because the-
design of the traction motor had to be developed according to the
revised rating which had been offered by a Japanese firm. This
had to be developed by the collaborators according to the require-
ments of axle load. There was also some delay on account of the
tight position of foreign exchange which delayed the import of"
boring machines and testing equipment. He assured the Committee
that within the next few months full production would be achieved.
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5.16. The other four items, which were to be produced at Chit-
‘taranjan Locomotive Works were mostly developed in the year 1966
and it was hoped that all the items would be produced by 1867-68.
The other seven items were being produced by the trade and they

were getting full supplies.

5.17. In reply to a question the witness informed the Committee
that all the 13 items would be indigenously produced before the
expiry of the Collaboration Agreement in 1970

5.18. From a note furnished at the instance of the Committee
(Appendix XIII), the Committee note that from the 198th locomo-
tive which may be turned out in November, 1968, all the thirteen
items would be indigenous. The note further indicates that—

“the locomotives produced at Chittaranjan Locomotive Works
will stil] continue to have some important content consist-
ing of basic raw materials like copper etc. and finished
products like insulating materials which are not yet avail-
able from the indigenous industry.”

According to the table annexed to the note (Annexure II) the
imported content of the locomtives had been as follows:—

No. of locos Percentage of
Year turned out imported content

1963-64 2 3
L 6 th <8
1964-6¢ } . . . . : 2% J
196 7-66 e 32 46
1966-17 . . . . . §” 40
459, 8t post deva-
luation rate:

NoTe: For the projuction in 1947-68 it has been estimeted that the cost per loco would
be Rs. 15°72 lakhs and the import content about Rs. 7-57 lakhs i. ¢. 487, of post.
devaluation rates. 1f devaluation effect is ignared the impurt content would be
about 379 only.

5.19. The Committee cannot help feeling that the original antici-
pation by the Ministry of Railways that cent per cent indigenous
production could be established within a period of 5 to 6 years from
the date of signing of the Agreement with the firm has proved

' unrealistic. While the Committee would like the Raflways to acce-
lerate the programme foi the indigenous mariufacture of componeitts




4tid parts required for electric locomotives, they stress that care
‘shotild be taken to ensure that their quality and price do not compare
unfavourably with the imported product.

5.20. There was also delay in the development of capacity for
the manufacture of electric locomotives. In January, 1961, the
Ministry of Railways planned the production capacity of 6 locomo-
tives per month by April, 1963, but in the Project Report prepared
in December, 1961, it was anticipated that a period of 24 years from
the date the facilities were created and made available would be
required to attain that level, which was actually attained only in
March, 1966. Against the anticipated production of 100 electric
locomotives during the Third Plan, the actual production came to
61. Meanwhile, to meet the requirement of the Third Plan partially,
85 electric locomotives at a cost of Rs. 8.4 crores were imported.
While the requirements of goods services were thus met, bulk of
the passenger services on the electrified sections continue to run on
steam/diesel traction.

5.21. Explaining the reasons for the shortfall in output the Minis-
try of Railways have stated in a note:

“The original plan to manufacture 100 locomotives by the end
of the Third Plan had to be reviewed and revised as the
work progressed to take into account the delays in supply
of imported equipments and recession in the development
of indigenous items. In consideration of these unforsee-
able delays, the target was, in the first instance, revised
to 91 locomotives at the A.C. Rolling Stock Committee 3rd
meeting held in March 1965 and this was subsequently
again revised to 72 at the Fourth meeting of the same
Committee held in Delhi in July. 1965. The actual pro-
duction of 61 locos by March, 1966 fell short of this target
by only 11 locos. The main reason for this was the be-
lated receipt of some of the imported components, viz.,
Excitrons, cables, gears. etc. and the stress laid on re-
ducing foreign exchange and inter alia incorporating
maximum number of indigenous compeonents. In addi-
tion to these 61 new locos, 2 imported locomotives which
were damaged by an explosion during transit were also
reconditioned at CLW which involved more or less full
labour and time as for building a new loco. Thus there
was a net drop of 9 locos in the production target of 72
locos as fixed finally in July, 1965. This shortfall in pro-
duction may not be considered heavy or unjustified view-
ed in the context of the numerous difficulties encountered
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in establishing the manufacture of these locomotives which
has been an entirely new venture for the Indian Railways
and which entailed development of sophisticated electri-
cal equipment.”

“The production capacity of the CLLW was built up to 6 loco-
motives per month by March, 1966 and while CLW have
since been trying to maintain the production at this level
it has not been possible in all the months due to various
difficulties connected with the receipt of imported and
indigenous equipments and with the initial problems of
coordinating and fitting the indigenous equipments in the
overall design of the locos. In spite of these difficulties
the actual production in 1966-67 has been 57 locos. The
actual production in six out of the twelve months of the
year did reach the target of 6.”

5.22. The Committee note that it has been possible to establish
capacity for the manufacture of 6 electric locomotives per mouth
only in March, 1966 as against the original target of April, 1963 envis-
aged by the Railways. Now that the production of electric locomo-
tives has been fairly well established, the Committee would like the
Railways to plan the manufacturing programme to match their ope-
rational requirements.

5.23. In para 17 of their Forty-Fourth Report, the Estimates Com-
mittee (Third Lok Sabha) had recommended that:

“Every effort should be made to increase the output of A.C.
locomotives in Chittaranjan Locomotive Works to meet the
demand to the maximum extent possible. The Committee
would, in fact, suggest that as steam locomotives are on
the way out all over the world, it would but be appropriate
the conversion of Chittaranjan Locomotive Works to the
manufacture of electric locomotives (both Broad Gauge
and Metre Gauge) is drawn up and implemented to make
India self-sufficient in electric traction.”

In their reply the Ministry of Railways stated in July 1964:

“In the Fourth Five Year Plan it is proposed to reduce pro-
gressively the production of steam locomotives and in-
crease the production of electric locomotives. According
to the present estimation the C.L.W. is likely to cease pro-
duction of steam locomotives by the end of 1969-70
or 0. All the electric locomotives required during the
Fourth Five Year Plan are likely to be produced in C.L.W.”
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The Committee desire that, in accordance with the assurance
given to the Estimates Committee, the production of steam locomo-
tives should be curtailed at the Chittaranjan Locomotive Works and
they should switch over to the production of electric and diesel
locomotives,

Para 17, page 22—Diesel Locomotive Works Manufacture of Diesel
Locomotives.

5.24. In order to develop the capacity for indigenous manufacture
of Broad Gauge diesel locomotives, the Ministry of Railways decided
in June, 1961 to set up the Diesel Locomotive Works at Varanasi at
an estimated cost of Rs. 19.57 crores. Arrangements for technical
collaboration with a foreign firm and their associates were finalised
in February, 1962. The Project Report received from the collabo-
rators in June, 1962 envisaged commencement of production im
December, 1963 and attainment of the full-rated annual production of
150 locomotives by June-July, 1967. The anticipated production
during the Third Plan period was 83 locomotives. It was antici-
pated that the indigenous content of the locomotives would be pro-
gressively increased upto about 90 per cent in the later part of
the Fourth Plan and the balance 10 per cent representing only some
‘specialised items would still be imported. '

5.25. The Diesel Locomotive Works, however, produced only 54
B.G. diesel locomotives during the Third Plan period. (During this
period the Ministry had imported 312 B.G. locomotives at a cost of
about Rs. 36 crores). The Ministry decided in January, 1966 that
the out-turn in the last quarter of 1965-66 should be restricted to
4 locomotives per month because of the uncertain foreign exchange
position required for the import of components and raw materials.
It was also decided that the production from April, 1966 would be 5
locomotives per month, that is, 60 locomotives during 1966-67. The
Ministry, however, stated in Februarv, 1967 that according to the
present anticipations the full-rated output of 150 locomotives per
annum would be attained towards the end of 1968-69. It was also
stated that necessary foreign exchange had been provided for the
production upto the middle of 1968-63 and arrangements for subse-
quent years were under consideration. It mav be mentioned that
according to an earlier assessment made by the Ministry in May,
1965, the full-rated output could be expected to be reached only by
1870-71 on the basis of production of 95 locomotives in the year
1966-87 to be stepped up gradually in the subsequent years,

5.28. As regards the indigenous content (which is expected to
reach a level of 90 per cent in the later part of the Fourth Plan) the
level attained by August, 1966 was of the order of 28 per cent.
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5.27. Efforts to develop the manufacture of certain major com--
ponents in the public sector undertakings had not been quite success-
ful so far as indicated below and the shortfall had, therefore, to:
‘be met mainly by imports.

(i) The Heavy Electricals, Bhopal, undertook in July, 1962 to
supply a good portion of the traction equipment, including traction
motors, generators and control equipment, required for the locomo-
tives constituting 30 per cent of the total cost of a locomotive and
a letter of intent was issued to them in September, 1962 for the sup-
ply of 120 sets of complete traction equipment during 1964-65 and
1965-66. It was, however, subsequently found in November, 1962
that only traction motors would be manufactured in Bhopal of which
60 sets were expected to be delivered by March, 1966. Actually, no
deliveries had been made till March 1966. The actual requirement
of traction equipment obtained by imports for the 54 locomotives
‘produced upto March. 1966 is estimated to have cost 448 million
dollars,

The Ministry of Railways explained to Audil in February, 1967
that the deliveries could not be adhered to by the Heavy Electricals,
Bhopal (HEIL) for several reasons, namely, unavoidably long time
required for finalising the design of the eclectrical equipment, con-
siderable delay in the procurement of imported machinery and raw
materials and delays on the part of HEIL’s suppliers in supplying
tools and components according to schedule.

(ii) The Heavy Engineering Corporation, Ranchi, informed the
Ministry of Railways in Julv, 1962 that they could manufacture
crankshafts and later, in July 1964, stated that they had sufficient
capacity for producing heavy and medium size crankshafts to meet
the entire demand of the Diesel Locomotive Works. As the forging
technology of Heavy Engineering Corporation had not been found
suitable to the needs of the Diesel Locomotive Works, it was decided
in August. 1965 that the requirements would be imported. The
actual requirement obtained by imports for the 54 locomotives is
estimated ¢o have cost 0'43 million dollars.

The Ministry of Railways explained to Audit in February, 1967
that, only recentlv, the Heavy Engineering Corporation had finalised
all the technical details preliminary to the manufacture of the re-
quisite type of crankshafts and indicated that the first prototype-
would be delivered in 1969-70.

(iif) Wheels and axles required by Diesel Locomotive Works
‘were expected to be supplied by Durgapur Steel Plant and orders.
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were placed for 315 axles and 630 wheels in December, 1963 and
964 axles and 1928 wheels and 31 axles were supplied till March,.
1966. As the supplies were not sufficient, orders for 25 loco sets (a
set comprising 6 axles and 12 wheels) at a cost of Rs. § lakhs
had been placed on a Japanese firm in March, 1966. This was fol-
lowed by further orders placed on the same firm in June and
October, 1966 aggregating to wheel sets for 145 locomotives and
axle sets for 70 locomotives.

5.28. The Committee desired to be informed of the reasons for the
short fall in the output of locomotives at the Diesel Locomotive
Works. The Ministry of Railways have furnished a note which is
at Appendix XIV. It has been stated that the actual production in
the Third Plan was 66 locomotives including 12 locomotives assem-
bled from knocked down condition against the revised anticipated
production in the Third Plan of 83 locomectives. Explaining the
reasons for the shortfall it has been stated—

“The actua] shortfall in production was, therefore, (seventeen)
locomotives. This was almost entirelv due to the delavs
and deficiencies in the receipt of imported components,
the receipt of components in mis-matched order as well
as mis-despatch of consignments. One of the fain factors
responsible €or the delav in the receipts was the dock
strikes in New York in Januarv-Februarv 1964 and Janu-
ary-Feruary, 1965.”

5.29. The present rate of prnduction is stated in the note to be
of the order of 7 B. G. mainline diesel locomotives per month as
achieved in September October, November and December. 1967, In
addition to this, it has been mentioned that D.L.W. has also turned
out 13 B.G. diesel electric shunters received in semi-knocked down
condition from July, 1967 onwards.

5.30. As regards the slow rate of progress in developing indigenous
manufacturing capacity it has been explained in the note:

“A certain rate of indigenisation had been initially estimated
at the time of setting up the project. However, in the
course of actual manufacture of the locomotives and the
progressive setting up of facilities and detailed investi-
gation into the indirenous capacities available and re-
quired to be developed, a more realistic pattern of indi-
genisation was evolved. This pattern was based on the
anticipation that the full requirement of traction equip-
ment (which constitutes about 30 per cent of the total’
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cost of the locomotive) would be supplied by HEIL,
Bhopal and that the indigenous industry in the public and
private sectors would be in a position to supply compo-
nents and raw materials strictly according to the requisite
design and manufacturing specifications It was, therefore,
anticipated that about 90 per cent indigenisation would be
achieved by the end of the Fourth Five Year Plan. The
initial rate of indigenisation was expected to be slow,
whereas in the subsequent years the rate would be fairly
rapid.

The actual rate of indigenisation has been as follows:—

1953-64

*1964-65

1965-66
1 1966-67
£ 1967-68

Assembly of 12 knocked down —29%, indigenous.
locos.
Regular production of lo:os —17%, "

Do. —25%

Do. —31'5% -
1st Qua:ter production ~—33%, indigenous
2nd Quarter production —47-6 .
3rd Quarter production 48% s

.

With the fitting of the traction equipment received from

HEIL, Bhopal, in all the locomotives to be turned out the
indigenous content is expected to go up to 80 per cent
from the beginning of 1968-69. This leve] of indigenisa-
tion is, however, not likely to go up further during the
remaining years of the 4th Plan as the number of items,
the indigenous capacities for which have either been deve-
loped outside D.LLW. or are in the process of being so
developed, are not likely to be available freely in suffi-
cient quantities before the end of the Fourth Plan. These
items approximating about 10 per cent of the cost would,
however, be available fairly soon thereafter and their
application to regular production of locomotives in D.L.W.
would more or less complete the achieving of 90 per cent
indigenisation as originally estimated."

531. In evidence, the Committee asked as to how much foreign
exchange could have been saved if the Heavy Electricals, Bhopal,
~supplied traction motors according to schedule. The Member, Mech-
anical, Railway Board, stated that the Diesel Locomotive Works had
~established full production earlier than the time (5 to 6 years) sti-
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pulated in the Collaboration agreement and the import of tractiom
tmotors could not be avoided. He added—

“Whatever money has been spent on the purchase of traction
motors cannot be logged against the delay in the produc-
tion of traction motors. Certain amount of imported com-
ponents even when production is developed fully in the
country will continue to be there. Raw material and
special equipment not developed in trade will continue
to be obtained from abroad till it is procured indigenously”

5.32. Asked about the reasons for importing Crank-shafts which
the Heavy Engineering Corporation had promised to supply, the
witness stated that the Heavy Engineering Corporation had agreed
in—July, 1962 to supply crank-shafts. In February, 1963, however,
the Corporation stated that they would be able to supply only the
forgings and would not be able to machine the equipment till 1967.
As a result of subsequent discussions and negotiations the Heavy
Engineering Corporation assured the supplies in batches commenc-
ing from the year 1969-70. He added that the scheme had since
been approved by the Government and since it was a highlv spe-
cialised equipment requiring sophisticated know how they might
go in for collaboration. The acting Chairman of the Heavy En-
gineering Corporation stated that it was only in November, 1967
that the Railways had approved in principle the press forging tech-
nology which the Corporation proposed to adopt for the manufac-
ture of the crank-shafts. The Corporation would now enter into a
collaboration agreement and that it might not be possible to deliver
the first batch before the middle of 1971. He added that 10 crank
shafts were being imported from the foreign firm for being tested
by the D.LW. After the Diesel Locomotive Works gave their final
approval the Corporation would take about 3} vears to manufacture
and supply the crankshafts. In reply to another question the wit-
ness explained that in the beginning the Corporatior nroposed to
adopt ‘slab forging process’ and thev hoped to supply *he equipment
in 1965. Later on this method was not approved bv the Diesel Loco-
motive Works and it was onlv in November 1967 that the Works
had approved in principle the process of ‘press forgings.’

5.33. The Committee enquired the reasons for the failure on the
part of Durgapur Steel Plant to supply the wheels and axles, the
Secretary, Department of Iron and Steel, explained that the first
order placed in 1963 was accepted by the Steel Plant by mistake
due to lack of experience, and the enthusiasm on the pert of engin-
eers to help the Railways in establishing indigenous production. Re

3482 (Aii) LS—86.
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added that their equipment was not intended for this kind of work.
He expressed the hope that this order would certainly be executed
even though there had been great delay which was largely due to
their inexperience and ignorance. About the second order placed in
1965 the witness stated that they had at no stage accepted the order
in their books. They had also informed the Railways that produc-
tion of axles was beyond their capacity.

The difficulties were technical in nature, particularly about the
quality of the metal and machining. An expert advice was being
sought and it might be possible to effect improvements in the wheel
and axle plant.

5.34. In their 32nd Report P.A.C. (3rd Lok Sabha) had suggested
that ‘efforts should be made to accelerate the tempo of production
to achieve the targets laid down by the Railway Board for the Third
Five Year Plan, viz., 95 locomotives in all including 12 knocked down
locomotives.” In their Memorandum the Ministry of Railways stated
that “the observations of the Committee regarding the out-turn of
locomotives and the indigenous content of the product are noted,
every effort will continue to be directed towards these ohjectives.”

5.35. The Committee are disappointed to find that only 54 locomn.
tives were produced during the Third Plan besides the assemhly of
12 knocked down locomotives against the Plan target of 95 locomo-
tives,

5.36. The Committee are not happy that the production target
of the Diesel Locomotive Works should have suffered “due to delnys
and deficiencies in the receipt of imported components, the receipt
of components in mis-matched order as well as mis-despatch of con-
signments.”

The Committee expect the Ministry to take remedial measures to
ensure that the availability of components matches the production

programme,

5.37. The Committee are not impressed with the leisurely manner
in which the Public Undertakings, particularly the Heavy Electricals,
Bhopal and the Heavy Engineering Corporation have proceeded in
developing indigenous manufacture of traction motors and crauk
shafts respectively.

The Committee consider that the Heavy Electiicals and the Heavy
Engineering Corporation should accelerate their programme for in-
digenous manufacture of these vital components and parts so as fully
to meet the production requirements of the Diesel Locomotive Works.
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5.38. The Committee are distressed that the wheel and axles plant
-which was set up at Durgapur specifically to cater to Railway re-
quirements has not been able to supply the requisite number of
wheels and axles, even though the first order was placed as long 2go
as Decemb:r, 1963, and that it has refused to accept the second order
for wheels and axles.

5.39. The Committee stress that every effort should he made by
the Ministry of Steel, in conjunction with the Ministry of Railways
to identify the shortcomings quantitative and qualitative in the ¢x-
isting process of manufacture of wheels and axles so that all such
defects are remedied and the manafacturing programme is geared to
meet in full the requirements of the Railwayvs at a reasonahle nrice.

5.40, The Committec consider that there should be a firm commit-
ment for the supply of components and other vital parts by Public
Undertakings as by private concemns so that the schedule for manu-
facturing programme is firmly adhered to.
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CONCLUSION

6.1. In the earlier chapters of this Report, the Committee have
examined and commented upon the different aspects of their Third
Five Year Programme of the Railways. From the facts placed before
them they are constrained to conclude that the planning of rail trans-
port during the Third Plan period was unrealistic in that it was not
closely related to actual requirements. Against an estimated in-
crease of 93 million tonnes in the level of goods traffic during the
Third Plan period, the actual increase was only of 47 million tonnes,
representing a shortfall of about 50 per cent. On the other band,
the financial outlay for the Third Plan turned out to be Rs. 1,686
crores, representing an increase of 27 per cent over the investment
of Rs. 1,325 crores contemplated in the Plan.

6.2. The Committee feel that from the very outset goods traffic
was over-estimated as it was not linked directly with demand but
based on hopes and assumptions of production in different sectors
reaching certain levels. Subsequently, even when it was evident
that the traffic would not materialise to the extent anticipated, no
serious effort was made to slow down the tempo of capital expendi-
ture. All this resulted in heavy capital expenditure being incurred
to create rail transport capacity far in excess of requirements. Seve-
ral new lines were constructed which were not expected to be remu-
nerative even after 11 years of their opening to traffic. In the case
of 16 line capacity works, which included 12 works of doubling of
tracks Rs. 27.03 crores were spent but the actual capacity utilised at
the end of the Plan period was less than the capacity in existence and
available before the works were undertaken. Similarly, 8336 wagons
were procured in excess of the target indicated in the Plan, even
though the rail traffic generated was far less than envisaged.

6.3. The Committee need hardly point out that both the Ministry
of Railways and the Planning Commission failed to take timely
measures to curtail the investment programme in the light of actual
traffic offering despite the clear stipulation in the Third Five Year
Plan that the estimates of traffic would be subject to constant review
in the light of actual trends. This underlines the need for reviewing
critically the methodology as well as the machinery, for planning in
the Railway Board to ensure that investment in this key se~to - con-
forms to the actual trends based on requirements and that
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‘the built in machinery for review and correction of imbalances is
put to use without delay.

6.4. With all this heavy investment the capital-at-charge of the
Railways increased from Rs. 1521 crores to Rs. 2680 crores, represent-
ing an increase of 76 per cent during the Third Five Year Plan period.
The overcapitalisation of the Railways during the period has not
only affected their financial working but unnecessarily distorted
the budget and burdened the tax payer. It has also disturbed the
entire pattern of investment and development of the economy in
that scarce resources including valuable foreign exchange were
blocked in rail programmes which could otherwise have been put to
more productive use.

New DeLni, M. R. Masani,
12th March, 1968. Chairman,

22nd Phalguna, 1889 (Saka). Public Accounts Committee,
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APPENDIX 1

MINISTRY OF RAILWAYS
(RAILWAY BOARD)
(Ref. Para No. 1026 of the Report)

Points arising out of the evidence tendered before the Public
Accounts Committee on 11-12-1967 in eonnection with the
Report (Railways) 1967—Paras 1 to 5, 16 &17

Point No. 1

Please furnish a note indicating:

(i) in what manner were the physical requirements such as
the number of lines to be constructed, line capacity works
to be undertaken, and locomotives, wagons etc. to be pro-
cured determined with reference to the traffic forecasts;

(ii) whether the traffic forecasts were reviewed in the light
of the actual trends in traffic from year to vear during
the Third Five Year Plan period; and, if so;

(ii1) what steps were taken by the Railway Board to curtail
the plan programmes in the light of these reviews of tra-
ffic forecasts.

Reply: (i)

The physical requirements were derived from the anticipations
of traffic. All planning being for incremental traffic, the actual tra-
fic moved at the end of the Second Plan was taken as the base;
this was deducted from the projected traffic requirements as at the
end of the Third Plan, to arrive at the incremental level of traffic
to be additionally catered for during the Third Plan. In terms of
freight, thee actual movement at the erd of the Second Plan was 156.2
million tonnes (adopted as 156.5 million tonnes in the published Plan
Document) ; this was expected to rise to 248.9 million tonnes in 1965-
86, anticipated at the time of finalisation of the Third Plan in 1961.
The physical programme in respect of freight traffic thus had to cater
for an increase of 924 million tonnes during the Plan period.

In respect of passenger traffic, a flat rate of increase of 3 per cent
per annum was adopted for other than suburban traffic.

83
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(A) Wagon Requirements:

The incremental traffic was further broken down into major com-
modities, including coal, iron ore, raw materials and finished pro-
ducts and other general goods traffic. Traffic that could be moved
in general purpose wagons was segregated from that for which spe-
cial type of rolling stock was found necessary. The requirements
were further distributed between the various gauges.

Basis of Calculations: For each major commodity, a turnround
time was adopted, based on the actual and anticipated turnrounds,
and allowing for certain factor of efficiency. Thus, for wagons other
than specific movements like raw material and coal for steel plants
and iron ore for export, it was assumed that the turnround would
be 9.5 days on the broad gauge and 6.5 davs on the metre gauge, ex-
cept for PFRs (used for despatches of finished products from steel
plants and other purposes) for which a turnround of 18 days was
adopted. A turnround of 3.2 days was assumed for railway mate-
rials. A turnround of 3.2 days was assumed for railway materials,
on both the broad and metre gauges. The turnrounds of various raw
materials for steel plants, as well as coal, werc determined on the
basis of the lead of movement involved, and individually calculat-
ed running as well as terminated timings. These varied for each
commodity and for each steel plant separately.

An allowance at 3 per cent of bare requirements was made for
POH and running repairs to wagons. Credit was also taken jn the
initial planning for the back-loading of coal empties to the extent
of 20 per cent of ~dditional general goods traffic, in assessing the
wagons to be provided for general goods traffic. No provision was
made for wagons for new lines as these were assumed to be in-
cluded in the total traffic provision during the Third Plan.

Lncomotive Requirements: The following formula was adopted
for assessing the requirements of locomotives for carrying traffic
Yetween fixed points. e.g., raw materials for steel plants:

Locomotive requirements for other traffic were based on a prag-
matic relationship between locomotives and wagons, according to
the following formula.

Lngine miles per Average goods train
No of wagons per gools == day per goolds en- < loatin terms of
engine in use daily. gine in use. 4-whealer wacon: .

o o

Wiagon miles per waren day
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The resulting figure was corrected for assisted, light engine
miles, and shunting miles required.

The following norms were thus developed:

Broad Metre

Grauge Gauge
Enginc miles per engine day 160 9o
Average load of train 50 42

Waren mil < per wagon Jay €1 5

An average of 88 wagons on the broad gauge and 90 on the
metre gauge, were thus calculated to require one goods locomotive
in use. The total locomotive requirements having been thus
workd out, an allowance of 5 per cent for spares was allowed both
for broad gauge and metre gauge. The proportion for under and
awaiting repairs in Workshops and running sheds was fixed at 15

per cent for steam locomotives and 10 per cent for diesel and elec-
tric Jocomotives.

Coaching Vehicles: In working out the requirements of coach-
ing stock for non-suburban traffic. an increase of 15 per cent in the
seating capacity of passenger coaches on broad gauge and metre
gauge, and 10 per cent on narrow gauge, was provided for. In res-
pect of other coaching vehicles, an increase of 15 per cent was
provided in respect of nen-passenger carrying vehicles such
as parcel vans, luggage vans, and motor vans, and 10 per cent in
respect of passenger coaches for special requirements including
those for militarv traffic. A separate provision was made for subur-
ban traffic, in terms of electrical multiple unit stock, on the basis

of the feasibilitv of introducing extra train services during the peak
periods to relieve overcrowding.

(B) Rolling Stock requirements on replacement Account

The above requirements were calculated on additional account,
against the incremental traffic anticipated to accrue during the Third
Plan. In addition. provision was also made for the normal replace-
ment of over-age stock, on the following lines.

Wagon:: All wagons upto the age of 45 years at the end of the
Third Plan were to be retained in service and, in addition, the same
number of wagons over 45 vears of age as retained in 1960-61. would
continue to be retained in service, unreplaced at the end of the.
Third Plan.



Locomatives: All steam ) comerives upto the age of 45 years
at the end of the Third Plan were to be retsined in service. I addi-
tion, the same number of locomotives over 45 years of age as on 31st
March, 1956, which was also the number planned for retention on
31st March, 1961, would continue in service upto 31st March, 1966.

Coaching Vehicles: Coaching vehicles upto the age of 37 years on
the broad gauge, 40 years on the metre gauge, and 45 years on the
narrow gauge, would be retained in service during the Third Plan.

(C) Line Capacity Works

The requirements of line capacity were determined for each ma-
jor section separately. These were developed from the broad stream
of certain commodities, including coal, iron ore, and raw materials
for steel plants, for which specific information in respect of the
broad distribution pattern could be obtained (although the coal
distribution pattern for the Third Plan was received much later,
after the Third Plan had already been developed). For the other
traffic. a rate of growth on different sections was projected, based on
indices of growth over the same sections in the past.

On to these projections, the individual Railways were asked to
superimpose their own knewledge of the local conditions, to arrive
at the final traffic estimates for different sections.

Having arrived at the requirements of capacity, the most econo-
mic means of developing additional capacity were considered.
These included extension of loops, additional crossing stations and
loops, and signalling and interlocking works, Centralised Traffic Con-
trol and doubling of lines. They also included consideration of im-
proved means of traction, e.g., electrification and dieselisation for
sections which were expected to carry traffic above a certain level.
The adequacy of vard and terminal facilitles was also similarly exa-

mined.
(D) New Lines

The following considerations broadly determined the proposals
4o be taken up for new lines during the Third Plan:

(a) lines required for heavy industrial, mineral, and other
Projects included in the Plan period. These were project-
oriented lines, specifically provided to enable the develop-
ment of new resources in the country. Their financial
implications, therefore, had to be adjudged on a long term
basis;

(b) lines required for meeting Defence and strategic needs;
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: (c) lines required for the development of backward areas
generally and to serve the economie, social and political
needs of such areas. The cost/benefit ratio for such pro-
jects took into account the benefit to the area concerned,
along with the likely financial return to the Railways;

(d) lines sponsored by the State Governments or other agen-
cies for construction projects or to meet restricted or local
needs;

-(e) a limited number of lines required for purely operational
purposes.

Reply: Point 1 (ii)

A total of six traffic projections were made for the Third Plan
traffic. between October, 1960 and January, 1965. The last two re-
views were in the form of annual plans for 1964-65 and 1965-86, when
it was realised that the actual traffic, especially in respect of coal
and steel plants traffic, was likely to be appreciably less than that
previously anticipated. The enclosed statement (Annexure ‘A’) in-
dicates the traffic projections made at various times. in juxtaposi-
tion with the freight traffic actually carried.

As already stated in reply to Question No. 1(e) of the original
P.A.C. Questionnaire, yearly breakdown of freight traffic antici-
pations against the target of 248.9 mil!lion tonnes was not developed,
as this target was over-taken by the revised target of 264 million
tonnes developed in January, 1962. The enclosed statement at An-
nexure ‘A’ therefore. offers a comparison between the vearly anti-
cipations of traffic according to the January, 1962, and the mid-Plan
Appraisal forecasts, with the actua! traffic materialisation. In res-
pect of the last two vears of the Third Plan, the comparison would
be between the Annual Plan forecasts and the actuals. The break-
down adonted by the Convention Committee was a veryv early esti-
mate (October. 1960). and has not been taken into account.

It will be noticed from the enclosed statement that the actual
traffic was close to anticipations in the first two vears of the Third
Plan. It fell short to a modest extent in 1963-64. For the remein-
ing two vears of 1964-65 and 1965-66. the shortfall in relation to
the annual plans, was 142 million tonnes in 1964-65, and 4.9 milljon
tonnes in 1965-66. As already stated in reply to the main Question-
naire, these shortfalls occurred due to the rapidly developing eco-
nomic recession in the country and could not have been foreseen.

Reply: Point 1(iii)

Reply to the original Question No. 3 from the P.A.C. indicates
the re-phasing and curtailment in the physical programme on the
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Railways, consequent upon traffic materialisation falling short of
anticipation. Attention is also invited to the reply already given
to Question No. 4, which brings out the investment actually made

in the Railways' Third Plan, on constant prices as in 1950-51 and
1960-61.

The above mentioned curtailment of the Railways’ physical pro-
gramme was. however, made in the background of the following
policy statement. reproduced from “The Third Plan Mid-ter;n Ap-
praisal”, published by the Planning Commission:

“Trends in traffic: The development programme for Railways in
the Third Plan was drawn up in relation to a total traffic of 245
million tons estimated to materialise in 1965-66. The present pro-
gramme provides for capacities adequate for carrving 260 million
tons. Owing to shortfall anticivated in the production of steel, coal
and cement industry, originating traffic in the tast year of the Third
Plan is now reckoning at about 240 million tons. However, since
the traffic will be growing steadilv over the remaining period of the
Plan. originating traffic on the Railwavs during the last quarter of
the vear 1965-66 ‘s expected to correspond to a higher annual rate
than the estimate of 241 million tons for the year as a whole. It
is proposed to carry out the rail transport programmes as enlarged
so that transport capacities shou'd be adequate and even a little
ahead of actual need at the beginning of the Fourth Plan™

In addition, due weight had been given to other consequences of
too heavy a cut :n the Railways Developmeni Programme. Cer-
tain production capacities for the manufacture of rolling stock, both
in the public and private sectors, had been developed; precipitate
cuts in excess of those actually enforced, were likely to cause
serious dislocation in all the manufacturing units, with adverse re-
percussions on the economy as a whole.



Third Plan Traffic Anticipations Actuals and the Reviets Undertaken
ANNEXURE 4’
(In million tonnes)

As per Mid Plan Appraisal—August/November 1963

As per =arlier Planning—Jaruary 1962
1951-62 1962-63 ? 1963-64 1964-65 1965-66
Anticipation Axtual Anticipation Actual Anticipation Actual Anticipation Actual Anticipation Actual
162 % 161 % 1741 1787 191 A 191-1 2140 193-8% 2452 2031

Plan Reviews Freight Traffic Target

Date
{million tonnes)
1. Qctober 1960 , . . Conventior Committee 238-8
2. March 1961 ‘Third Five Year Plan Book 24838
3. Janaary 1962 R view of General Guoo s and Coalfor Washeries 264
4. Aug 1st;November 19563 Mul-Pls Appraisal 245
{n view of ancertainties in traific for:. s by Annual Plan Reviews were carried out

for the years 1964-6¢ and 1965-66.
s. Deczmber 1963 Annual Plas for 1994-65 (Forecast tor 196.4-653 212
6. January 196¢ Annugl Plun 1965-66 208
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APPENDIX II
(Ref. Para 1.39 of the Report)

Points arising out of the evidence tendered before the Public Accounts
Committee on 11-12-1967 in connection with the Audit Report
(Railways) 1967—Paras 1 to 5, 16 and 17.

Point No. 5:

It was stated that the traffic forecast for movement of coal was
based on the recommendations of the Working Group on Coal. A
note giving the details of the composition of this Working Group of
Coal, its terms of reference and its recommendations together with
Planning Commission/Government’s decision thereon may be furni-
shed.

Reply:

At the meeting of the Planning Commission held on 19th August,
1961, it was decided to set up a small group consisting of the follow-
ing, to draw up a fullv coordinated programme for the production of
coal and its transport to consuming centres: —

Composition:

1. Shri N. C. Srivastava, Adviser Planning  Planning Commission Convener
Commission.

2. Shri Chhedilal . ) _ ; . Min, of Mines & Fuel 3

3. Shri A. B. Guha . . . . Do.

4. Shri Jagjit  Singh . . . . Railway Board

s. Shri P. R. Pusalkar {I.ater R. Srinivasan) Do. LMcmben

6. Represeatatives of Ministries of Steel & H.1.

7. Representatives of Ministries of Commerce & Industry ‘

8. Representatives of Ministries of Irrigation and Power

9. Director ( Transport: Planning Commission
10. Director (Minerals) Do. J
Terms of Reference:

The terms of reference of the working group were as follows: —

(i) To study in detail the fieldwise production programme and
ascertain yearwise how much coal and in what grades
would be produced from each field:
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(ii) to collect information about the destinations to which cod
will be sent; and

(iii) on the basis of the above two, to draw up a coordinated
programme for the movement of coal.

The Working Group submitted two reports to the Planning Com-
mission, first in April, 1962 and the second in August, 1962. In the
first report, the Working Group indicated the quantities of coal which
the Ministry of Mines & Fuel expected to produce from the Bengal
and Bihar and outlying fields in the year 1965-66 and had recommend-
ed the doubling of several railway lines and substantial increase in
rolling stock. In the second Report, the Working Group assessed the
production. compared to the transport availability for the years 1962-
63 to 1965-66.

The main recommendations of the Working Group concerning the
Railways embudied in the two reports are summarised as follows: —

'Recommendations of the working group.

First Report.

(i) The estimated demand for coal in the last year of the Third
Plan is likely to be of the order of one hundred one mililon tons,
instead of 97 million tons which was the target of production of coal
approved in the Third Plan.

(ii) The target of production of 32.33 million tons in the outlaying
fields was accepted but, for Bengal-Bihar fields, it was recommended
at 69 millions tons. A targer of 72.45 million tons was suggested as
the annual rate to be aimed at, for the last quarter of the last year
of the Plan. The total production anticipated was thus 101 million
‘tons: 69 from Bengal-Bihar and 32 million tons from the outlying
fields.

(iii) Production and rail capacity should be developed on the
basis of an annual rate of production of 104 million tons of coal, to
be achieved during the quarter January—March, 1966. The Railway
Ministry, on the above basis, would need 8200 wagons (in terms of
4-wheelers) (consisting of about 3,200 BOX wagons and 160 brake-
vans) over and above the target previously approved, costing Rs. 27
crores (Rs. 20 crores in foreign exchange for import of diesel loco-
motives and wagon components). The Railway Ministry should be
given immediate clearance for this additional programme.

(iv) Additional line capacity works involving doubling of 536
.miles of lines, over and aboves the mileage already included in the
3482 (Aii) LS—T.
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Plan, was considered nacessary to cater to the additiopal mevement
of coal of 375 wagons per day, over the then curpent lewel. The addi-

tional cost of these works was calculated at Rs. 65 crores (Rs. 10
erores in foreign exchange). The overall additional investment be-
ing recommended was thus Rs. 92 crores (Rs. 30 crores foreign ex-
change) for rolling stock and line capacity works. These warks were

considered necessary and, it was stated, they could not be postpoped

for long.

This recommendation was based opn the assumption that 80% of
ooal movement, including movement to the steel plants, would tgke
place in full BOX rakes, for which bunkering facilities at collieries
for Joading, and dumps at suitable places, would have to be provided.
Special officers should be appointed by the Department of Mines &
Fuel to draw up a programme for their provision.

(v) The Working Group was of the view that the estimates of
demand, the progress in production and transport facilities for coal
in the Third Plan, should be reviewed on an annual basis.

Second Report.

(i) The shorfall in coal loading by collieries in the outlaying
fields, and in respect of wagons for other consumers from Bengal-
Bihar fields, should be avoided as far as passible, and the Ministry of
Mines and Fuel and N.CD.C. should try to see that production in
the public sector, and in the outlying fields in particular, was accord-
ing to schedule.

(ii) It was considered necessary to tie up closely the require-
ments of coal movements in various directions with the wagon availa-
bility in these directions on a year to year basis, depending upon the
Yine capacities likely to be available in each direction from year to

wear.

(ili) The estimate of wagon availability for users othar than
steel plants was worked out on the assumption of a turn round of 9
days from 1008-84, necessitating provision of — .5 loading and un-
Joading arrangements in respect of BOX wagons by collierias and
eonsumers, and provision of more i .

(iv) The productien estimate for the year 1965-66 was fixed at
t 98 mjllion tons against the earlier estimate of 101 million tons.

Thougb the actual production, it was stated, might be even less than
98 million tons, the Working Group recommended that t‘he Raﬂwm



be authorised to undertake the additional line capacity works estima-
ted to cost Rs. 65 crores, which the Group had recommended in its
earlier report. This would enable the Railways to provide capacity
in advance for the requirements of coal traffic likely to arise in the
early part of the Fourth Plan.

The recommendations of the Working Group were agcepted by the
Railways and the Planning Commission in respect of the rail trans-
port plan, and the Railways were authorised to go ahead with the
above works. |



APPENDIX III
(Ref. Para 2.2 of the Report)

-Information for P.A.C. on paras 1 to 5 of Audit Report (Railways)
1967.

‘Question No. 11 N . .

The target for new lines for the Third Plan was 1920 kms. but the
physical achievement was 1801 kms.; the actual expenditure being
Rs. 212 crores as against the estimated expenditure of Rs. 147 crores.

(a) What are the reasons for the shortfall of 119 kms. in con-

struction of new lines and the increase in expenditure of
65 crores?

(b) What were the new lines constructed during the Third
Plan period?

(c) Was there any change in the Plan schemes for new lines
during the Third Plan period? If so, the salient features
thereof together with the reasons therefor?

(d) What was the anticipated remunerativeness of the new

lines and the actual earnings during Second and Third
Five Year Plans?

(e) When are these new lines expected to become remunera-
tive assets for the Railways?

(f) What are the schemes for construction of new lines in the
Fourth Plan?

(g) Have these scheme: been reviewed in the light of experi-
ences gained in the Third Plan? If so, what are the
schemes for new lines which are being dropped!modified
and what will be the saving as a result thereof?

Reply 11(a) & (c):

The Railway’s original Third Five Year Plan provided an amount
of Rs. 147 crores for construction of new rallway lines. Later the
provision was increased by Rs. 59 crores for the construction of two
strategic lines in Assam, namely, the B. G. line from Siliguri to
Jogighopa (265 KMs) and the extension of the metre gauge line
Rangapara North—North Lakhimpur line to Murkongselek MG line

4
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(327 KMs). Thus the total plan allocation for new lines in the Third
Plan became Rs. 206 crores. The balance Rs. 6 crores out of the

increase in expenditure was due to increase in the labour cost and
the materials cost etc. of various projects.

Of the new lines which were already under construction at the
end of Second Plan, about 1100 KMs., were left over for completion
in the Third Plan. Construction of about 2,500 KMs. of new railway
lines was approved as the final target (original target was 1920
KMs.) in Third Plan. Thus in all about 3,600 KMs. of new lines
were taken up for construction in the Third Plan.

1801 KMs. were completed and opened to traffic during the Third
Plan and about 1800 KMs. were under construction when the Thxrd
Plan period ended.

Rerly 11 (b):

A statement showing new lines completed and opened to traffic
during the Third Plan, is attached as Annexure ‘A’.

Reply 11 (d):

The new lines taken up for construction in the Second and Third
Plans indicating the return expected at the time thev were sanc-
tioned are shown in Annexure ‘B’

Reply 11 (e):

It is difficult to say with any precision when the unremunerative
lines will actually become remunerative. As would be seen from
Annexure ‘B’. some of the new lines were taken up for construction

on considerations other than direct commercial return to the Rail-
ways.

Reply 11(H) & (g):

For the Fourth Plan, an outlay of Rs. 161 crores has been tenta-
tively allocated for construction of new railway lines, including 1800
KMs. of new lines carried over from the Third Plan. The details
of new lines (1800 KMs) carried over from Third Plan may be seen
at Annexure ‘C’. The details of new lines to be taken up in the
Fourth Plan are still to be finalised. However, the following two new
vailway lines have been approved for construction in the Fourth
Plan: —

1. Pokaran-Jaisalmer (MG, 105 KMs.. Cost Rs. 3.2 crores)

The construction of this line has been approved by the Emergency
Commiittee of the Cabinet as a Strategic line and was taken up in
June, 1866. The line is expected to be completed and opened for
traffic in December 1967



o
3 Rathia-Jorthu (BG, 80 KMs. approxiate cost Rs. 10 crores).

This line has been approved by the Cabinet as a special ¢ase. Fot
a period of twenty years or till the line becomes remunerative, thée
Railways will not be liable to pay dividend to the General Revenues
and the losses, it any, on its working will be borne by the Railivays
and any proﬁts will be credited to the General Revenues. The Final
Location Survey for this line has been sanctioned fn May, 1967 and

the Survey work is in progress.

Besides these two lines it is proposed to take up the construction
of a rail link from Cuttack to Paradeep (87 KMs.) at an estimated
cost of about Rs. 10 crores in the Fourth Plan. While finalising the

proposals for new lines in the Fourth Plan the experience gained th
the Third Plan will be taken into account.



ANNEXURE ‘A’

New Lines completed and opened to traffic during the third Five Yeor

Plan
S. Name of New Lines Gauge Length Estimated Date of
No. (In Kms) Cost opening
_______ ~‘Rs. incrmres)
I 2 3 4 s 6
I. SECOND PLAN WORKS COMPLETED DURING THE THIRD PLAN
1 Buakhtiarpur-Rajgir . , . BG 5384 2-%6 1-4-62
2 Barsat-Hasnabad . . . BG 5306 2-%6 9-2-62
3 Bon l1mnnanda-Nowagaon-
Purnapan: ) . . BG 2771 2:6% 19-6-62
4 Robhertszani-Garhwa Road . BG 21-34 16327 19-50-63
s Rangana-a Norih. North Laktun-
pic-Murkoagzselek . MG 327°93 30-38 1-7-6%
6 Baandanl-Kironii BG 8s5-10 6-91 1-10-62
7 Karoan-Jaynagar BG 13:90 o- By 1-10-62
8 Barbaspur-Korea Co.lfields BG 16-57 1:96 20-1-6%
9 Champa-Korbs Extensicn BG 16-67 172 Dec. 65
12 Sanubare Titdagarh BG 182-00 14° %9 15-4-63
11 B miugara-Kirburu BG 41-23 5-94 16-4-63
12 Hiua-Nawagson BG 136- 4% 1391 26-1-64
ToraL ) I117°73 17541
L T 20AN WIORKS COMPLETED DURING THE THIRD PLAN
D) s PaveriJran-Apta . BG 69-92 3-84 31-1-66
2 b ovn-Jncer Stage | . BG 290 2-3% 18-12-6%
3 Midvoas-Rcha . BG 8-69 337 20-1-66
4 N <y puc-Dasrmanagar . MG 31-36 2-30 1-4-64
S o3 artoforgiiaa BG 2580 33-50 - 2-6-65
5 Miunudare-Vicadhunagar . MG 66-61 2-31 . 25-5-64
o 0o anunagar . MG 213-00 141 1H4-1-6%
ToraL . 63353 $7-08
o Tarse I . 180r-3t1 7 B

o sop—— s




ANNRXURE

New Lines wndsrtaken during the Second Five Year Plan

I%o. Nume of the New hne Guauge Lcm ‘ Latest ?:;“th? p:rec:res I’crcmretat%: :fi :nnctpcted
6th year 11th year
! 2 3 4 5 6
Secon ¢ lan
1 Barasat-Hasnabai . . BG 53-8 250 3'97%
2 Bakhtiarpur-Rajgir =, BG §3°9 2-56 1-51% 2:72%
3 Chandrapura-Muri-Ranchi BG 1433 1337 42-73% 42-86%,
4 Tildanga-Farakka BG 5749 063 11-629%,
¢ Khejuriaghat- Malda BG 37-0> 3 68
6 Robertsgani-Garhwa Road BG 163-27 2134 468 8-09%
7 Kumedpur-Barso MG 250 100 Not available.
8 Bondamunda-Dumare . BG 670 7-17 7:99% 13:9%
9 Bhilai-Dhalli Rajh.ra BG 850 438 11-50% 17°2%
1> Baranil-Panp sh Gorge BG 93 108 25-9%
1 Noamundi-Bansp:ni BG 28-05 2:29 8:53%
1z Bhilai-Deorjtal N . BG 19-0% 078 42-5%
13 {2) Bauridand-Karonn . . BG 8¢<-1 6:91 4 82%



(b} K:romi-Jainag G 13 9 o 8¢

14 Barbaspur-Ko ca Coalfields ) . , ) . . BG 49 1yt 9%
15 Champa-Korba Extension | . . . . . BG 67 1-60 Rly. ! 8-7% .-

o 44 Dep.
15  Karanpura-Ramgarh Coalfields | . . BG 19°0 1-67 Rlv. Above 5%

1-29 Dep.
1~ Sembalpur 1 0lvach BG 1-2:0 14-59 13-89%
1+ Bimlavach-Kiri' uru BG 41 25§ co04 6-039,
1+ Rangap:ra North-North Lakhonpur-Murkoneelsk . MG 3270 10 3% (—) 1-55% ‘—)1-03%
29 Ledo-lekhapa: MG 8 ng 202 Not available.

B 136 < 13- 91 24-989% 25:02%

2t Hatia-Navagaon
N Lynes o dortaken Jurinyg the Third Five car Plan

Third Plan

t Diva-Panvel-Uran BG 54 22 3-0§ (—" 2-14%

= Panvel-Apta BG 15 "0 079 Nut available,

3 Butibon-Umrer BG 4310 2-3§ Do.

1 Mathopur-Kathua B 5 69 2-37 0039 0-06%,
¢ Hindumalkot-Srigenganagat BG 2076 1-01 2°°5% 4989
6 Singrauli-Obra 1G 36.47 1141 9:7-% 16-249,
7 Singrauli-K tni BG 25472 34°3° 3-05% 5°38%
8 Declhi Avoiling Lines BG 17 67 6-24 6-76°,

9 Ohaziabad-Tughlakabad including second Yamuna Brudge BG g1 599 18495

e T L
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1 2 3 4 b 6

10 ~alkaligh t-Dharamnagar . . MG 31- 36 2-30 (—) 1-7%

1t BG lne from Sili uri to Jog'ghem BG 265- -2 %0 Not available

12 Manamadurai-Virudhunagar MG 666 2-31 5°2% 7°3%

13 Bangalore-Salem MG 229-3 8-50 5:54% 6-94%

14 Mangalore-Hass n MG 21 '8 23-73 1°17% 2269,

1¢ Rail Link 1 - Haldia Port BG 97 8-8: 18--5% 18529,

16 Ud ipur-Himmatnagsr G 215-0 11-41 4:-79% 6-46%

17 Guns-Mak.i BG 93-3 960 (=)4-23% (=)3:95%
;8 Jhu -d-Kandia BG 2308 14°53 9-42% 11-76%
.10 Kotiav:lasa-Bailadills | B . 4500 $6-38 3:-78%,

3



ANNEXURE *C'
Thir.! Plan New Lines—Carried cver into the Feurth Plan

ot e e <= s s o e i e e A . e - - — - RN

Serisi Name of [ ojec: Gewuge Length Estimated Date of Target date for Completion
No. {in Kms) Lost Sanction
{~s. lakhs)
I 2 3 4 5 7
1t Ghasiabai-Tughlakabad including second Yamuna
B:ridge . . . . BG $4° 30 £99-00 12-5-<8 Opened on 15-1:-66.
2 Dellii Avoid ng Lines and connecied ‘raffic facilities BG 1767 62400 22-1-62 December, 1968.
3 H -.dumalkot-Sriganganag-r B 27-%6 151-00 4 27-7-61 Not yet fixed. Six months after
the earthwork is completed by
State Government.
4 Obra-Singrauli . " BG 1647 1141:00 21-12-61 Not vet fixed.
Depends on progress of NCDC's
sidings.
s Singrauli-Katni . . . . . . . H 29426 2437 00 22 12-62  March, 1970 (rentative).
6 Bangalore-"zlem MG 22913 ¥€0-0- 1>-2-62  Not yet fixed.
Likely to be ready by June, 68
7 Mangalore-Haswer. MG 21282 2373°0" 2-11-64 Not yet fixed.
D .pends on compiztion of Man-
alore P 1t Project.
$ Rmlbnkt  alda BG 6 70 88800 31 .-63 Not vet tixed.

Depends on completion of the
Port.

T R e S i e O SR e R S e o T i
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1 2 ; 5 6 7

Jhund-Kanilha . _ . . . ) . BG 230-84 1453-00 J 14-5-64 Octoter, 196>.

Guns - Maksi . X i ; . . ) BG 193- 3% 9600 2-3-62  October, 1967.

Kottavalasa-HBailadilla . . . . . . BG 15900 §62x-0n 16-1.-61 January, 1967. The lin: has
since been opened for gdepart-
mental train working, and will
be opened for goods traffic as
soon a; adequate quan ity
of iron ore traffic is offered.

1796-0> 1705400

R



APPENDIX IV
~ (Ref. Para No. 2.5 of the Report)

Pm'nts arising out of the evidence tendered before the Public Ac-
counts Committee on 11th December, 1967 in connection with the
Audit Report (Rlys.) 1967—Paras 1 to 5, 16 & 17.

Point No. 6:

Out of 19 new lines included in the construction programme for
the Third Five Year Plan, 9 lines were not expected to become re-
munerative even after eleven years of their opening to traffic. Please
furnish a note indicating the location of each of the nine unremune-
rative lines and the reasons for undertaking their construction. Please
indicate the progress made in constructing these lines and action
taken, if any, to slow down the construction work after :* became

clear in Mid-term Appraisal that traffic would be preceptibly less
than anticipated.

Reply—The following nine lines were taken up for construction
during Third Five Year Plan. The location and the justification for
each are indicated below.

It may be stated that in respect of four lines, viz. Diva-Panvel-
Uran, Panvel-Apta, Kalkalighat-Dharmanagar and Kottavalasa-Baila-
dilla, the return in the 11th vear was not worked out and it would
not therefore be correct to say that they were known to be unremu-
nerative even in the 11th vear from the date of opening.

CENTRAL RAILWAY

1. Diva-Panvel-Uran (in Maharashtra State)
(BG, 54.22 Kms., Cost Rs. 3.05 crores).

2. Panvel-Apta (in Maharashtra State)
(BG, 15.70 Kms., Cost Rs. 0.79 crores)

The main justification accepted by the Planning Commission for
these lines serving the same area was to provide Railway communi-
cation to the Indian Navy Establishment at Karnijia Bunder near
Uran. The line will open up that portion of the Konkan region lying
South of the existing Central Railway main lines from Bombay to
‘Kalyan and in the Thana and Colaba Districts of the Bombay State

103
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(now Maharashira) where communications were very unsatisfactory

and afford additional facilities for exploiting the forest products and

mineral resources in the argg ang ¢avaleping the salt trade along the
west coast. It will also assist in the industrial utilisation of electric
power which will be made available in the area by the Koyna Hydro
Electric Scheme of the Maharashtra State. Both the State and the
Central Governments haye planned to set yp major industries there
with substantial outlay and of primary importance to the economy
of the country in this area, including the basic Chemical Plant of the
Hindustan Organic Chemicals Ltd., a Government of Ipdis under-
taking. It will also help in developing a part of the area upto Panvel
as a suburb of Bombay, to help relieve congestion in the ocity.

The work on the Dive-Panvel-Uran line was sanctioned in May,
188i. The Diva-Panvel section was opened to trafic on 28th Deeesn-
hez, 1964 and the Panvel-Uran section on 3lst January, 1906. The
Panvel-Apta line was opened for trafic on @th April, 1066.

NORTH-EAST FRONTIER RAILWAY

3. Kglkalighat-Dharmanagar (in Assam gnd Tripura States):
(MG, 31.3¢ Kms., Cost Rs. 2.3 crores).

With the partition of the country in 1947, Pripura Union Terri-
tpry was almost completely cut off from the rest of India bgipg sur-
rounded on three sides by East Pakistan and on the porthern egd by
she Cachar District of Assqm which was glso not copnected by agy
roed or railway system. The rsilway stations of the surrounding
districts of Eest Bengal were very close to some of the sub-division-
al towns of Tripura. As a result of this partition, these railway sta-
tions came under Pakistan and Tripura's communication system with
the rest of India became completely disrupted and for sometime
there was no communicatipn between this territory gnd the rest of
India except by air. To provide rail communication facilities for
the transport of goods, this rail link was sanctioned in March, 1061
The line was completed and opened 1o traffic on 1st April, 1964.

D.BK. RAILWAY PROJECTS

4 Bailadilla-Kottavalasa (in Andhra Pradesh, Orissa & M.P)
(BG, 450 Kms.,, Cost Rs. 568.28 crores).
The main justification is the export of 4 to 6 million tonnes of

iron ore per annum to Japan, under an agreement entered into by
the Government with the Japanese Stee! Mills. The return of 3.78
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por cent for the Gth year is based on the moyement of 6 million ton-
nes of iron ore and some traffic in General goods. Inflatiop in the
¢hargeable distance on the line is under examination, and the project
is expected to be remunerative. The Ministry of Mines are contem-
plating the export of iron ore upto 16 million tonnes from Bailadilia
area by 1975-76, a major portion of which can be moved on this kine
with very little extra investment, This line will then by fully re-
muverative. The line has since been completed and is ready for
opening.

NORTHERN RAILWAY

5. Madhopur-Kathua (in Punjab and Jammu & Kashmir
States) :

(BG, 8.69 Kms., Cost Rs. 2.37 creres).

Jammu was originally connected by rail to other parts of undi-
vided India through Siatkot but this was cut off in 1947 with the par-
tition on the country. The State Government have ever since been
pressing for a rail link to Jammu. The problem of extending rail
communications into the Jammy and Kashmir State was, therefore,
engaging the attention of the Indian Railways and the Pathankot-
Madhopur line (15.83 Km.) was completed and opened to traffic in
November, 1855. The extension of the rail head from Madhopur to
Kathua across the river Ravi into the State of Jammu & Kashmir
was sanctioned in Pebruary, 1961, and opemed to traffic on 20th Janu-
ary, 1966. ‘This short extension should not be considered by itself
but must be taken together with the Pathankot-Madhopur line. The
total net earnings of the section Pathankot-Kathua in 1965-66 were
about Rs. 8.30 lakhs or 3 per cent on the investment of Rs. 2. 72 crores
(including the cost of the bridge Rs. 2 crores). The return on the
Pathankot-Madhopur line which was anticipated to yield a return
of only 1.7 per cent is actually coming up to about 11 per cent.

NORTHERN RAILWAY

8. Hindwnalkot-Snganganagar (in Rojasthen State):
(BG, 21.56 Kms., Cost Rs. 1.01 crores)

The purpose of the line wag to connect the two main grain
teading centres of Hindumalkot and Sriganganagar and to avoid the
pesent transhipment at Bhatinda. Though not justified fnancially,
the constryction of this rai] link was spproved by the JFlamning
Commission ¢s a test casg of “Shramdan” offered hy the people of
the ayee apd e State Government. The line was sanctioned in
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1961. For several years however, Shramdan was not forthco

for earthwork and for construction of service and residential build-
ings. The State Government are now doing the works for which
Shramdan had been contemplated earlier. The State Government
have also expressed their inability to arrange for Shramdan of skil-
Jed and unskilled labour required for the construction of service
and residential buildings but the State Government have now
deposited with the Railway Rs. 1:47 lakhs collected by them from
the public ‘owards the cost of skilled and unskilled labour for the
purpose. The work is now in progress.

NORTHERN RAILWAY

7. Singrauli-Katni (in Madhya Pradesh State):.
(BG, 254.26 Kms.. Cost Rs. 24.37 crores)

This project, as also the Singrauli-Obra line, was taken up in
connection with the development of the Singrauli Coal fields by
the N.CD.C. The vuriginal forecast was that by the end ¢f Third
Plan, 2.5 million tonnes of coal per annum would be produced at
Singrauli which would move over the Obra-Singrauli line to the
Obra Therma] Power Station.of UP. Electricity Board. The fur-
ther development of the mines to 10 million tonnes level was ex-
pected by the end of the Fourth Plan, by which time the Singrauli-
Katni line was also scheduled for completion, so that this coal could
move to western India. The N.C.D.C., however. could not progress
their development plans as per schedule. The latest anticipated coal
procduction is only 48 million tonnes per annum by the end of the
Fourth Plan. When completed, the line will also facilitate the
movement of coal from Bengal-Bihar coal fields to Central India
and will avoid routing of this traffic via the already congested Alla-
habad-Manikpur-Katni line, which would otherwise nave tc be
doubled. The work of this line has been slowed down as NCDC'’s
programme of mines development was not progressed according to
schedule. No fresh commitments are being made and the ‘arget
date for opening has not yet been fixed. The position has been re-
viewed by the Economic Committee of Secretaries and it is propos-
ed to make a reassessment of traffic on this line as suggested by
them. Further work will be progressed depending on the results
of the revised traffic assessment.

SOUTHERN RAILWAY
8. Mangalore-Hassan (MG, 189:2 Kms) (in Mysore State):
Mangalore-Panambur (BG, 25:8 Kms.) 1 (Cost Rs. 23:74 crores)

The main justification is to develop the hinterland for the pro-
posed new Mangalore Port, and also export of about § million ton-
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nes of iron ore per annum from the neighbouring MG areas. The
work is in progress and is being phased so as to be ready in time
for the commissioning of the Port. While the anticipated return
for the 11th year is based on the movement of 4 million tonnes only
through Mangalore Port, the line is capable of moving two million
tonnes of iron ore. The area served by the Port is not yet fully
explored for iron ore deposits but substantia] deposits are stated to
exist. With the decision of the Union Government to develop
Mangalore as a major port, the traffic on this line is hound to grow
fast as this is the only railway line serving the hinterland of Man~
galore Port.

WESTERN RAILWAY
9. Guna-Maksi Rail Link (in Madhya Pradesh)-
(BG, 193.3 Kms., Cost Rs. 9.60 crores).

The main justification was to provide an alternative route for
the movement of increased coal traffic from Central India coalfields
to Ahmedabad and Saurashtra area in Western India. It was con-
sidered that the section from Bina to Bhopal on the Grand Trunk
Route and Bhopal to Maksi on the Western Railway would not be
able to bear the heavy traffic anticipated. It was alio considered
that the construction of this line would open up a new area in Ma-
dhya Pradesh at present lacking in rail communications. With the
opening of a B.G. connection with Kandla Port, the B.G. route traffic
moving from and to the port from Central India is likely to develop
on this line. Construction of the line is in progress. Due to paucity
of funds progress on this line had to be slowed down from time to
time to enable diversion of funds to more urgent works.

3482 (Aii) LS—8.



APPENDIX V
(Ref. Para No. 2.7 of the Report)

Points arising out of the evidence tendered before the Public Ac-
counts Committee on 11th December, 1967 in connection with
the Audit Report (Railways) 1967—Paras 1 to 5, 16 and 17.

Point No. 7.

Among the lines deferred or slowed down two lines namely
Jhund-Kandla and Mangalore-Hassan were actually sanctioned in
May, 1964 and November, 1964 respectievly, i.e. long after the Mid-
term Appraisal in November, 1963.

(a) While sanctioning these works did the Ministry take
into account the slow growth of traffic in the first three
vears of the Plan?

(b) What were the developments which prompted the Min-
istry to slow them down subsequently?

(c) What were the other New Lines and Line capacity works
sanctioned after November, 1963? What was the expen-
diture on those works during the Plan period?

Reply.—Point T(a) & (b).—A detailed note on the construction
of Mangalore-Hassan and Jhund-Kandla Projects is attached as
Annexure I

Point 7(c).

New Lines.—No other new iine pertaining to the Third Plan vag
sanctioned after November, 1963.

Line Capacity Works.—The information is furnished in the 2t
tached statement (Annexure II).
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ANNEXURE 1
(Enclosure to reply to Point No. 7(a) & (b) ).
Ref. Para 7(a) & (b):

The Mangalore-Hassan and Jhund-Kandla Project were sanc-
‘tioned to meet the specific requirements of the Mangalore and Kan-
«dla Ports and had little to do with the general slowing down of the
rate of growth of traffic on the Railways in the first three years of
the III Plan. The circumstances leading to the sanction of these
two projects are indicated below:—

Mangalore-Hassan

For the III Plan, since the Ministry of Transport was keen on
the development of Mangalore as a major port, the Planning Com-
mission approved of the construction of the railway line and the
development of the Mangalore Port as one composite scheme. Also
while giving their formal approval in September, 1961 the Planning
Commission had stated that since the Mangalore-Hassan line was
needed for the development of Mangalore Port this Ministry snould
consult the Ministry of Transport while drawing up the schedule of
construction for the new line. Accordingly. the Ministry of Trans-
port were contacted and in November, 1961 we were advised that
the port would be recady in about 6 years time from then. That
Ministry also desired that the line should be rcady in about 4 vears
from then. The Planning Commission were accordingly approach-
ed for their approval for the actual construction of the line. In
March, 1962 the Planning Commission advised the Ministry of Rail-
ways that the field work should be ccordinated <o the phasing of
the port project. Final location survey for the line was therefore
sanctioned on 21st April, 1962. In August, 1963 the Ministry of
‘Transport indicated that they were going ahead with the port pro-
ject with speed. They also wanted a BG link from the existirg
‘Mangalore Station to the new site of the port at Panambur fer the
movement of the construction materials to the port. This link was
therefore sanctioned (as part of the Mangalore-Hassan line) on 24th
October, 1963. Construction of Mangalore-Hassan line proper was
sanctioned on 2nd November, 1964 at an estimated cost of Rs. 23.74
crores. The line was taken up as an MG Project as the hinterland
ds served by the existing MG net work.
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2. It will, therefore, be seen from the foregoing that though the
line was found to be unremunerative it was sanctioned mainly for
providing a rail connection to Mangalore port which was being:
developed as a major port, and it has all along been emphasised
that the link should be ready in time for the commissioning of the
port, as desired by the Planning Commission.

3. Till August, 1963 the indication given by the Ministry of
Transport was that they were going ahead with the port project.
But later it became known that the port project had not been sanc-
tioned and hence the Southern Railway was advised to go slow with
the Railway project and to synchronise its completion with the
completion of the port project.

4. In a recent meeting the Cabinet have approved of the Manga-
lore port project. Hence, the Railway Administration has been
advised to complete the work as early as possible keeping in view
the progress of the port project. The expenditure during the Third
Plan on this link was Rs. 2.71 crores.

Jhund-Kandla

5. With the loss of Karachi due to the partition of the country,
Kandla was developed as a major port to avoid the congestion in
the docks at Bombay. With this development, the striking of oil in
Cambay and the movement of imported food grains, pressure be-
gan to develop on the existing Metre gauge route to Kandla via
Rajkot-Viramgam and the various transhipment points started be-
coming serious bottlenecks in transport. In order to meet this con-
tingency and to meet the increase in traffic envisaged in the Fourth-
Plan period and after examining various alternatives such as con-
version|doubling of the existing MG line to Kandla via Rajkot-
Viramgam it was decided to take up the construction of a new BG
line from Jhund to Kandla and the project was included in the
Third Five Year Plan. Construction of the Kandla-Malia section of’
this line was taken up in May, 1964 on the strength of an Urgency
Certificate and the whole project was sanctioned at an estimated
cost of Rs. 14.54 crores in October, 1964. The expenditure during
Third Plan on this line was Rs. 1.20 crores.

6. The project is scheduled to be completed by December, 1969,
The Jhund-Dharangadhara section is however expected to be com-
pleted early and is likely to be dpened to traffic ahead of the rest.
of the line by February, 1968.
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7. The work has never been slowed down. On the other hand
avithin the limited funds made available efforts have been made
to expedite the completion of this project. Also, according to the
latest re-assessment of traffic the line is likely to be remunerative
‘with the returns given below:—

1st year 7.00 per cent, 6th Year 9.42 per cent, 11th Year 11.76 per
.cent, o |



" ANNEXURE 11
Encl. to reply to Poirt No. 7(c)

Statement Showing important line capacity wotks including dcubling senctioned after
November 1963 and expenditure incurred on these weiks during ke Thira Plan

Period
(in lakhs of Rupees) :
S. Name of Work Year of Date of Sanctioned Expendi-
No. programme sanction cost ture
to end of
March,
1966
-
I 2 3 4 5 6
Central Raiheay
Rs. Rs.
1 Balharshah—Expansion of yard . 1963-64 27-12-63 29-09 13°1
2 Itarasi—Goods yard remodelling, Ph.
1984 . . . . ) 1963-64 18-11-64 37:20 2359
3 Igatpuri—provision of new Up yard
at . . . . . J1963-61  27-3-6% 30-09 13-08
4 New Katni Yard—additions and
alterations etc. . . . . 1963-64 24-6-65 2065 15- 7§
§ Doubling between Wadi and
Shahbad (10-§5 KM. . . 1963-64 ' 24-3-64 87-05 28-79

6 Doubling between Amla and Bursalee 1962-63 ¥ 1-6-64 87-75 44-82
Eastern Raikwoay

1 Asansol—Conversion of East yard *
. 4 into forward movement yand . 1963-64 ' 18-12-63 27° 82 26-34
%2 Bandel-—Azimgani—Barharwa section
Provision of § crossing stations . 1963-64 | B-4-64 24°57 11°41
3 Naihati—provision of fly overat .,  1965-66 % 16-2-66 63-22 1-11

4 Extension of avoiding line between
Mugma and Thaparnagar (§ KM) 1963-64 | §-12-63 22-56 1849 -

Northern Raiiway

Kanpur (Juhij~provision of separate
departure yard adjacent to present
classification yard . . . 1964-65 | 16-6-65 23'91 10°26.

North-eastern Raiway

1 Muzsffarpur—remodelling of yard . 1963-64 | 27-5-65 25-16 226
2 Kasganj—remodelling of yard . 1964-65 _ 10-11-64 2517 17-08

3 Barabanki—remodelling of yard | 1964-685  21-4-65 27°39 G- t8.
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B

1 2 3 4 ] 6
North eastern Frontier Rasiway
1 Lumdmg—-—provinon of subsldlary
yard 1962-63  5-12-63 74:92 42-07
2 Malda Town Yard—rcmodellmg in
connection with dealing 400 B.G.
wagons at Khejuriaghat 1965-66  17-9-6§ 10371 2310
3 Increase in ferry capacity  at
Farakka—Line capacity works
between Chamagram and ' New
Jalpaiguri ; 1963-64  20-3-64 68-96 67-86
Southern Railway
1 Vijayawada—Additional facilities for
down traffic (Phase II) 1963-64 23-7-64 71-74 48 49
2 Arkonam-—yard remodelling . 1965-66  29-6-65% 4207 12-72
3 Korukkupet—New Terminal for
Madras area . ; . 1954-65 8-12-64 47-42 41°6 8
4 Doubling between Gudur and
Gummidipundi , ; ) 1965-66  1-10-6§ 50595 3100
Doubling between Kovvur  and
Rijahmundry including second
bridge across Godavari river(7KMs) 1963-64 5:8-64 691-39 14578
South Eastern Railway
1 Bhairak—axpansion of yard . 1962-63  18-1-64 26:96 14°7S
2 Pialuniv—=x¢oaniion of yard 1)52-53 15-4-5% 4763 25-27
3 Bilaspur—a2xpansion of yard . 1963-64 "24-12-63 90°94 90-94
4 Anial—provision of a fly over at for
trains to Shalimar . 1955-5§ 24-11-54 50-99 4°02
s Andra—yard remodelling n]ong with N
extension of looaps 1954-8s  2-12-63% 32-18 749
6 Waltair yard to deal with passenger
services . 1954-85  23-7-53 2310 1z-08
7 Provision of office accommodation
and staff quarters in connection
with the proposed marshalling
yard and exchange yard at
Marapahari . . 1964-65 5-2-65 2214 483
8 Provision of additional lines at
Brajrainagar . 1962-63 20-5-64 21-20 21-20
9 Kharagpur—extension of loops 1 1964-65  1-10-6% 89-57 9-82
10 Doubling of Damodar bridge between
Madhokonda and Dlmodar (3 . |
KMs) . 1963-64 24-12-64  142°99 361
11 Doubling between Bboiudxh and
Sndnmdih (2 KMs) . . 1963-64 5-1-66 63-3t 2'33




1 2 3 4 5 6
Western Railway
1 Abu Road-—additions and alterations
to yard . . . 1963-64  23-9-64 27+62 1518
2 Abu Road--Sojat Road section—
provision of simultaneous recep-
tion facilities at 8 stations and
additional loops at 3 stations 1963-64 27-12-63 2330 1034
3 Churchgate—Grant Road—Quad-
rupling the track between—Phase I 1965-66  22-7-63 70° §9* 1:26

- ——— -

*Later revised to 65-26 on 22-8-66.
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APPENDIX VI
(Ref. Para No. 2.26 of the Report)

Points arising out of the evidence tendered before the Public Ac-
counts Committee on 1llth December, 1967 in connection with
the Audit Report (Rlys.) 1967— Paras 1 to 5, 16 and 17.

Point No. 9:

The Committee were informed that in December 1964 the
wagon builders were asked to restrict their manufacturing targets
of wagons to a lower figure than that ordered for. A copy of the
letter sent to the wagon builders to this effect may be furnished.
In case, the warning or notice was given to the manufacturers at
-any meeting the relevant extracts from the proceedings of the meét-
ing may be furnished.

Reply.—The following information is furnished as desired:

(i) Copy of Board’s letter No. 64/RS (1) /951/8 dated 2nd De-
cember 1964 to all wagon Builders. (Annexure—I).

(it) Extract from record notes of discussion held on 17th
January, 1866 forenoon. (Annexure—IlI).

(iii) Extract of Railway Board's letter No. 68/RS(I)/931/2
dated 2ist March, 1966 addressed to the Secretary Engi-
neering Association of India, Bombay (Annexure—III).

(iv) Sixtragt of Raeilway Board's letter No. 66/RS(I)/851/.2
tiated 28th March, 1066 .adtiressed to the Chairman, In-
dien HEngineering Association, Caltutia (Annexure—IV).
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ANNEXURE 1
BY AIR MAIL
GOVERNMENT OF INDIA

MINISTRY OF RAILWAYS
(Railway Board)

No. 64/RS (I) /951/8 New Delhi, the 2nd December, 1964

To
(All Wagon Builders)

O ———

Dear Sirs, .
Sus: —Production of wagons during 1964-65.

[ R

I am directed to state that the Railway Board have reviewed
the requirements of wagons during the Wagon Building year July
1964 to June, 1965, and have decided that wagon production should
be of the same level as in the previous Wagon Building Year. You
are, therefore, requested to note that your out-turn during the year
1964-65 should be maintained at the same level as in the previous
year. The Railway Board have taken/are taking action to arrange
procurement of steel and free supply items on this basis. You may
accordingly take suitable action to regulate your production and en-
sure that the wagon orders are executed in the sequence in which
they were placed unless a different priority has been indicated to
you by the Railway Board. This position has also been explained
to you during the meeting held with you by the Railway Board in
August, 1964.

Please acknowledge receipt.
Yours faithfully,
Sd./- R. RAJAGOPALAN,

Director, Wagon Production, Railway Board.

P am————
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ANNEXURE 11
Extract of record notes of discussion held on 17th January, 1966
forenoon.

] L ® ® ] * L 4

“In view of the uncertain and tight position of the resources it
was not possible to consider placement of further bulk orders for
wagons at present and in the circumstances it appeared necessary
for the wagon builders to reduce their production with immediate
effect.”

————
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ANNEXURE I1I

Extract of Railway Board’s letter No. 66/RS(I)/951/2 dated
21st March, 1966 addressed to the Secretary, Engimeering #sso-
ciation of India, Bombay.

“Tle wagon building industry had as early as December, 1964
..been advised to peg down their out-put at the level of production
~achieved during 1963-64 which was of the order of 25,000 wagons
in terms of four wheeler units. The anticipated off-take of wagons
.during the year 1966-67 is likely to be of the order of 21,000 wagons
in terms of four wheeler units which, in other words, means that
the over-all reduction is only of the order of not more than 16 per
cent” RERY
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ANNEXURE IV

Extract of Railway Board’s letter No. 66/RS(I)/951/2 dated.
28th March, 1966 addressed to the Chairman, Indian Engineer-
ing Association, Calcutta.

“It was explained that with the traffic expected to be generated
during the Third Five Year Plan not having fully materialised,
there is already a cushion of wagons which has resulted in the
stabling of a number of wagons even at the present time when the
traffic is at its usual seasonal peak. With this cushion and with the
amticipated trend of the growth of traffic in the earlier orders of the
Fourth Five Year Plan, the requirements of wagons during 1966-67
will necessarily be only at a level of 21000 wagons in terms of four
wheelers. The financial resources placed at the disposal of the
Railways for developmental work would also not permit of any
upward revision of this number.

It was also brought out at this meeting that as early as Decem-
ber, 1964 the wagon building industry had been advised to keep
their production at a level achieved during the year 1963-64, which
vas of the order of 25,000 wagons in terms of four wheeler units.
The proposed off-take of approximately 21,000 wagons in terms of
four wheeler units during 1966-67 would thus only be short of that
figure by a percentage which is not more than 16 per cent.”
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APPENDIX VII
(Ref. Para No. 3.5 of the Report)

Points arising out of the evidence tendered before the Public Ac-
counts Committee on 11th December, 1967 in connection with
the Audit Report (Rlys.) 1967—Paras 1 to 5, 16 and 17.

Point No. 18.

Having invested Rs. 68 crores more than the capital provided in
the Plan (which was meant to bring up the capacity to a level of
249 million tonnes), please clarify how the available capacity at the
end of the Plan period was much less than 249 million tonnes? Please
clarify, in particular, whether it was due to incorrect determination
of physical programmes required to build this capacity or due to
inaccurate estimation of the cost of physical programme”.

Reply.—The amount of Rs. 68 crores mentioned above presum-
ably represents the difference between Rs. 888 crores. mentioned as
the effective outlay during the Third Plan equated to the price
levels of 1960-61 (vide reply to original Question No. 4 from the
P.A.C.), and Rs. 820 crores, which was the capital constituent of the

original plan of Rs. 1,325 crores against a traffic target of 249 million
tonnes. B i

Attention, in this connection, is invited to the replies given to
Questions No. 1(b), 2, and 9(a) of the original Questionnaire.

The outlay on the Railways’ Third Five-Year Plan was originally
envisaged at Rs. 1325 crores. This expenditure was considered
necessary for meeting a traffic requirement of 249 million tonnes of
freight.

At the time this plan was developed (March, 1961), however, de-
tailed information in respect of field-wise production of coal and its
distribution was not available. The information in respect of iron
ore movement was similarly incomplete.

Rail transport requirements for coal and iron ore movements
were, therefore, re-assessed when detailed data became available. At
the same time, provision was made for an additional short-lead
movement of raw coal to washeries (5'1 million tonnes), for addi«
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tional 10 million tonnes of miscellaneous goods traffic, and for strate-
gic lines in Assam. Details of this additional outlay, as proposed,
appear in reply to Question No. 2 and 9(a) of the original Ques-
tionnaire.

It will be seen that within the above mentioned additional pro-
vision, an amount of Rs. 120 crores was identified as “additional allot-
ment for works (including electrification) and rolling stock for
movement of coal from the different fields and for short-lead move-
ment of raw coal to washeries (5'1 million tonnes)”.

The breakdown of these Rs. 120 crores was as follows:
(Rs. in crores)
(¢) Rolling Stock for adjustments made in the pattern of targetted
traffic of 245 million tons (249 million metric tonnes) traffic
targets within 245 million tons. (249 metrictonnes)

(1) Rolling Stock for increased coal movement from collieries
to washeries . . ) ) . . : . 13

(i) Line canacity works for handling the pattern of coal movement
as indicated by Ministry of Steel, Min:s 'nd Fuel : . 66

(rv) Rephasing of electrification of Durgapur-Docks section and
increased throwforward on electrification works trom Secend
Plan . i . . . } . ) . . 22

(v) Electrification of short contiguous sections on the Sourh Fas-

tern Railway ctc. . . . . . . . 6
(v1) Signalling . . , : . . . : : 5
TortaL . . . 120

It will be seen that items (i) and proportions of items (iii) and
(vi) constituted additional outlay caused by the changed pattern of
movement, based on the fresh and detailed information mentioned
above. Within item (iii) was included doubling of 24 miles of track
in the Eastern Railway coalfield area, for the additional movement
of coal (5'1 million tonnes) from the collieries to the washeries. Ex-
cluding an investment of about Rs. 4 crores on this account. and
Rs. 3 crores out of the total of Rs. 5 crores for signalling works, as
being required for this additional traffic to the washeries, the bal-
ance of approximately Rs. 72 crores [66-+48+¢)}—(4-+3)=72] repre-
sented the investment made necessary by the changed pattern of
movement within the target of 249 million tons.
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It has been already separately stated that freight capacity of
around 225 million tonmnes existed at the end of the Third Plan. This
estimate was, however, based on wagon availability, and was not re-
lated to line capacity. The available line capacity, especially in the
coal and steel belt, was in excess of this figure. On certain other
selected sections also, where coal trafic did not materialise as anti-
cipated, some extra capacity did exist. The more important of such
sections have been identified in reply to Supplementary Question
No. 11.



APPENDIX VIII
(Ref. Para. No. 3.16 of the Report)

Points arising out of the evidence tendered before the Public Ac-
counts Committee during December, 1967 in connection with the
Audit Report (Railways) 1967—Paras 1 to 5, 16 and 17.

QUESTION:
Point No. 13.
Utilisation of Capacity
(i) General:

With the capacity available for rail movement, what is the period
within which the Railways are able to meet the demand of the cus-
tomers for supply of wagons?

In how many cases the demands are not met within a week of
registration?

ANSWER:

Supply of wagons for movement of coal from Collieries, raw
materials to Steel Plants and finished products from Steel Plants,
imported foodgrains and fertilisers from ports, cement from cement
factories. and petroleum products from refineries and petrolecum in-
stallations, is made in accordance with demands submitted from day
to day for implementation within periods ranging from 24 hours o
72 hours. These demands are entitled to a high order of priority for
supplyv of wagons and are normally implemented in full on the sche-
duled loading dates except in those cases where the demands have
been received for restricted destinations or in excess of movement
capacities via difficult routes such as transhipment points. It will
be observed from the attached statement that these commodities at
present account for approximately 642 per cent of the total loading
on the broad gauge and 26'2 per cent on the metre gauge.

2. Demands for movement of other commodities are implemented
on the basis of indents which can be implemented on any day con-
venient to the Railways and which remain valid until implemented

123
3482 (ali) LS—9



124

or cancelled by the indentor. These demands are normally imple-
mented within 2 to 3 days of the dates of registration, as it will be-
observed from the table given below that the quantum of demands.
outstanding at the end of each month is equivalent to two days’ load-
ing of such commodities on the broad gauge and 3 days’ on the metre
gauge:

Broad Gauge Metre Gauge
Month
Daily Indentso’s  Daily Indents o;s
average attheend  average at the end
loading of the loading of the
month month
Sept., 1967 . . . . 6260 11036 J1S8 12248
Oct., 1967 . . . . 6889 749 4344 10035
Nov., 1957 . . . . 739> 13044 4615 11965

3. While most demands for supply of wagons are implemented
within 2 to 3 days of their registration, there are, however, some
cases of delay due to the following circumstances: —

(a) The supply of wagons has to be delayed because of tempo-
rary operational restrictions arising out of dislocations
caused by hartals, gheraos, civil disturbances, labour
strikes and accidents;

(b) The wagons required are of special type such as well
wagons, acid tanks, etc., which are limited in number and
for the supply of which special arrangements have to be
made by the Railways;

(c) Bulk registration of indents in excess of daily loading and
unloading capacities;

(d) Submission of demands in excess of movement capacities
via transhipment points and routes saturated because of
unplanned movements.

4. The quantum of demands not met within a week of registration
will vary from railway to railway. and from month to month, accord-
ing to the factors indicated in para 3 above. The break-down of in-
dents outstanding at the end of November, 1967 for free destinations
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(excluding special type stock) has been compiled and is given
below: —

Broad Gauge Metre Gauge
Railway Indents ofs Indents ofs Indents o/s Indents ofs
forlessthan for more for lessthan for more thsn
a week. than a a week. a week.
week.

Central . ) . ) 1959 26 113 9

Eastern . . . . 496

Northern . . . . 2324 197 1414

North Eastern . . ) .. - 691

Northeast Frontier . . g1 .. 478

Southern . . . ) 628 363 771

South Central . . . 351 .. 796

South Eastern . . ) 147

Western . . . . 1547 3302 3486 3144

ToraL : 7543 3838 7749 3153

5. It will be observed from the above table that indents detained
for more than a week were mostly on the Western Railway which

was unable to arrange their prompt clearance for the following rea-
sons: —

(a) Approximately 50 per cent of the indents outstanding on
the broad gauge consisted of hay for Jogeshwari station
on the Bombay Division necessitating regulated supply of
wagons according to the releasing capacity of this station.

(b) The remaining indents on the broad gauge were mainly
for non-zonal salt, stone and bhoosa, which could have
been cleared, without delay, had the consignors not insist-
ed upon loading in conventional wagons whici were re-
quired for movement of priority traffic in the same load-
ing areas.

(c) Preferential movement of imported foodgrains and ferti-
lisers from Kanddla, Bhavnagar and Navlakhi ports, to
distant consuming areas which should normally have re-
ceived their supplies of imported foodgrains and fertilisers
from the Bombay and Calcutta Ports whose grain handl-
ing capacities were not fully utilised for various reasons
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(d) Preferentia] movement of petroleum products from the
Kandla Port to petroleum installations in Hissar and
Shakurbasti, which should have obtained their supplies
from the Koyali and Barauni Refineries, had the produc-
tion at these two Refineries been maintained at the plan-

ned level.



Enclosure to Reply to Point 13(5).
Statzment showing laily avorage ‘originating) loading ofvarious Commoditizs during Sep.to november—67

{In terms of g4-wheelers)

September QOctober November Average
BG. MG, BG. MG BG. MG BG MG
1} Coal . . . . . ‘ . 6404 86 7019 68 7670 84 7031 79
27 Raw materials to Steel Plants 206 5 1943 3 2138 4 2048 4
(3) Finished Products from Steel Plants . f1t Nil 734 Nil 740 Nil 764 Nil
‘4. Imported food grains and Fertilizers ) 914 430 922 500 863 575 866 518
(5) Cement . . . . 653 381 739 436 §10 422 734 413
’6) P.O.L. 869 544 847 S14 838 556 8s1 538
{73 Total of items [1—6) . ) . 11722 1496 12204 1§21 13059 1641 12294 1552
(%3 Other commodldities . . . 6260 4158 6889 4344 7300 4615 6851 4373
79; Grand Total . . . . _ 17382 56%4 19093 5864 20359 6256 19145 5925
259 641 26-2 642 26+2

(10; Perc:ntage of items 7-9. 4 : . , 652 26 4 63-9
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APPENDIX IX
(Ref. Para No. 3.23 of the Report)

Points arising out of the evidence tendered before the Public Ac-
counts Committee on 11th December, 1987 in connection with the
Audit Report (Railways) 1967—Paras 1 to 5, 16 and 17. -

Point 13 (ii).
Utilisation of Capacity:

Oil Tank wagons:

(a) When was the scheme for the construction of pipeline bet-
ween Gauhati and Siliguri finalised by the Government? Was the
Ministry of Railways consulted?

(b) 680 M.G. Oil Tank Wagons were added to the fleet in 1962-63
and another 839 in 1963-64. What was the total cost of these addi-
tions? Why were steps not taken to curtail the procurement of M.G.
Tank Wagons keeping in view the construction of the pipeline?

(c) The Committee were informed that steps had been taken to
absorb the surplus M.G. Oil Tank Wagons by moving traffic meant
for points in Northern India by all M.G. route instead of the shorter
MG—BG route by offering some freight concession offered to the In-
dian Oil Corporation? How does it compare with the cost involved

in idling the surplus wagons?

(d) It is noted that the utilisation of Oil Tank Wagons on M.G.
has considerably deteriorated. The loading in 1961-62 was 80,730
wagons with a fleet of 2,567. By 1965-68, the fleet had gone upto
4,179 whereas the loading had increased only to 98,815. The ratio
of loading to fleet has decreased from 31.4 to 23.6.

What are the reasons for this deterioration?
What is the extent of surplus M.G. Tank Wagons now?

(e) It is noted that ratio of loading to fleet has decreased on B.G.
also from 26.5 to 24'4. Please state the reasong thereof. What is
the number of B.G. Oil Tank Wagons surplus to requirements?

128
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Reply (a): The Ministry of Steel, Mines and Fuel proposed for
the first time in July 1961, that the Indlan Refinery Limited under-
‘take a Techno-Economic Project Study for the construction of a pipe-
line from Noonmati to Siliguri. While offering their remarks on this
proposal, the Railway Board did not agree to the idea of laying down
the pipeline as they had already planned for the development of
capacity for the movement of POL products from Gauhati Refinery.
However, they had no objection to the proposal of a Techno-Econo-
mic Project Study being undertaken by the IRL. At later stages of
development also, the Railway Board opposed the laying down of
this particular pipeline and made it clear time and again that the
railway capacity would be wasted for some time to come in case the
pipeline under question is agreed to. However, finally, in October
1962, the Ministry of Steel, Mines and Fuel conveyed the approval
of the President to this proposal to construct a pipeline from Gau-
hati to Siliguri.

Reply (b): 2. The number of Metre Gauge oil tank wagons on the
Indian Railways on the 1st April of the years 1961 to 1964 was as
under: —

1-4-1961 . . . . . 2567
1-4-1962 _ . . . . 3247
1-4-1963 . ) : . ~ 4086
1-4-1964 ‘ , ; . . 4230

It will thus be seen that the additional number of tanks added
to the fleet in the years 1962-63 and 1963-64 was 839 and 144 respec-
tivelv (and not 680 and 839 as stated by the P.A.C). This also in-
cludes about 170 tanks upgraded from vegetable oil trade to POL
trade. The cost of the new tanks added to th~ fleet during these 2
years is about Rs. 2'5 crores.

2.1. 1t is not correct to state that steps were not taken by the Rail-
ways to curtail procurement of MG tank wagons, keeping in view
the construction of pipeline. The requirements of additional tank
wagons for a particular year are planned two years in advance. The
following provision of MG tank wagons had been made in various
rolling stock programmes starting from 1960-61: —

1960-61 . . . . : . . 871 incl. s40 for
960 Gauhnél Refinery.
1961-62 . . . . . 242

1961-62 suppl. . . . . . 3%0

1962-63 . . . . . . . 300
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2.2. The programme for 1960-61 included a provision of 540 Metre-
Gauge tank wagons specifically for movement of POL products from
the Gauhati Refinery to Barauni, which was then planned to be a.
storage depot for the Gauhati Reflnery. A programme of a further
242 Metre Gauge tank wagons for 1961-62 was finalised on 7th June,
1960. As a result of the delay in delivery of tank wagons already
ordered on private manufacturers and in view of the coming up of
the Gauhati Refinery, it was felt that the tank wagons should be
procured on a urgency basis and, therefore, an additional provision
of 350 Metre Gauge tank wagons to be constructed in Railway Work-
shops was finalised on 13th May, 1961 for inclusion in 1961-62 Sup-
plementary Programme. In the programme for the year 1962-63
which was finalised on 2nd June. 1961, another 300 MG tank wagons
were provided for. In September 1961, it was also decided to con-
vert 284 MG open four-wheeler wagons for carrying molasses and
thereby release 176 bogie MG molasses tank wagons for POL traffic.
These procuremenis (including the supplementary programme of
1961-62) were to be adjusted against future requirements of 1963-64
onwards.

2.3. It will thus be seen that there was considerable urgency for
additional Metre Gauge tank wagons right upto the time of finalisa-
tion of the 1962-63 RSP. This was because no decision had been
taken for a product pipeline between Gauhati and Siliguri. The pro-
posal for undertaking a Techno-Economic Study of such a project
was first referred to the Railways only in July, 1961, by which time,
the provision of additional MG tank wagons right upto 1962-63 had
already been made. As mentioned earlier. such a project was ob-
jected to by the Railways in view of the investments already plan-
ned for. The decision to construct the pipeline was taken only in
October 1962. In the meantime, however, taking into consideration
the number of tank wagons already provided upto 1962-63 and also
the impact of the product pipeline in the possible event of its mate-
rialisation, no Metre Gauge tank wagons were provided on additional
account in the 1963-64 RSP which was finalised in March 1862
Further, in June 1962, it was decided to cancel provision of 75
Metre Gauge tank wagons (out of the 300 provided for 1962-83 prog-
ramme) orders for which had not yet been placed. It was also decid-
ed that the availability of Metre Gauge tank wagons would e kept
in view at the time of considering additional tanks for transport of
vegetable o0il and molasses.

Reply (c): 3. It may be mentioned that the question of idling of
MG tank wagons did not arise, as the Broad Gauge fleet would not
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have been capable of meeting the entire POL demands. Had the MG
fleets been allowed to idle, there would have been a considerable
shortfall against demands for loading of POL products and the gap
would have had to be bridged by road. Under the circumstances, -
cost involved in idling of the surplus Metre Gauge tank wagons
would be hypothetical and of academic interest.

Reply (d): 4. The fleet strength quoted by the PAC is the fleet
as on 1st April of the financial year referred to, whereas the more
appropriate figure would be the average fleet available during the
course of the entire year. The loading of 80,730 tank wagons during
1961-62 was obtained with a fleet, which was 2,567 on Ist Aopril, 1961
and which progressively increased to 3,247 on Ist April, 1962. Tak-

ing the average availability of the fleet for the whole vear, the cor-
rect position will be as under: —

LS

Ycar Average l.oadirg Trip- per Turr-rourd
flect TW or Ratie
Tortal Per dav

1951-62 . . 2690 80,730 22100 30°0 11°6
1962-63 . . 3619 6,765 ‘2380 240 1§-2
1963-6.4 . : 4191 $7,620 2670 2372 1s-7
1964-6% . . 4203 99,736 12730, 237 15 4
1965-66 . . 3168 Y8,81% {27000 236 153
1966-67 . . 4183 122,332 280-0° 244 18- ¢

4.1. The rat'o of loading to fleet was affected in the year 1962-63
as compared to 1961-62 mainly as a result of the setting of the Gau-
hati Refinery in January 1962, to cater for which the tank wagon
fleet had to be suddenly and substantially increased. Thereafter, the
position has more or less stabilised. In judging the extent of utilisa-
tion of tank wagons after the setting up of Inland Refineries, how-
ever, the impact of several factors, such as a basic change in the pat-
tern of movement of POL producis, increased lead, uneconomica
movements of tank wagons because of frequent changes in the pat-
tern of movements not originally catered for, reduced scope for
block loading owing to different products to one area moving from
different sources, additional operational hazards involved in sorting
out of tanks of different bases in the yards, frequent transfer of em-
pty tanks from one base to another to meet the fluctuations in pro-
duction, inadequate storage and handling facilities for dealing with
the traffic of 1.0.C. etc. have to be borne in mind. But for the Rail-
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‘ways having taken this additional burden, very often due to facters
not of their making or within their contrel, the functiening of the
Refineries in the Public Sector would not have been as smooth as it
is today. Also, other factors such ag drought conditions, Inde-Pak
hostilities in 1965 etc. affected the tank wagon utilisation.

42. A further elaboration of some of the important factors men-
tioned above is attempted in the following paragraphs:

(i) The average lead of tank wagons has increased leading to an
increase in turn-round, as can be seen from the following figures: —

Year Lead in KMs Turn-round in days
1951-62 . . . 544 116
1962-63 . . . 556 xs-ﬁ
1963-64 . . 5§72 157
1964-65 . . . 573 154
1965-66 : . 599 154

(ii) The coming up of the Gauhat.-Siliguri pipeline in November
1964, resulted in a reduction of daily loading of about 40 tank wagons
at Gauhati thus rendering about 200 (40 x 5 days turn-round bet-
ween Gauhati and Siliguri) tank wagons surplus. Although the
white oil products moving by the pipeline were again loaded from
new Jalpaiguri, the scope for loading block rakes to different points
was reduced as Black Oils were now loaded from Gauhati and White
Qils from New Jalpaiguri. The piece-meal loading from the above
two points resulted in increased turn-round and deterioration in

uatilisation of tank wagons.

(iii) The Barauni Refinery started production in August 1964
and gradually took over the areas (zones 12 15, 16. 17 & 18) which
were fed from Kandla. It was estimated that the complete take-
over of zone 19 i.e. Shakurbasti would result in displacement of a
loading of about 37 tank wagons per day at Kandla and would lead
to a surplus of about 400 tank wagons. Due to this change in the
movement pattern, the tank wagons which became surplus at Kandla
were transferred to Barauni for feeding the above mentioned zones,
Some dual gauge points like Lucknow, Bareilly, Allahabad etc., were
reserved for feeding by MG route only from Barauni, as these points
were at a shorter distance by the MG route. In case of Shakurbasti
concession was givén to M/s. Indian Ofl Corporation to move the
products by the longer all MG routes with a view to utilise the sur-
plus tank wagons. This was also necessary to enable the newly
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commissioned Refinery at Barauni to move out its products which

could not have been moved in view of the limited availability of BG
tank wagons.

This factor also reduced the scope for loading block rakes from
Kandla as some of the products (SKO, ATM, HSD, F.O. etc.) con-
tinued to move from Kandla but motor spirit and L.D.O. started
moving from Barauni.

(iv) The commissioning of the Koyali Refinery in November
1965 and the pipeline terminal at Ahmedabad in April 1966 further
affected the movement pattern at Kandla and the scope for loading
block rakes ex-Kandla was further reduced as some products which
were earlier moving from Kandla to the MG areas in Gujarat and
Rajasthan started moving from Sabarmati.

(v) The new Refinery at Barauni suffered from teething troubles
in 1964-65 and curtailed its production and offers frequently result-
ing in idling of tank wagons and their transfer back to the original
bases. This resulted in empty haulage of tank wagons and wastage
of loading capacity. The refinery started loading MG tank wagons
in December 1964 and tank wagons were transferred from North-east
Frontier Railway and Kandla (Western Railway) for this purpose.
But towards the end of the same month the Refinery curtailed its
production due to some internal troubles and the tank wagons which
were transferred from North-East Frontier and Western Railways
had to be moved back.

(vi) Due to the commissioning of inland refineries and pipeline
terminals, the important consuming centres started getting POL pro-
ducts from more than one point and it became difficult to organise
loading according to the releasing capacity of the oil companies at
the destination points. Bunched arrivals of the tank wagons result-
ed in detention on companies account leading to increase in turn-
round. For example, Shakurbasti which was getting all the pro-
ducts from Kandla, on the M.G. side started getting products from
Kandla, Barauni and Sabarmati and sometimes the rakes from these
points arrived on the same day. The creation of new loading points
also resulted in cross-running of empties in some areas as the pro-
ducts were moving from two different points to the same area. The
cross running of Sabarmati and Kandla based tank wagons in Gujarat
area illustrates this point. The creation of new bases also led to
operational difficulties like sorting of tank wagons for different bases
in railway yards etc.

(vii) To enable the inland refineries to continue their production,
out of zone and unplanned movements had to be undertaken by the
railways. For example L.D.O. specials were loaded from Gauhati
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to Kandla and Okha towards the end of 1964 and in the beginning of
1965 to enable the refinery to move out its surplus L.D.O. stocks.

(viii) Due to drought conditions in Rajasthan and other areas,
tank wagons were diverted for carriage of water during the summer
months and some ad-hoc movements like movement of power alcohol,
imported soyabean oil had to be undertaken at short notice. This
also affected the P.O.L. loading at Kandla.

(ix) The M.G. loading was also affected by the Pakistani aggres-
sion in September, 1965 as can be seen from the following figures: —

Month 1964 1965 1966

August . . . . . N.A. 8251 9029
Saptember : ) . . . 8503 7411 9088
October . . . . . 8R26 7811 9147

The major loading points on Western and Northeast Frontier Rail-
ways were affected because of operational military movements which
had to be given priority in September 1965.

4.3. It will be observed from the foregoing that factors beyond the
control of the railways led to deterioration in utilisation. The Rail-
ways, however, took all possible steps to minimise the impact of the
above factors and were able to achieve better results in 1966-67
when the transitional period was over and the refineries overcame
their teething troubles. The all MG movement to Shakurbasti was
discontinued in August 1966 and loading to Shakurbasti was permit-
ted by BG route only. After that the MG loading from Barauni to
Shakurbasti has been undertaken oniy when tank wagons are trans-
ferred from Barauni to Kandla or to arrange rescue despatches on
ad-hoc basis, requested by the Ministry of Petroleum & Chemicals
because of the difficulties in product availability.

4.4. There is no surplus of MG tank wagons as such, except for
the normal idling during the slack season.

The daily average idling of MG tank wagons during 1966-67 and
1967-68 is given below:—

1966-67 . . . . . B8 tankwagons per day.
1967-68 . . . . . 216 tankwagons per dasy (vpto
November),

The exact figures of idling in December 1967 and January 1068
are not yet available. However, the demands have picked up dur-
ing the busy season and the over-all figure of idling for 1967-68 is
expected to be less than the figure upto November 1967.
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Reply (c): 5. A fresh check of the figures furnished earlier has
revealed that the tank wagon fleet given for every financial vear was
not the average fleet available during that financial year but the
fleet as on 1st April 'of that financial year. The fleet also included
tankwagons utilised for crude oil and for loading of by-products from
the steel plants, whereas the loading figures given earlier did not
include loading of these items. The revised figures excluding tank-

wagons based at steel plants, but including loading of crude oil from
the oil flelds are given below:

Year Average Loading Daily Trps per  Turr-rourd
Fleet Average T/Ws
L.oaning
1961-62 : 5414 145,434 308 26-7 13-6
1962-63 . RIR? 171,775 471 278 13-1
1963-64 _ 6874 203,296 555 29-6 121
196.4-65 . 7724 216,160 592 28-0 13:0
1965-60 . 8730 260,727 71y 29'9 12:2
1966-67 ' . 9816 297,287 Rry 30°3 12:0

5.1. It will be seen from the above table that there has been an
improvement in the utilisation of BG tankwagons. The deteriora-
tion in the year 1964-65 was due to the commissioning of the Barauni
Refinery and the consequent changes in the movement pattern, re-
quiring frequent transfer of tankwagons from Calcutta and Wadala
and back to the original bases whenever the Refinery curtailed its
production, due to periodical teething trouble, as requested bv 10C
and the Ministry of Petroleum & Chemicals.

5.2. On the B.G. also, there is no surplus stock of tankwagons,
cxcept for the normal idling during the slack season. The daily ave-
rage idling of BG tankwagons is given below:—

10666 R ) . . . R i ¥
1967-68 . . . : . . 208 Jupto Novembern

53. The figure of idling for the whole yvear 1967-68 is expected
to be less than upto November, as demands have already picked up
and the loading is likely to be sustained at a high level during the
busy season.



APPENDIX X
(Ref. Para No. 3.30 of the Report)

Points arising out of the evidence tendered before the Public Ac-
counts Committee on 11-12-1967 in connection with the Audit Re-
Port (Rlys.) 1967—Paras 1 to 5, 16 and 17.

13. Utilisation of Capacity:
(iii) BOX Wagons:

As against the original target for procurement of 51302 BOX
wagons, 58,635 were procured, while coal and ore traffic for which
these wagons were meant, was considerably less than anticipated.

(a) Was it not possible to curtail the procurement of BOX
wagons keeping in view the actual materialisation cf tra-
fMc?

(b) What are the reasons for the deterioration in the effici:ncy
index for the utilisation of Broad Gauge Wagons in the
last two years of the Third Plan? 1Is it due to procure-
ment of a large number of BOX wagons which could not
be fully utilised?

Reply (a):

For the initial Plan target of 248.9 million tonnes the estimated re-
quirement of wagons was 136453 in terms of four-wheelers, includ-
ing 51302 BOX wagons in terms of four-wheelers. At the time of {or-
mulation of the Plan, information regarding the fieldwise produc-
tion and distribution pattern of coal was not available. In respect of
iron ore traffic also the data available at that time were not com-
plete. All this information was made available only after the pub-
lication of the ‘Third Five Year Plan’ Bnok in March 1961. More-
over the freight traffic target of the Railways during the Third Five
Year Plan was subsequently raised (January 1962) from 248.9 mil-
lion tonnes, to include 5 million tonneg of additional coal for washe-
ries and 10 million tonnes of general goods.

In the light of all these developments, it became necessary to re-
assess the requirements of wagons; and the total provision was
accordingly raised from 136453 to 157227. The revised provision in-
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cluded the procurement of 59175 BOX wagons in terms of four
wheelers. As has already been explained in reply to question No. 2
of the original questionnaire received from the Public Accounts Com-
mittee the physical programme of the railways including the pro-
curement of wagons, as developed for the traffic target of 264 million
tonnes, was retained with the approval of the Planning Commission
at the time of Mid-Plan Appraisal in November, 1963, even though
there was a scaling down of the target to 245 million tonnes.

Against the revised target of 59175 BOX wagons the actual pro-
curement was 58635 BOX wagons. The wagon procurement was
cut-back in January, 1965, and again in September, 1965; the effect
on the production of BOX wagons would be clear irom the follow-
ing yearly figures of actual production, which show a sharp decline:

1964-65 . : . . . 15520 BOX wagons{in terms of fcur-
wheelers;
1965-66 . . . . . 10987 . .
1966L67 . . . , . 3122 “ ’
Reply (b):

Presumably the reference is to figures of net tonne kms. per
wagon day which were furnished in reply to Question No. 17 of the
original Questionnaire received from the Public Accounts Committiee.
A number of factors go into net tonne kms. per wagon day. These
include empty haulage, changed patterns of movement, interrup-
tions to movement of traffic and surplus wagon capacity. All these
may and did, in fact, affect the figure of net tonne kms. per wagon
day adversely in the later part of the Third Plan. This index should,
therefore, be read together with a number of other indices of effi-
ciency before forming a value judgment. For easv reference the
Railway Ministry have developed a composite of 16 indices of ope-
rating performance, the variation for which is indicated below:

Year Index
1950-$1 . . 100
1955-56 . 106-%
1960-61 . 116-%
1965-66 R &3

A o PPN ——— b — [R—

It will thus be seen that the Index shows a steady improvement
all through the planned periods.

As explained in 13(iii) (a) above, procurement of wagens 1s bas-
ed on traffic forecasts. These are based on the information furnished
by various Ministries and taken into consideration trends in leading
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obtaining at the time. Unfortunately, traffic forecasts did not mate-
rialise in 1964-65 as will be seen from the table below:—

Approrimate tonnage loaded during 1964-65 in addition to loadings

in 1963-64
Targetted additional Actval Additiors!]
Traffic Traffic
Coal for Steel Plants . . . I8 —0° 22
Coal for Washeries . . . 35 —o-of
Coal for Public Ay 4°s —0- 86
Coal for Railways f —0-23
ToraL CoaL 9'0 —1-39
Raw Maiterial for Steel Plants 10 + 031
Finished products from Steel Plants | | —0"03
Iron ore for export ) . . 13 +0-°32
Cement . . . . . 6-0 4041
Other gouus +1-40
ToTtaL . 17-3 - +1-02
Railway material . . . +1-72
Grann ToraL . 1~-3 +2°74

The economic recession caused a shortfall in materialisation of
traffic, particularly to and from Steel Plants, coal and export ore.
Wagons, including BOX wagons, procured for these categories of
traffic were, therefore, rendered surplus to demands during the last
2 years of the Third Plan. In spite of the cut-back in wagons procure-
ment programmes Railway capacity remained somewhat ahead of
demands. This factor contributed to a deteriorations in the figure
of the net tonne kms. per wagon day.

Operational in 1965-66 was also considerably affected by a number
of adverse factors. These included very severe drought conditions
in many parts of the country, floods, breaches to Railway tracks civil
disturbances, strikes, bundhs, etc. In addition, in May, 1865, and
September, 1965, urgent operational moves following Pakistani
aggression severely affected normal operation.

As a result of two seasons of drought, there was also a consider-
able change in loading patterns. On the Broad Gauge, there was a
marked drop in loading on the Northern Railway. This meant that
loaded wagons reaching this Railway with traffic from other Railways,
which used to be back-loaded, now had to return empty. The posi-
tion was further aggravated by the large-scale imports of foodgrains
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and fertilisers at the Madras Port for destinations in Bihar. This
longer lead movement again entailed considerable empty haulage,

as there was great urgency in reaching wagons for clearing these
imports.

It will also be recalled that upto 1962-63, there was a constant
cry for additional wagons for movement of coal. However, it was
evident that the coal demands were highly inflated as there was a
sharp decline in indents from February, 1963, resulting in the large-

scale stabling of wagons, specially BOXs during certain seasons of
the year.

In the past as much, if not more, coal was loaded during the slack
months from June to November each year as in the previous busy
season, as the Coal Industry took advantage of the easier availability
of wagons. From 1964 this trend has been completely reversed. As
a result of this change in the pattern of indenting, wagons are ren-
dered surplus during the slack months but at the peak of the busy

season coal programmes are in excess of the availability of wagons
including BOX wagons.

It was anticipated that coal would be moved largely in rake loads
for which purpose collieries and destination points were to equip
themselves with facilities for handling BOX rakes. The Planning
Commission had also evolved a scheme for coal dumps at centres of
heavy coal consumption. With these steps it was envisaged that
70 per cent of coal would be moved in BOX wagons. As soon as
transport availability outstripped coal demands, collieries and facili-
ties for handling BOX rakes and the scheme for establishment of
State coal dumps has been abandoned by State Governments. At
present less than 50 per cent of coal is moving in BOX wagons.

Finally, it needs to be emphasized that rail transport capacity can-
not be built to a linear increase, closely parallel to actual requirements
at all times. Rail transport capacity develops in ‘blocks’ which may
be a little behind or a little ahead of actual needs. Since the actual
anticipated traffic did not come about, the Railways ended with a
surplus capacity at the end of the Third Plan. Further while it may
be possible to maintain higher levels of efficiency on the Railway
system by deliberately maintaining capacity below requirement and
thus would ensure more intensive utilisation of Railway assets, this
would cause pent up traffic demands, leading to adverse effects on
the economy as a whole and serious public complaints.

3182 (Aii) LS—10.



APPENDIX XI
(Ref. Para No. 416 of the Report)

Points arising out of evidence tendered before the P.AC. during
December 1967 in connection with the Audit Report (Railways)
1967—Paras 1 to 5, 16 and 17.

Point No. 14(ii):

The Committee note that the proportion of expenditure on fuel
(coal, diesel oil and electricity) to the total working expenses had
risen from 12.4 per cent during the First Plan period to 21.2 per cent
during the Third Plan period. Further in 1960-61, the consumption
of coal was 59.4 Kg. per unit of traffic hauled (i.e. per thousand gross
tonne Kms.) but it went up to 71.8 Kg. per unit in 1965-66. What are
the reasons for the substantial increase in the rate at which coal wase
consumed for steam traction purposes? What steps are proposed to
be taken to improve the position.

Reply:

The figures of rate of consumption of coal i.e. 58.4 Kg/1000 GTK
and 71.8 Kg/1000 GTK during the years 1960-61 and 1965-66 respec-
tively, given in item 14(ii) have been computed by dividing the total
coal consumption for locomotives purposes by the gross tonne kilo-
metres hauled. Coal consumed for locomotive purposes include the
consumption on passenger, goods, mixed, shunting, departmental and
Miscellaneous services, but the gross tonne kilometres include only
the work done on passenger, goods and mixed services. Because of
progressive introduction of diesel and electric tractions for haulage
of through goods traffic the gross tonne kilometres earned under
steam goods had dropped. “Although the total coal consumed under
goods and proportion of mixed service had dropped, the reduction was
not proportionate to the reduction in the gross tonne kilometres be-
cause of drop in average loads and speed hauled by steam traction.
Coal consumed for shunting, departmental and miscellancous ser-
vices, for which no credit in terms of G.T.K. was taken in the above
working, had increased with the increase in traffic.

In order to have a better appreciation, it will be necessary to re~
view the specific coal consumption under each service. A statemenqt
showing the quantities of coal consumed, and the work done during
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each year from 1960-81 to 1065-66 on passenger and proportion of

Mixed, Goods and Proportion of Mixed and Shunting services is
attached. Detailed comments are given below.

’

Passenger and Proportion of Mixed Service

The rate of coal consumption on this service increased from 54.8
Kg/1000 GTK in 1960-61 to 56.1 per cent in 1965-86, an increase of

2.4 per cent over 1960-81. This is mainly due to the reduction in sup-
Ply of Selected grade coals from 26.6 per cent to the total supplies
in 1960-81 to 13.1 per cent to the total supplies in 1965-86.

Goods and proportion of mixed Service

There has been increase of 8.9 Kg/1000 GTK on this service dur-
ing 1965-66 as compared to the year 1960-61 which represents an in-
«crease of 20.6 per cent. This may be attributable to:

(i) reduction in the supply of superior grade coals and

(i) Operation of mixed traction, electric, steam and diesel on
the same sections.

The reduction in the supply of superior grade coals necessitated
the use of lower grade coals which to some extent increased the rate
of consumption on this service. With the operation of mixed trac-
tions on the same sections, faster and heavier trains were hauled by
diesel and electric locos while steam locos were relegated to slower
and lighter trains. This could be seen from the table below: —

Steam Traction

yeur load of Coleomine " al) Goods traim
in tonnes in Km.'hr.
BG MG BG MG
1960-61 . . . . . 133¢ 647 1%3:9 168
1961-62 . . . . . 1338 662 18-3 16-4
1962-63 . . . . . 1349 664 17-7 16.1
1963-64 . . . . 1327 67% 172 15°9
1964-6¢ . . . . . 1286 638 16°7 16-1
1965-66 . . . . . 1290 669 16-6 16-2

The coal utilisation efficiency as given by the figure of kgs. per
1000 GTK is not an absolute figure, but a relative one, which is in-
fluenced not only by changes in the consumption of coal but also by
variations in the gross load and the kilometres run. While the coal
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cunsumption is .proportional to the kilometres run under constant‘
conditions of load etc., the steam locomotive is particularly sensitive
to part load working. Trials with varying load showed that coal
consumption does not drop at the same rate as the load; in other
words consumption rate does not reduce pro rata with the drop in
load and vice versa. The decrease in average speed of goods trains
in 1965-66 as compared to 1960-61 resulted in more unproductive en-

gine hours on road with consequent increase in coal consumption
rate.

Shunting Service

. The rate of coal consumption kg/engine Km increased to 30.7 in
1965-66 from 27.4 in 1960-61 (12.0 per cent). This is attributable to
use of heavier type engines on this service in recent years. Such
locos are capable of dealing with more vehicles per engine hour. It
is to be noted that while the originating freight traffic had increased
by 30 per cent in 1965-66 over 1960-61. the shunting kilometre increas-
ed only by 16.8 per cent. This would indicate that the number of
vehicles dealt with per shunting engine hour is comparatively higher,
with consequent increase in rate of coal consumption per engine km.

Miscellaneous and Departmental Services:

.. Though the quantities of coal consumed on this gervice is avail-
able, in the absence of a unit of work done, specific consumption
could not be computed. The quantity of coal consumed in miscella-
neous and departmental services recorded an increase of 39.2 per cent.
and 212 per cent respectively in 1965-66, as compared to the year
1960-61.

Steps taken to achieve Fuel Economy

The Railway Board are fully alive to the need for achieving ut-
most economy in coal consumption. Recently, a meeting of the Fuel
Officers of the Railways was convened to explore the possibilities of
achieving further economies in coal consumption by intensifying
the control measures. The salient points on which follow up action
is being initiated are as follows: —

(i) Trip rations of coal are to be tightened up and ad-hoc cut
of 5 per cent is being imposed immediately as a first step.

(1i) A close watch will be kept on the utilisation of steam locos
so that the number of Jocos in use could be reduced to the
minimum requirements.

(iii) Whenever heavier type of steam locos are to be employed
on shunting services where such Jocos would be unecono-
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mical in fuel, the Railways have been asked as an experi-
‘mental measure, to reduce the power developed by reduc-

ing the boiler pressure and cut off. This would enable the
Railways to adjust the power developed on heavy goods

locos employed on shunting purposes, to suit the actual
needs.

Stricter control to be exercised on consumption of coal on

miscellaneous services and accountal procedure to be
streamlined to achieve economy.



Bnclosure to Reply to Point No. 14(iV)

Statement showing quantity of Coal consumed in each Service during the year 1960-61 to 1965-66

Quantity of Traffic Rate of Percentage Passenger and Proportion of Mixed Service.
coal hauled by coal increase over —
Year consumed  passenger& consumption year Quantityof G.T.K. Rate of coal 9, increase
for loco Goods ser- per Kgs/ 1960-61 coal con- hauled in consumption over base
purposes vicesin terms 1000 G.T.K. 9% sumed in  Billions, kg/1000 year
(in Million of G.T.K. (Col. 2+ M. tonne. G.T.K.
tonnes) (Billion) Col. 3) 1960-61
+ 1000 %
| 2 3 4 s 6 7 8 9
1960-61 . 14 80 24894 59-4 Base 464 84-63 <48 Base
1961-62 15:54 25429 611 29 482 8759 55 -0 4%
n)63-¢s4 16-12 253'3$ 636 71 $-10 90° 3% 55-1 o6
o -
:963-64 16- 1% 241-39 66-9 12-6 524 92 56 566 3-3
E ]
1964-65 15-87 22557 70°4 18-5 545 97°00 56-1 24
1965-66 15-93 221°91 718 20'9 5-63 100- 27 §6-1 24
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Goods & Pruportion of Mixed service Shunting Department Service Miscellenecus Service

Quantity GTK Rate of Percentage Quantity Shunting Rate of Percentage Quantity Percentage Quantity Percertage
comsumed hauled in Coal mcreue over consumed in kilometers coal increase  of coal incresse  of coal increase
in mill Billions consumpe year million in Billions kg/Eng. over the consumed overbase consumed over the
tonnes. tion kg/1000 1960-61 tonnes. km. base year inmillion year. in million base yesar.
GTK tonnes. tonnes.
3 3 4 s 6 7 8 9 10 | 8 13
7-12 164 3t 433 Base 1-99 7371 27°4 Base 0644 Base 0- 410 Base
7-41 166- 70 44'S 28 2:16 7531 287 48 0 654 14 0471 14°9
7-53 163-00 460 63 2:30 78-57 29'3 70 0-690 7' 030§ 232
7:23 14883 48-3 12'0 2 44 81-87 29-8 88 0-739 14'8 0-502 22°3
662 13087 51°% 19:'0 248 82-16 302 10°2 0°790 22-8 0°534 3c-0

635 121-64 $3°2 206 2:60 84-91 307 12:0 0- 781 ar-a 0371 39:a

4



APPENDIX Xu

(Ref. Para No. 4.21 of the Report)
Unremunerative Branch Lines

The working of branch lines is required to be reviewed by the
Railway Administrations from time to time in terms of para 844 of
the Indian Railway General Code Volume I, and action initiated for
stimulating traffic and augmenting the earnings inter alia by—

(i) expeditious supply of wagons;
(ii) maintaining contacts with Trade Associations;

(iif) reducing the working expenses by keeping the minimum
staff at the stations; and

(iv) expeditious clearance of ‘Smalls’ traffic, etc.

Following such reviews undertaken between 1961-62 and 1963-64,
proposals were formulated for closing down some unremunerative
branch lines. Not much headway could, however, be made to actu-
ally close the lines (except one line—Sanala-Amran Road on the
Western Railway in October, 1965) because of representations from
the public of the area and reluctance of the State Governments to
support any move for closure of the branch lines.

2. The future policy on the subject took a more definite shape
with the receipt in January 1966 of the report of the Committee on
Transport Policy and Coordination. The Committee’s recommenda-
tions, which have been accepted by Government, were as follows: —

(i) Having regard to the development of the transport system,
it is essential to review from time to time the extent to
which each branch line {8 serving the needs of an area and
the combination of transport services which should be
made available for its economic development. Suitable
tests or criteria need to be evolved for considering a line
uneconomic depending on the purposes it serves and the
cost of providing alternative means of transport.

(li) If alternative facilities have been or are capable of being
developed to a point where the requirements for transport
can be met substantively by means other than the railways
at no higher cost to the economy, there should be no hesi-
tation in giving up an existing branch line which is prov-
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-ing unremunerative and will not serve any object which
cannot be met otherwise and at lesser cost.

(i) Where road transport has to be expanded considerably to
facilitate the discontinuance of unremunerative lines, the
railways may consider, in consultation with State Govern-
ments, whether and in what form they could participate
or assist in the growth of road transport services

(iv) In the light of these considerations, in the wider economic
interests of the country, as much as of the railways as an
enterprise, the financial working of branch lines and the

transport needs and plans of areas served by them should
be reviewed periodically.

(v) Suggestions concerning unremunerative branch lines
would also apply generally to the light railways. As in the
past, in future also, the general spproach adopted has to
be to consider each case on merits and to take over such
lines as would justify conversion to broad gauge or metre
gauge on the basis of the traffic handled by them and the
prospects of traffic growth. In other cases, the lines might
be dismantled and the services provided by them might be
allowed to be replaced by road transport.

3. Pursuant to the above recommendations of the Committee on
"Transport Policy and Coordination, a fresh prellminary review of
the working of the branch lines was conducted last year which show-
ed that there were 63 such branch lines. In view of the heavy loss
incurred in the operation of these branch lines, and also in view of
the recommendations of the C.T.P.C., it was decided by the Board
that a comprehensive review of each of the unremunerative lines of
the various railways may be conducted and the decision to close the
line or adopt measures to improve ity working, may be taken on the
merits of each case. In the course of his speech on the Rgilway
“Budget for 196788, the Minister for Railways also referred to the
problem of unremunerative branch lines and made the following
-observations: —

“After a careful but quick study to work out the relative cost
to the economy of alternative forms of transport, the un-
remunerative branch lines should be closed down wirere-
ever it is found that they are not justified in terms of ‘their
cost to the economy. The mreagre traffic that such bremch

. lines may be carrying could be handed over to road trans-
port. In the past, State Governments have objeuﬂb
most proposals of this nature for no weightier ressom than
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that popular local sentiment has been against such propo-
sals. While we will continue to give the utmost conside-
ration to the views of State Governments as hithertofore,
it is to be hoped that the sound principle of providing
transport at the lowest cost and to the maximum advan-

tage of the economy would outweigh other less weighty
considerations.***”

4 A detailed review of the unremunerative lines was thereafter
taken up by the Railway Board and this brought out that the num-
ber of such lines on Southern Railway was 14 instead of 6 reported
earlier (in the list of 63 lines). On our present recogning, there are
71 uneconomic branch lines on the Indian Government Railways. Of
these, 11 are Broad Gauge, 26 Metre Gauge and 34 Narrow Gauge.
Their break-up according to the Railway Zone in which they are
situated is given below:—

Western Railway ceue 31
Northern Railway cen 8
Southern Railway cees 14
South Eastern Rly. 6
Eastern Railway 4
North-East frontier Railway 4
North Eastern Rly. 2
Central Railway 2

Torar: )

5. The statement marked Annexure ‘T’ shows in respect of each
of the uneconomic branch lines, its length, date of opening, capital
eost, amount and percentage of profit/loss, excluding interest on
eapital (vide columns 6 & 7) and includimg interest at the rate of
54% (vide columns 9 and 10).

8. On a conservative basis, the total annual loss on all the uneeo-
nomic branch lines taken together works out to about Rs. 6.69 crores,

including interest on capital.

7. In view of the continued losses resulting from the operation
of these unremunerative lines, a review of each of these lines was
ordered and is in progress, so that it may be determined which parti-
eular branch line may be closed down without detriment to public
interest and what steps may be taken to improve the working re-
sults of the lines to be retained. The review of 31 lines of the Wes-
tern Railway is being carried out by the Raflway itself. The re-
maining 40 lines have been reviewed in the Board's office on the
Dasis of data obtained from the Raflways.
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8. Various measures are taken by the Railways, from time to-:
iime, to minimize the losses. These include strict control on the -
number of staff provided and the number of trains run, prevention
of ticketless travelling and other leakage of revenue, provision of
cheap improvised goods sheds and approach roads, provision of bet-
ter connections with main line trains, etc. Where a road runs paral-
lel to the branch line and that is, in a significant measure, responsi-
ble for the line not yielding a satisfactory return, the availability of
spare transport capacity by rail is brought to the notice of the State
Transport Authority/Regional Transport Authority when they are
considering proposals for issue of permits. It is only when sueh mea-
sures fail to produce results that the closure of the line is thought of.

9. In the case of 14 lines out of the 40 reviewed in the Board’s
office, it was found that road transport could, without difficulty and
without detriment to the economy of the area, replace rail transport.
A list of these 14 lines is attached as Annexure II. Detailed parti-
culars in respect of these lines, such as kilometerage, capital cost,
number and cost of road vehicles required to replace rail transpert
and the relative economics of rail/road transport are furnished in
Annexure III. The concerned State Governments Bihar, Haryana,
Madhya Pradesh, Madras. Mysore, Pondicherry, Punjab and Uttar
Pradesh have been requested to confirm that there would be no diffi-
culty in making arrangements for such additions to road transport
as may be necessary to fill the gap in transport likely to be created
by the closure of these branch lines. D.O. lefters have also been

written by the Minister for Railways to the Chief Ministers of these
States.

10. A reply has been received from the Government of Pondi-
cherry in regard to Peralam-Karaikkal line. The State Government
have stated that the shortfall in earnings is due to reduction in the
number of passenger train services on the section. They have stated
that Karaikkal region has good potential for rail traffic in the future.
They have in this connection referred to the oil exploration work
being carried out by the Oil & Natural Gas Commission and have
stated that in the event of this proving successful and with the suc-
cessful completion of Five Year Plans, there would be considerable
increase in both passenger and goods traffic. The State Government
have requested that the proposal to close down the section should"
be dropped and additional passenger trains run on an experimental
basis for at least a year. The remarks of the Southern Railway on -

the suggestion of the Government of Pondicherry have been called*
for.

11. Replies from the other State Governments are still awaited.
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12. Even though Neral-Matheran is not among the fourteen lines
referred to in para 9 above, it may be mentioned that a reply con-
- «cerning that line has been received from the Chief Minister, Maha-
rashtra. He has in effect agreed to its being closed but has requested
that the Central Government bear a substantial part of the cost of
building a road from Badlapur to Neral, to connect Neral to Bom-
‘bay and of widening the railway embankment of this line to enable
& 24 ft. wide road being built between Neral and Matheran. This is

.under examination.
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ANNEXURE 1

Starement shotring unrewmenerative Rranch [ ines on India= Ra way:

‘Rupees in thousands}

Name of I,:ne Gage Length Date of Capital Amount of Percentage  Interesy Total lnss  ~ Percentage
in RMs. opening cost profit'loss of gain! at §-5% of including  of loss
‘for the vear loss capitalco<t. loss of {col. 9
196¢-66 interest over §)
(col. 6&S8)
H 2 3 4 5 6 7 8 9 10
CENTRAL RAILWAY B
1. Gwalior—Shivpuri N.G. 119'8 2-12-99 37,21 [ 41,85 (-4 V4" 9% 2,0% {(—)20 (~Y0-54
2. Neral-Msthersn N.G. 20 22-1-07 1.99 - 1,%0 RSN 22 (31,52  (—)k-10
BASTERN RAILWAY
1. Barmsat-Hasanabad B.G. §2 Ko 9-2-62 2,57.89 (=372 5032 13.99 (—)27.71 (~10"74
2. Rugir-Bhukhti-yarpur  B.G. §3:00 K-2-62 2,7%,85% {—)2,51 (Y092 15,06 (—)17457 (—)6- 42
3. Bhagsipur-Mandar Hill B.G. 50°00 1-4-$4 19,38 (§ 11,31 {333 2,20 {(—289 (-—)2-23
4. Shantipur-Nsbadwipghat N.G. 28 00 1R9 8,60 (—=)2,86  (~)30 0> 47 (—)3,03  (—)35°25
NORTHERN RAILWAY
1. Rohtak-Gohana B.G. 31-88 29-13-5K 32,41 (—)1s12 f—=)3" 46 1,78 (—)2m0 (~)8-94
2. Barhmn-Etsh B.G. 58-78 18-10-59 127,85 (—)12,93 ()10 11 ~,03 (—)19,96  (—)35-61
3. Akbarpur-Tands B.G. 16-89 30-5-61 13,88 (=)1,07  (—3°10 1,86 (—)2,93 {—)8-66
M.G. 7017 10-5-8 169,720 (—)4,66 (—)2° 91 8,78 (—)13:44 (—)8-41

4. Bh'ldi-Raniwars

. -
*

e v At . T oA ek

- evara At

18t



! 2 3 4 5 6 7 8 9 10
5. Nawanshahar-Doaba- .
Rahon . ) 4 i 6:98 27-8-1¢ 2,49 (—)1,03 (8340 I4 (—)147 (—)59°04
6. Pathankot-Joginder ‘
Nagar . . . MG 163°99 1-12-28 2,29,05 (—)7.83 (4)3-42 12,60 (—)4,77 (—)3-08
1-4-2
Pathankot-Nagrola 429
Nagrot-Jogindernagar.
Neorthern Railewav—contd.
7. litah-Qadnn B.G. 19° 44 20-2-28 B$,00 (=333 (—)4" 14 14 (—)77 (—)9-62
4. Kalka-Simla NG 96 9-11-03 2,70,74 (=132 (—)8-98 14,89  (—)39421 1 (—)14- 48
NORTH EASTERN
RAILWAY
1. Mﬂlhuﬂ"vrﬁ\dﬂhlﬂ . MG 1300 26-%8-%9 7,26 (__)[,02 !\._-;)4 o1 40 (—)1,42 (___)19. (3
(19632-63) 1962-63
1. Madhosing-Mirzapur
Ghat Section (Ghat
Chilwan sec. MG 11-67 1-3-09 8,43 (—)3,42 (- 168 46 (—)1,88 (—)22°3
25-10-1912 (1961-63)
NORTH EASTERN
FONTIER RAILWAY
1. Mariani-Jorhat-
Neamati M.G. 12°2 12-9-42 25,94 (=491 (=83 1443 (—)6,34 (—)24"40
3. Litaguri-Ramshai M.G. 9- 00 11-6-913 2,84 (—)85 (—29°7 16 (—1,01 (—)35°56
3. Durjesling-H{imalayan N.G. 87-48 20-1-13 1,11,19 {—)40,71 (—)36-6 8,11 (—)46,82 (—)41-90
4. Tezpur-Rangapara- ‘
North . . M.G. a7 10,62 (=654 (616 N (16700



SGUTHERN RAILWAY

1. Sagara-Talagupps

2. Nanjangud-
Chamrsjnagar.

3. Mertupalayam-
QOotacamund .

4. Shoranus-Nilambur

s. Bangalore City-
Bangarapet .

6. Mad irai-Bodinaya-

karnur

7. Chickgagur-
Chitalirug

8. Mayavaram
Tranguebar

9. Peralam-Karaikal

10. Nidamangalam-
Mannargudi

11. Walais Roid-Ranipet

13. Villupuram-Pondichery M.G.

M.G.

M.G.

M.G.

R.G.

N.G.

MG,

M.G.

M.G.

B.G.

15-33
35.50
4588
6679
18676

93 12

34

30

24

13

3%

10-11-40 6:32
27+8-26 12,66
lS-lO*OZ‘ 95’02
15-4-54 1,12,0%
50,48
28-7-%4 39,90
5-1-21 1500
(Assumed)
25-11-26 1400
(Auum«g)
14-3-98 1200
(Assumed)
15-2-1% 600
(Assumed)
17-4-99 400
(Assumed)
15-13-79 1

(Assumed)

(—)143

(—)446

(—)a6,17

(4141

(—)13,59

(—)154

(—)a9

(+)63

(—)22-061
(=35,27
(=75t
(4)1-26
(~—)26-92

(4+)o 81

()89

(—)8-6

(—)9-3

(—)35°6

(—)7-3

(4+)3°3

3s
70
5,32
6,16
2,78

4,56

82

82

33

32

104

(—1,78
(—)s516
(—)1,39
(=175
(—)16,37

(—)3,89

(+254

(—)211

(—)176

(=87

(—)61

(=M1

(—)28- 16
(=)40,76
(—133:03

(=)4-24
(=)32-42

(—)4-69

(+)3°6

(=)14-1

(~n4-7

(—13-1

(—=)12-9

(—)a-3

€St



i 2 3 4 [1 6 7 8 9 - 10
Northern Raslway-—contd.
13. Tirunclveli- ~
Niruchendur M.G. 62 24-1-23 4000 (41234 (4758 220 (+ 14 (+)0°35
(Assumed) .
14. Salem-Metrur Dam - B.G. 41 1929 A 4:‘00 (+)345 (+)8°s 220 (+)125 (+33°1
{Assume
SOUTH BASTERN
RAILWAY
(N.G. Section) |
- Neupada-Gunupur . N.G %9°60 1990 TS0 (=216 (-)8s2 s st (3432
1929-31
2. Rupss-Talband N.G 1136 1908 24,81 (389 (—)1569 136 (=)s5,25  (~)21-16
3. Satpurs Railways N.G. 1007°32 1903-1916 5,10,23  (==)2,21,46  (—l42°90 28,39 (—)2,49,85  (—)48-40
1932-32
4. Purulia-Kotshila N.G 1907
10483 90,99 (—1$,33  (—)5:86 500  (—)10,33  (~)11'36
5. Ranchi-Lohardsgs N.G. 6-1¢c-13
6. Dhamtari Branch N.G. 88:92  17-12-1900 20,90 ()60 (=)2- 88 115 (—ss  (—363
WESTERN RAILWAY
1. Chhuchhspurs-
Tenkhanm = . N.G. 38:00  15-3-23 41,23 (=30 (—)1,93 2,27 (=307 (—iT 44
(1959-60)
3. Kosamba-Umarpeda . N.G. 61-96 1-5-12 21,49 {~=)2,60 Do. 1,35 (~—)3,9% (~—)16-16
1-7-29
3. Jhagadia-Netrana N.G. 30-56 1-3-32 10,00 ( (;))77 (—)1-70 55 (=)1,32  (—)13-20
1959- |
4 Chersnda-Motikorai . N.G. 18-§1  1o-11-21 8,34 (—)23 (—)2-79 46 (—)69 (.-)s-;?

Fel



s. Sama-Dahej

6. Godhra-Lunsvaeda . N.G.

7. Piplad-Deugadhbaria  N.G.
8. Jorsvarmagar-Layla . N.G.

9. Champaner-Shivaraipur N.G.

10. Dobhat-Timba Road |

11. Broach-Jambusar-Kavi N.G.

12. Chots-Udsipur-
Jambusar

N.G.
13. Ankleshwar R.ipipla, N.G.

14. ChandodeMals: r
1s. Nad:ad-Pihii-Bhadran N.(5.

16. Nadiad-ks padam N.G.

17. Billimora-Waghs. | NG,

18, Morvi-Ghant:la . N.G.
19, Bhavnagar-T'alaja- N.(G.
Mahouwa

3482 (Aii) LS—11.

N.G.

N.G.

N.G.

39-29

4G €y
1€ c¢

263

49 14

10639

71 39

149 6"

A2-K1

1-3-30 5.1 —=}1,80
19Y$9-60)

4-12-13 14,21 {21,417
11959-60;

1-1-2¢ 9.91 {—37
(1959-60)

6.24 (—)1,19
{1959-60;

24-1-11 21,11 {(—17
[1959-60}

15-11-13 ) 66,96 (—)3.54
1-2-19 (1959-60}

2 ~11-13 15,59 — )16
1-8-29 {1959-60)
1-12-17 K12 (— 11.21

(1959-60
1-7-97 0,14 T—=)2,37
Gelie17 1 19§9-60)
$8,60 {~=16,16
1959-60)

10-12-14 ) 24,86 (—4,8%

15- -63 f £ 19%43-60)
<-3-11 15.26 —)1.32
1659-60}

23-7-14 ) 24,86 (—)1,42
t-11-29 | 1059-60)
1604-08 ) e IR {——)2.3"

1933-34 | Crgs =60}
§-1-26 ) 14,07 (o 8,00
20-3-38 |

{1059-60)

(32218

(—9-94
{3771

{—)19-00

(—)3-36

(=573

(—)2-86

(—>12-84

{(—=)11.7%

()4 26

(~)19-62

-8 12

{._M.\_Q BRed VY

e di2 g0

(222 49

1,16

3,68

(—)2,36

(~=)2,19
(—") 1,32
(‘-)I:53

(—)1,87

(—)-s2

(—)3.4%

c===)9.38

(— 2,21
(—32,77

(—2,76

(~—=)27-68

(—)15-44
(—)3-21
(—)24-s0

(—)8-86

(—)r1-23

(—)8-36
(—)18-34
(~=)17-2%

{(—)»-76
{(=)2%-13

(~=~)13-62
(—)11-29

(—)38-40

(—)28:99

4] ¢



1 2 4 5 6 7 8 9 10

20. Ujjuin-Agar . . N.G. 66-92 15-3-32 k11,08 (=)518  (—)1o-62 61  (=),9 (—)16-12 4
(1959-60) -
at. M.\r\'i-Tﬂﬂk‘r‘ . N.(;. 20 23 ‘1894-95 3,2[ (‘—)1,82 (_)56 64 17 (__)1,99 ("‘”2' 14
(1961-62) , N P
(1961-62)
23, Prachi-Roal-Kodinar M.G 2557 (6-4-38 1%,53 (—)1,56 (—)8- 44 1,02 (—)2,58 (—)13-94
(1961-62)
4. ’rlhh‘Dthda . N‘.G. 72 L¥] l2,4_x3 40,01 (___)7.35 (__)18.38 2,20 (__)9’55 (_)33'88
1961-62"
35- !mmuh‘]“‘y‘ . M.(i. 37-88 ‘3‘10’40 !7,06 ) 96 6(_;_)57 (___)3.32 9’ (—-)I,SI (—)8'82
{1961-62
36. Ningala-Gadnada-
Swami Narayan . MG 14-8. 1-1-29 L10,62 (—)1,27  (—)11-99 58 (—)1,85  (—)1749
(1961-62)
27. Than-Chotila |, . MG 20:0" Rl>-5-26 114,35 (+)45 (+)3-16 79 (—)34 (—)334
‘1961~62;
28. Botad-Jasdan . . M.G. $3:67 15-9-39 72870 96(—8')3,24 (—nr1-27 1,58 (—)4,82  (—)16-77
(1961-62;
29. Fatehpur-Shekhawati 7
Chare . . MG. 43 28 1-3-57 £53.74 (4)1,87 +)3-48 2,96 (=)1,09 (—)z2-02
1 1961-62)
30. Sanganer Town M.G. 1°s°§” 1-1-53 | 1,32,60 {—)8,02 (—)6,0% 7,29 (—)18,31  (—H1-$S
Toda Raisingh : 30-3-54 S 1961-62)

1t. Gandhidham New ) N )
Kandla . M.G. 11-59 17-9-56 74s7S 96(—24,32 (—5-78 4,11 (—843 (—nra®
19061-62)

a1



ANNEXURE-lI
Statemant of branch lines in respect of whick State Governments have bean addressed regarding Closure.

Name of State

Name of Railway Zone

Details of uneconomic Branch Lines

Name of Section Gauge Loss Returm on
incloding yrs
interest

(Rs. in

thousands)
Madras . Southern Mettupalaiyam-Ootacamund Metre 31,39 —33-03%
Madras Southern 2 Mayuram-Tranquebar . Metre 2,11 —I14-10%
Madras . Southern Nidamangalam-Mannargudi Metre 1,89 —3r'1 %
Madres . . . . Southern PPeralam-Karaikkal Metre 1,76 —14'7 %

(Partly in Pondicucrry State)

Madhya Pradesh Central | s Gwalior Shivpuri Narrow 20 — 0°54%
Punjab Northern 6 Batala-Qadian Broad 7 —963%
Punjsb Northern 2 Nawashahr-Doaba-Rahon Broad 1,47 —59° 4%
Mysore . Southern Bangalore-Bangarapet Narrow 16,37 —32'42%
Bihar Lastern . Bhagalpur-Mandar Hill . Broad 89 —a23%
Haryana Northern Rohtak-Gohana Broad 2,90 —8-94%
Uttar Pradesh . Northern Akbarpur-Tanda Broad 2,93 —8:66%
Untar Pradesh . Northern Barhan-Etah}. Broad 1,996 ~15'61%
Uttar Pradesh . North-Eastern Madho Singh-Mirzapur Ghat . Metre 1,88 —22:30%
Uttar Pradesh . North-Eastern Mathura-Vrindaban Metre 1,42 —19°51%

TorAL . 85,92

ST



ANNEXURE 111

Uneconomic Branch Lines—Swummary.

Bihar Alysore Madras Madhya Pra-
desh
BEastern Southern Southern Railway ch;tral
. . ilway ilway Railwa
Name of Branch line and gauge Railway Railway Y
Bhagalpur- Bangalore-  Mettuppa- Mayuram-} Peralam- Nidamanga- Gwalior-
Mandar  Bangarapet laiyam- T'rangue Karaikkal lam- Shivpuri
Hill Ootacamund bar (Partly in Mannargudi
Pondicherry)
B.G. N.G. M.G M.G. M.G. M.G. N.G.
1 2 3 4 5 6 7
Length in Kms. 50 157 46 30 24 13 120
Capital cost (Rs. in lakhs:} 3g- 9% 50 48 9512 15 12 6 37°23
‘assumed)  (assumed) (assumed)
Earnings (Rs.) creditable to the branch 7.82,19" 3,03.657  10,72.92 3,44,787  1,27,007 09,486 7,91.183
Working expenses {Rs. gat.gR0 2034182 3320833 473578 237012 253,307 17,00,265
Operating ratio . 17% 253% 309% 137% 187% 255% 215%
Loss Zexcl. interest) (Rs.} —1,29.383 —12.30,507 —22 47.600 —1.28,791 —1,10,105 —1,53,821 — g_éog,oS:_z
Percentage of loss to capital cost | —_320 —24 4% —23-6% —8-6° —9-29, —25-6% —24-4%
Loss (incl. interest} (Rs.) —3,40.273 —15,0%,500 —27,70,769  —2,11,291 —1,76,10§ —1,86,821 —11,13,847
—8- 7% —29-9% —291°% —14°1% —14'7% —31°1% —;9-9‘7?

pereentage of loss to Cspiul cost |

8c1



#0AD TRANSPORT

Road vehicles required to handle the branch hne tra- . ,
fic . . . . ) . . % Buses 5 Buses s Buses 3 Huses 1 Bus 1 Bus .1 Bus

s Trucks 2 Trucks 6 Trucks 1 Truck 1 Truck 2 Trucks 4 Trucks
Cost of road operaton Rs.) . . . . 794,970 6,03.900 %,69,952 3,14,34% 1.46,466 1,52,849 3,46,896
Earning at Railway's level of rates and fares (Re.} 5,856,754 $,91,400 10.72,924 3.30,047 1,27,007 57,821 2,10,375
Lo%s;Gain at Railway's level of charges ‘Rs.) 208,986 —2,02,50G  :2,02,972  —84,301 ~~19,459 —95,328 —1,36,521
Earnings at prevailing road transport rates ‘Rs., . ¥,79,304 7195.600 . 5.36,544 1,70,786 1,83,995 $:96,127
Profit at road rates (Rx.} | . . o +X§.334 i 1,001,700 . +1,22,196 214,320 +31,146 + 1,49,z3i
Capital cost of additional velucles (Rs. in lakhy) . %6 4" ol 27 I-3 I‘9 31

Percentage return on capital . . . 1975 2167 28- 69, 15% 18:7% 16-4%, 48°1%

661



Uttar Pradesh

1. Name of |  line and LAl . Northern Railway Northeastern Railwsy

Naws-Shahr Batals- y . B Barhan Aksbarpur- Madho Singh Msthurs-

Doabe- Qadinn LN | Etah Tanda Mirzapur  Brindaban

Gbnt

B.G. B.G. B.G. B.G. B.G. M.G. M.G.

8 9 10 It 12 13 14
3 Lengthinkme. . . . . . . ¥ 20 32 69 17 12 12
3. Capital cost (Rs. in lakhs) . . . . 2:49 80 32443 12785 33-88 8:43 7-26
4. RBarnings (Rs.) Creditable to the branch . . 15,375 1,06,313 3,54.368 3,33,669 75,393 " 41,470 54,747
3. Wesking exponses (Rs.) . o e . 1,72,179 6,10.847 9.13,444  24,90,436 4,765,303 2,13,399 1,36,317
6. Qperstiag Ratio e e e e 1120% 574% 251% 746% 631% 515% 245%
7. Lease (Bmel. interes) Re. * . . . =—1,56,804 —5,04,534 —5,59,076 —31,56,767 —4,00,830 —I,73939 [ —8I47C
8. Peromntage of loes to capital cont . . . —63%, —63%, —17-2% —16°9 —31°8%  —20'4% —I1-3%

o Lom Ginol. interest) Re. . . . . =5,70,499 ' i-s.48.ss4 ~7,37,443 —28,59,943] —5,87,150 —12,88,204 -wmo-
10. Pereantage of Joss w0 -eapitalcost . o . —68-¢% —68:s% —327% —32:4% ~—17'3% —25'9%  —16-7%"

11. Road vehicles required to handle the branch line 1 Bus (3/7) 1 Bus 4 Buses 4 Buses 1 Bus 1 Buws 1 Bus -
trafiic . . . . 1 Truck 1 Truck 1 Trook «Trucks; 1 Traok 1 Treek 1 Trwek
' (1/4) (1/3) (1/6) (1/2) (1)}

I Qutofeasdqpeeatica(Rs) . ., . 476 L,19,008  SR1072 6,74/000 93,049 59,743 81,435

091



13. Bashings st'Reillesy's level-of rates &'fases (Rs.)
14. Loss st-Railway's lovel of charges (Rs.) .

15. Basmings at Preveiling goad transport sates (Rs.)
16. Profit at roud-eates (Rs.) . . .

17. Capital cost of aifil. Vehiolss (Rs. in lukhs)

18. Petcedtage return on aspitsl .

13,700
—1,776
19,533
+ 3,086
0-23
0%,

1,03,000
17,008
1,50,358
+31,330
0-po
34'8%

943,365
~1,58,707
$84,718

© 483,646

34
24°6%

3,325,322
—~3,48,778
7:90,000

<+ £416,000

74,036
—18,013
1,07,880
415,831
o8
19'8%

43,470

i 414,649
10

14%6%

54,747

93,887
413,462
10

12°5%
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APPENDIX XII{
(Ref. Para No. 5.17 of the Report)

Supplementary List of points arising out of Audit Report (Railways)
1967 on which information is desired by the Public Accounts
Committee

Point No. 2:

It was expected that the cost of purchase of 13 specified items from
the foreign firm, would be Rs. 2.41 lakhs per locomotive and it would
gradually come down to a small fraction of this figure.

(a) What was the cost of these imported equipments per loco-
motive, and how does it compare with the original antici-
pations?

(b) Please give year-wise break-up of the A.C. freight loco-
motives manufactured at Chittaranjan Locomotive Works
and cost per Loco indicating separately the percentage and
cost of imported equipments fitted therein.

(c) What is the present cost of manufacture of electric loco-
motive? How does it compare with the estimated cost of
Rs. 10 lakhs? What is the difference due to?

Reply:

(a) It has been mentioned that the original anticipation of the
cost of the 13 items specified in the Agreement was Rs. 2.4 lakhs per
locomotive and it was to graduallv come down to a small fraction
of this figure. In actual fact, the Financial Commissioner, Railways,
had mentioned in his note dated 20th October 1962 to the Minister
for Railways that the annual import for the 13 items specified in
the Agreement was expected to be about Rs. 1.75 crores and this was
expected to reduce to a small fraction of this figure. It appears to
have been assumed that this figure related to equipment for 72 loco-
motives per vear, which was the final production capacity which the
Chittaranjan Locomotive Works were to reach. On thig basis, the
cost of import of the 13 items would come to Rs. 1.75 crores by
72=Rs. 241 lakhs per locomotive. However, it is felt that this
figure could more appropriately have been related to the anticipated

162
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production in the initial years following the execution of the Colla-

boration Agreement rather than to the final capacity of 6 locomo-
tives per month.

For the first batch of 25 locomotives (IR-4 series) for which all
the 13 equipment coveded by the Agreement were to be imported,
the total cost of import of these items came to 2,98526 DM FOB
t.e. nearly Rs. 3.55 lakhs per locomotive. As initially all the 13 items
had to be imported, it was only subsequently that a reduction could
be effected in this import content consequent upon indigenous deve-
lopment under the Collaboration Agreement or otherwise.

In the subsequent batches of locomotives taken up for production
at C.L.W. the imported items have been progressively reduced as in-
dicated in the enclosed Annexure I which also indicates how prices
for some of the imported items have been rising. From the 179th
locomotive onwards (scheduled for production in July 1968) import
would be limited to onlv one item wviz. Manipulators costing 2365
DM FOB per locomotive. From the 199th locomotive which may be

turned out from C.L.W. by about November, 1968, all the 13 items
would be indigenous.

However, the locomotives produced at C.L.W. will still continue
to have some import content consisting of basic raw materials like
copper etc. and finished products like insulating materials which are
not vet available from the indigenous industry.

(b) The vear-wise break-up of the AC freight locomotives manu-
factured at C.L.W. and the cost per loco indicating also the percont-
age in cost of imported components fitted therein is given at Annex-
ure Tl. The import content indicated in this Annexure is the total

imported content for all equipments and not onlyv the 13 items includ-
ed in the Agreement.

t¢) The cost of the AC electric freight locomotive built at CLW
in different years is indicated in column 3 of Annexure II. As indi-
cated in a note in this Annexure the present estimated cost for the
production in 1967-68 is anticipated to be Rs. 15.72 lakhs.

The znticipated cost of Rs. 10 lakhs mentioned in the question was
originallv anticipated by the Officer on Special Duty in his Project
Report for the manufacture of 6 electric locomotives per month in
CLW whnich was submitted on 21-10-61 and based on the particulars
he had gathered in Europe from M/s. Group and others and their
manufacturing methods. The latest anticipated cost is more than the
original anticipation mainly due to increase in the market prices of
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baught-out components and raw materials during the intervening
period of § t0 6 years as well as the effect of devaluation on the
import content. Part of the increase is also accounted for by in-
crease in labour costs as well as increase in total man-hours reguir-
ed as compared to initial anticipations. A comparison of the initigl
estimated cost and actual cost of CLW production is indicated in An-
nexuye I



ANNBXURE 1
Tsems Imported for CLW Locomotives for Diffarent Botches.

Eacl. to reply to point No. 2

3. No.

IR-4-2s Locos IR-4

-25 locos IR-5-56 locos IR/7 Series 179th Loco 199th Loco

rted expected cgaed
xggngM by July,68 by Nov.68

%%M Imported Imported
per loco POB/DM PROB/DM  per loco
per loco per loco
1t Trsction Motors 1,31,870 Ir,31,870 71,84,912 1,%4,913
3 Shunting devices for the sbove . 12,953 13,053
3 Swmoething Colls (Reactors) with fan 15,057
4 Transformer . . . . . 61,340 61,340 74,160 74,160
s Transfermer Colling Equipment . . 9350 9,230
6 Traction Cireuit Apparstus e« o e 5,708 $,705 9,392 9392
7 AmoGrowp . . . . 8,604 8,604 .
8 Motor Compressor . . . 5,892 .o
9 Vacuum Groups . . . . 19,997 .e
1o Motor ventilstors sets for Traction Motors ., . 4,209 .
11 Manipulstors . . . .. 8,330 8,330 8,965 8,565 8,563
32 Opersting, Control and Protection Devices for Traction
Devices . . . . . . . . 7,483 7,482
13 Feeding s0d protection Devices for suxiliary Devices 8,137 8,137
ToraL 2,98,536 2,353,771 2,47,039 247,039 8,563 .
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ANNEXURE i Encl. to reply to point No. 2

Total cost and Import Content of Chittaranjan Locomotive Works Locomotives

Year No. of Cost/Loco  Cost of ; Percentage Approximate Percentage
locos Rs. in lakhs  imported imported effect of imported
turned vut cquipment | content  devalustion content
(FOB Rs. included in  ignoring
in lakhs) Col. 3 & 4 e;fe‘;:t of

{Rs. in lakhs) devaluation

1 : 2 3 4 5 6 7 (4-6)/(3-6)x
100
1963-64 2 12 s_o} 703 s6d> s8  NIL 56 to §8
1964 -6¢ . . . . . . ) . 28 11-91
196566 . . . N ‘ . . 32 1341 6-14 46 NIL 46
1966-67 . . . . . . . . 5T 14°34 647 45 1°2 40

Note.—~+ For the production in 1967-6% it has becrnrestimated that the cost per loco would be Rs. 15.72 Jakhs and the import content about
Re = ¢~ lakhs 1.¢, 385 of poct-devaluation rates.  If devaluation effect is ignored the import content would be about 37% only.
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1961

1964-65
1965-66
1966-67

Man houns Labour
Rs.

e s— e v et

As estimated in Report

27 Ac locos built by C1.W.
23 Ac locus built by C.L.W.
57 AC locos built by C.L.W.

26,000
33.600
13.200

32)5(7,)

ANNEXURE 11

Comparison of initial anticipated cost and C.L.W.'s

Encl. to reply to point No. 2

actual production cost per loco
Cost per Overheads ~ Raw mater- _Element Total per
Man Hour s i e e 1S and of increase loco
Percentage  Cost brought out due W
Rs. components devaluation
@ pre-devalu-
ation rates
19,006 073 700%, 1,33,000 8,50,000 10,02,000
32,500 o 83 700°,, 2,37,000 9,22,000 11,91,000
31.000 0 93 700°, 2,009,000 9,87.,000 1,14,000 13,41,000
33.000 107 590%% 1,893,000 10,94,000 1,14,000 14,345,000
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APPENDIX XIV .
(Ref. Para No. 5.27 of the Report)

Points arising out of the evidence tendered before the Public Ac-
counts Committee on 11-12-1987 in connection with the Audit
Report (Railways) 1967—Paras 1 to 5, 16 and 17.

Point No. 16:

(a) As against the anticipated production of 83 B.G. Diesel
locomotives during the Third Plan period, the Diesel
Locomotive Works produced only 54 locomotives, What
are the reasons for the shortfall in out-put of locomotives?
What is the present rate of production?

(b) It has been stated in the Audit Report that the Ministry
spent about Rs. 36 crores in importing 312 B.G. Locomo-
tives during the Third Plan. If foreign exchange was
available for the import of locomotives what was the diffi-
culty in obtaining foreign exchange for the import of
components and raw materials for keeping up the tempo
of production?

(c) The indigenous content of the locomotives produced in
1964-65 was stated to have been of the order of 17.5 per cent of the
total cost of the locomotive. The Audit Report points out that the
level obtained bv August, 1965 was 20 per cent. What are the rea-
sons for this slow rate of progress? Will it be possible to attain the
level of 90 per cent in the later part of Fourth Plan?

Reply (a):

The actual production in the 3rd Plan was 66 locomotives includ-
ing 12 locomotives assembled from knocked down condition against
the revised anticipated production in the 3rd Plan of 83 locomotives.
Out of these 66 locomotives 61 were physically turned out from the
factorv whereas 5 were detained bevond 31-3-66 for final inspection
and despatch.

The yvearwise anticipated and the actual production was as fol-
lows: —

Year - ’Amicipatcd Actual
1963-64 . : : . . : 3 3
1964-65 . , . . A 26 i8

1955-66 . ) : . . . 54 39

fplus § awatting
Jdespatch:
83 61 (plus « awaiting
despatch).

e b s b s 4 S e i o -
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The actual shortfah in production was, therefore, 17 licoinetives.
This was alittost ehtirély due to the delays and defictencies i the
réctipt of imiported ¢omponents, the receipt of components th mis-
matched order as well as mis-despatch of consignments. One of the
main factors responsible for the delay in the receipts was the dock
strikes in New York in January-February 1964 and January-Febru-
ary 1865. [These factors have already been brought to the notice of
the P.A.C. vide para 10 of their 32nd Report (3rd Lok Sabha)]. As
a result, not only was the outturn in 1964-85 short of that years
target by 8 but no outturn could be effected in April and May, 1965;

for the remaining months of financial year 1965-66 an outturn of 39
only could be effected.

Incidentally it may be mentioned that the Public Accounts Com-
mittee in para 10 (referred to above) of their 32nd Report (111 Lok
Sabha) had accepted that the delay caused by the dock strikes in
New York was entirely beyond the control of the Railway Ministry.

The present rate of production is 7 B.G. mainline diesel locomo-
tives per month as achieved in September, October, November and
December, 1967. In addition to this, D.L.W. has also turned out 13

B.G. diese]l electric shunters received in semi-knocked down condi-
tion from July, 1987 onwards.

Reply (b):

As explained in reply to (a) above, the shartfall in the produc-
tion of diesel locomotives was due primarily to factors like delayed
receipt of components arising from the Dock strike in New York.
Difficulty in securing foreign exchange may be said to have affected
the production in the Third Plan period, during January—March
1966 only, that too to the extent that it did not permit increase of the
rate of production over and above the level reached in September-
October 1965. The tempo of production was, thus, not lowered by the
difficulty in securing foreign exchange, but its further improvement
was somewhat impeded.

The import of complete locomotives was covered by U.S. AID
Loan against which the entire import ordering was committed by
November-December 1964. US AID authorities were not inclined
to finance manufacture of diesel locomotives and IDA also would not
agree to bring under the scope of their loan purchase of proprietary
components entailed in the manufacture of diesel locomotives. The
only other source left was, therefore, the EXTM Bank.
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EXIM Bank initially granted two loans for covering the foreign
exchange requirements of manufacture and these were expected to
take the production upto November 1966 at the rate then envisaged.
For continuing the manufacture beyond November 1966, foreign ex-
change was required to be arranged even by May-June 1965, When
preliminary soundings and further negotiations were initiated in this
respect in the first half of 1965 a determined effort was once sgain
made to get the US AID authorities resile from their previous reluc-
tance and get interested in financing manufacture of diesel locomo-
tives. Unfortunately as negotiations were proceeding the Indo-Pak-
istan conflict intervened in September 1965 and there was practically
no further progress in the matter. When the international climate
improved the US AID authorities in the course of negotiation in
April-May 1966 reiterated their reluctance to finance manufacture of

diese] locomotives. Finally EXIM Bank was persuaded in July 1966
to grant a 3rd loan.

It will be appreciated from the foregoing why the sources of
financing the import and the manufacture had necessarily to the dif-
ferent. The source for import viz. US AID Loan enabled the entire
import programme to be committed by December 1964, whereas the
source for manufacture viz. EXIM Loan was such that assistance
could be had only in the shape of three separate loans in sequence.
1f there was an unduly long interregnum between the secound and
the 3rd loan which prevented an improvement of the tempo of pro-
duction it was due to the Indo-Pakistan conflict and the attendant
uncertainties in the matter of fresh external aid.

Reply (c):

A certain rate of indigenisation had been initially estimiated at
the time of setting up the project. However, in the course of actual
manufacture of the locomotives and the progressive setting up of
facilities and detailed investigation into the indigenous capacities
available and required to be developed, a more realistic pattern of
indigenisation was evolved. This pattern was based on the anticipa-
tion that the full requirement of traction equipment (which consti-
tutes about 30 per cent of the total cost of the locomotive) would be
supplied by HEIL, Bhopal and that the indigenous industry in the
public and Private sectors would be in a position to supply compo-
nents and raw materials strictly according to the requisite design
and manufacturing specifications . It was, therefore, anticipated that
about 907 indigenisation would be achieved by the end of the
4th Five Year Plan. The initia) rate of indigenisation was expected
to be slow. whereas in the subsequent years the rate would be fairly
rapid.
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. The actual rate of indigenisation has been as follows: —

1963-64 . . Assembly of 12 knocked down
g locos. . . . . 2%, indigenous.

1964-65 . . Regular production of locos . 17% »

1965-66 . . Dao. . . . 25% .

1966-67 . . Do. . : .30°5%

1967-68 . 1st Quarter production . . 33% ’
2nd Quarter production . 47-6% .
3rd Quarter production - 48% .

With the fitting of the traction equipment received from HEIL,
Bhopa!, in all the locomotives to be turned out the indigenous con-
tent is expected to go up to 80 per cent from the beginning of 1068-
89. This level of indigenisation is, however, not likely to go up fur-
ther during the remaining yvears of the 4th Plan as the number of
items, the indigenous capacities for which have either been develop-
ed outside D.L. W. or are in the process of being so developed, are not
likely to be avalable freely in sufficient quantities before the end of
the 4th Plan. These items approximating about 10 per cent of the cost
would, however be available fairly soon thereafter and their appli-
cation to regular production of locomotives in D.L.W. would more ot
less complete the achieving of 90 per cent indigenisation as originally
estimated.

382 (ali) LS—12. -



rAPPENDIX XV

Swmmary of main conclusions|recommendations

Conclusions/Recommendations

S. No. Para No Ministry
Concerned
1 2 3
1 1°20 Railways
1.2% ’m'

e 0 e et i

4

The Committee are surprised at the explanations given by
the Ministry of Railways (Railway Board). In the note furnished
to the Committee, (Para 1.3) the Ministry had explained that “pro-
duction estimates and plans for expansion are obtained, analysed
and used for developing traffic forecasts” and that estimates are
“cross checked with empirical data of past growth patterns and firm
forecasts are then developed.” In the course of evidence, however,
the Ministry stated that they were “dependent on the forecasts given
by others” viz, the Planning Commission and other Ministries.
The Planning Commission was responsible for the overall coordi-
nation and planning and it was not necessary on the part of the
Railway Board to duplicate arrangements “for going into details.”
It was, therefore, contended that the Ministry of Railways were con-

cerned with the task of building rail transport which they carried
out,

Apparently the two statements made by the Ministry of
Railways are at variance with each other. The Railways have a

aLt
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1°23

~-do-

~-do-

e B e

sizeable establishment for ‘planning’ in the Railway Board as well
as the Zonal Headquarters of the Railways. The Committee are
inclined to agree with the view of the Financial Commissioner that
“so far as the Railwavs are concerned, they should take the responsi-
bility of projections of traffic target.”

From the facts placed before them. the Committee cannot
help feeling that, from the very beginning, planning in respect of
goods traffic was far from realistic. As stated in the Ministry of
Railways’ note (para 14). when the first estimates were prepared
in 1960, the production targets in the major industrial sectors had
nnt taken final shape and a precise indication about financial outlay
was not available. The final estimates included in the Plan were,
therefore, tentative. In fact the Third Five Year Plan specifically
stated:

“Furthermore, since the overall estimates of traffic can only
be treated as tentative at this stage, thevy will be subject
to constant review in the light of the actual trends.”

The Committee regret to note that subsequent reviews as
contemplated in the Plan were not made and rail programmes not co-
ordinated with the production levels reached in the major industries.
The actual materialisation of trafic from vear to vear was not kept
in view.

It is not businesslike for a commercial organisation like the
Railways merely to accept the statements/assessments of other

o g g A i -3
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ministries without criticaily examining the position themselves.
Even when estimated traflic was not forthcoming, the Ministry of
Railways did not promptly reduce or revise the programmes merely
because “everybody was confident” that they would produce the
goods. .

The Committee note that the comparisons of traffic anticipa-
tions and actuals made in the note submitted by the Ministry of
Railways arc based on the revised estimates prepared in January,
1962, and November, 1963, and not on the estimates prepared for the
Convention Committee in October, 1960 and for the Third Plan in
March, 1961. As indicated in the Audit Report there was a wide
gap betwecen the ac'ual traffic and that anticipated in October, 1960.
Even in the case of estimates of January, 1962, the Committee note
that, while the increase in traffic estimated for the first two years
of the Plan over the traffic moved in the last year of the Second
Plan was only 219 million tonnes, an increase of 859 million tonnes
was anticipated over the next three vears. The Committee are,

therefore, forced to conclude that while formulating their Plan the -

Ministry of Railways did not pay due regard to the actual trends of
traffic. It is regrettable that heavy capital expenditure was incur-
red in creating traffic capacity far in excess of the requirements on
the basis of mere hopes and expectations. Scarce resources which
could have been utilised for more productive purposes were blocked.

17



1-28

120

140

Planning
Commission

Railways

-do -

The part played by the Planning Commission also calls fer
comment. The Commission. which was in over all charge of laying
down the tagets and for coordinating the efforts of different sectors
tn achicve the objectives. did not exercise anv check on the Railways
incurring heavy capital experditure without corelating it to traffic
requirements.  Even as late as November 1963. at the time of the
Mid-term Appraisal of the Plan, although it was evident that goods
traffic would not come up to expectations, the Ministry of Railways
were allowed to carry nut the rail transport programmes.

The Commiittee trust that the Ministry of Railwavs will put
to better use the existing staff for planning at different levels both
in the Railway Board and ot Headguarters of Zonal Railwavs in
order to avoid the reenrronce of o similar situation.

The Committee note from para 15 of the First Report of the
Working Group on Coal Production and Transport that the original
target of 91:4 million tonnes of Coal Traffic *ock into account 13-78
million tonnes of Washed Conl to be maved from the washeries. The
Mid-term Plan Appraisa?l svecifiedly stated that clean coal to be
supplied by the Washieries v 198566 would be 95 million tonnes.
It is thus clear that the e<timate of ‘he Warkivre Groun of the 1378
million tonnes of washed coal excecded the aec’uul reouirements by
more than 4 millien tonnes and this margin should have been taken
into account by the Raihwavs while determinine the net anantities

of coal to be moved.
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The Committee are constrained to cbserve that the suggestions
of the Working Group on Coal Production and Transport were not
properiy followed and the actual trend of movement of coal from
year to year was not Kept in view while fixing the traffic largets.

In this connection the Cominiitee would also invite reference
to the recommendations of the E.timaies Committee made in para 56
of their Thirty-Third Report (Tnird Lok Sabha).

They would like to be informed as to whether the procedure
mentioned at page 23 of the Eighty-eighth Report of Estimates Com-
mitiee (Third Lok Sabha) is siace being strictly followed by the
Coal Coniroller and whetner tre Railways take into account in
planning f{ac coal traffic the direction-wise transport reguirements,

The Commitlee regret that Government have not furnished
the requisite information despite a reminder. The Committee are
surprised thal the Department of Iron and Steel have not been able
to indicate any basis for tae yardst:ck adopted by them to determine
the traffic of raw materials and the finished products of Steel Plants
required to be moved by the Railways during the Third Plan
pericd. It appears that Government did not pay close attention to
this vital matiter while fixing initially or revising upward the targets
for the movement of traffic by rail for the Steel Plants during the

TR



Plan period. The Committee suggest that Government should from
now on review carefully yardsticks for the movement of raw-
maierials and finished prouducis by rail in the light of experience
gainered in this behalf during the last ten years so as to have realis-
tic targe:s and avoid a shortfall to the extent of more than 33 per
cent waich occurred due to unrealistic planning in the Third Plan,

Toe Commitiee caniot but f{cel unhappy at the manner in
whic. the cstanated target for the movement of general gnods traffic
was reviscd from 87°Y million tonnes, as envisaged in the original
fhird Plan estimates (March 1961), to 98 millicn tonnes in January,
1862, This was done on the asswinption that the traffic which could
have been carried by the Railways in 1960-61 should be assumed to
be $7°3 muilion tonnes instead of tae actual 82'5 million tonnes. The
Committee consider that the Planning Commission could and should
have exercised the necessary chueck to curb the persistent tendency
of the Railway Board to ove:stimate traffic requirements. The Com-
miitee would like the Plan:.ing Commission and Government to
exercise caution in revising the targets upivards so as to avoid the re-
currence of such cases of unrciiistic planning which result in over-
capitalisation.

The Comm’'ttce regret to observe that, even in the case of
material required for their own use, the estimates prepared by the
Railway Board were not precise.

In this connection the Committee would like to invite the
attention of the Ministry of Railways to the following observations

e e i e < AT A" S e L
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made by the Committee on Transport Policy and Co-ordination in
January, 1966 on which the Chairman of the Railway Board was
represented:

“. . . .there are several instances of decisions on new railway
lines being taken on considerations other than commercial,
such as, administrative need or general regional develop-
ment. It is nccessary to reconsider the approach to be
followed in the construction of new railway lines in future.
We are of the view thoet. generally, the Railways should
provide fur only those lines which are expected to vield,
over a period of time, normal return on the investment
involved in their construction. The lines which are
expected to be unremunerative even after a few years
of their opening should be taken up only in exceptional
circumstiances and in all such cases provision should be
made to compensate the Railwavs for the losses involved.”

The Committee endorse the recommendations made by the Com-
mittee on Transport Policy and Co-ordination and suvgest that the
Railways should not provide for any new lines unless it is expected
to vield over a period of time a normal return on the investment
involved in its construction. Where, in exceptional circumstances,
the construction of an unremunerative line has to be taken up by

gLt
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the Railways, there should be specific provision for compensating the
Railways against losses by whosoever sponsors the proposal, so that
the genera]l user of the Railwavs is not burdened with avoidable
surcharge which results from such unremunerative capitalisation.

The Committee need hardlv point out that in deciding on
the construction of new lines Government should closely study the
economics of providing transport through reoad or rail, for it may
well be that, in the light of modern developments road transport
would prove to be cheaper and quicker.

The Committee are n. convinced by the explanation that
effurts were made by the Railways to find the cheapest means to
meet the anticipated incre e in traffic. They regret to find that in
the case of as manyv as 16 works including twelve works of doubling
of tracks costing Rs. 27.03 crores. the capacity actually utilised in
1965-66 was less than the capacity available before the works were
undertaken. The Committee strongly deprecate the tendency of the
Railwavs to wo in for works including doubling of track, without
critically examining their economics. The Committee would like the
Railwavs to review the Werks Programme particularly for works to
increase the capacity and doubling of track. in the light of experience
pained during the Third Plan so as to minimise what would other-

wise he infructuous expenditure,
The Committee note  that the Ministry have now changed

the methodology of planning from a production-oviented to a de-
mand-oriented one. and also undertaken to scrutinise in detai! the
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demand projections for rail traffic for major commodities, The Com
mittee hope that, with this change in methodology, the traffic fore-
casts of the Railways would be more realistic than hitherto, The
Committee suggest that the Railways should critically review the

methodology of planning in the light of experience at intervals of a
year or iwo.

At another place in this Report, dealing with paras 16 and
17 of the Audit Report, the Committee have expressed their concern
over the delay in developing indigenous capacity for manufacture
of diesel and eieciric locomotives. The Committee desire that efforts
should be directed towards establishing production of diesel and
electric locomotives in the country at competitive cost so that im-
ports of these locomotives are minimised,

The Railways have by now gathered sufficient experience of
the working and economic returns flowing from dieselisation and
electrification. The Committee would like the Railways to evolve a
suitable set of economic criteria to decide the desirability of dieseli-
sation or electrification of particular sections on the Railways in the

light of traffic offering and traffic projections, so as to ensure the
best utilisation of resources.

The Committee note that the letter dated 2nd December, 1984,
addressed by the Ministry of Railways to all wagon bujlders does
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not indicate any reduction in the programme of procurement of
wagons. It only stipulates that the manufacturers should msintain
their outiurn during the year 1964-65 at the same level as in .he
previous year. The Committee are, therefore, inclined to conclude
that even though it was clear to the Ministry of Railways at the time
of the Midterm Appraisal, if no. eadi.er, that traffic would be per-
ceptibly less than anticipated, no s.. .us attempt was made to cur-
tail the programme of the procurenent of wagons. The Committee
propose to deal with this aspect in a subsequent Chapter.

The Committee regret the delay that has occurred in arrang-

Industr al Deovelop- ing the supply of electric traction equipment from Heavy Eiectricals.
ment and Company The Committee stress that Heavy Eleciricals should gear up their

Affairs

Raijways

manufacturing and supply programme for electric traction equip-
ment so that the programme for the manufacture of EM.U. coaches
does not suffer.

The Commitice would like to point out that the suburban traffic
on sections served by the TM.U. coaches has increased greatly
during the Third Plan period, The problem has been accentuated
by the fact that out of 634 EM.U. (A.C) coaches envisaged for
the Third Plan for suburban lines .nly 477 EM.U. (A.C.) coaches
were actually manufactured, resuluiag in a shortfall of 217 EM.U.
(A.C) coaches. The Commitiee would like Government to pay
special attention to the need for stepping up the manufacturing pro-
gramme of E.M U coaches so that these can be pressed early into
service to relieve overcrowding.

vt i oo o ey S A 8 S R 7 by AR A ST s s e S o 4T
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The Committee stress that, while continuing efforts to reduce
the import content of EM.U. coaches. care should be taken to see
that the cost of manufacture of these coaches in the country is
competitive with imported coaches of comparable quality and per-
formance. g

The Committee find from the note furnished by the Ministry
of Railwavs that while the capital at charge per billion net tonne
kilometre adjusted to 1950-51 prices showed an improvement dur-
ing the First and Second Plan periods, the ratio deteriorated during
the Third Plan period. In a subsequent note, however, the Minis-
try have stated that, adjusted to 1938-39 prices, there had been no
deterioration in the capital output ratio in 1965-66. The Committee
desire that the discrepancies between the two sets of figures may be
rectified and the correet position of the capital output ratio supplied
to them.

The Commiittee desire to draw the pointed attention of Gov-
ernment to the fact that the capital assets on the Railways have in-
creased from Rs. 1521 crores at the cominencement of the Third Plan
to Rs. 2680 crores at the end of the Plan, representing an increase of
76 per cent. The Committee would like to point out in this connec-
tion that the liability of the Railways on account of Dividend to
Genera] Revenues has increased from Rs. 55-86 crores in 1960-61 to
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Rs. 103.78 crores in 1965-68. It is, therefore, of the utmost import-
ance that the Railways should clearly bear in mind the financial im-
plications of increasing capital assets through borrowing from the
general exchequer so that they apply strict financial cannons in de-
ciding on any scheme for additional outlay.

The Committee are not able to appreciate why the Railways
did not curtail the capital outlay or at least stabilise it at the level of
investment reached in 1962-63 (namely Rs. 215 crores) for the re-
maining three years of the Plan when it was abundantly clear that
the traffic for Railways would be markedly less than was originally
envisaged. The Committee cannot help pointing out that if the Rail-
ways had been more realistic and critical in the matter of capital
expenditure in 1963-64, it should have been possible not only to save
heavy capital investment but also to avoid adverse reprecussions on
the general economy which have resulted from a steep curtailment in
the level of capital outlay of Railways from Rs. 275 crores in 1964-65
to Rs. 150 crores in 1967-68.

The Commitiee are disturbed to find that although the Rail-
ways procured 8336 wagons more than the number provided in the
Plan to create a capacity of 249 million tonnes, the actual capacity
generated at the end of the Plan period in terms of wagons was stat-
ed to be only 225 million tonnes i.e. 24 million tonnes less than that
anticipated. “This show . that either the assessment of capacity at the
end of the Plan is incorrect or the estimation of physical require-
ments to achieve the envisaged Third Plan target of rail capacity
was defective. As for the plea regarding the turnround of wagons

B . Ty e L [P
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(i.e. intervening period between two loadings) the Committee find
that the Third Plan envisaged that the turn-round of wagons would
come down to 9'5 days for B.G. wagons and 8.5 days for M.G. wagons.
From the statistics published in the Railway Board’s Annual Reports,
it is, however, seen that turn-round had actually increased. The

figures are as follows:—

B.G. M.G.
196061 11-2 days 7-2 days

1965-66 11:8 days 8-4 days

The average lead of traffic (the distance over which the wagons
moved) in these two years was as follow:

B.G M G.

1960-61 5§72 Kms. 316 Kms.
1965-66 556 Kms. 365 Kms.
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Thus, on Broad Gauge (which accounts for 80 per cent of the ori-
ginating goods traffic) the turn-round of wagons had increased des-
pite the reduction in the average lead of traffic.

Apparently, the turn-round of wagons has increased because of
an increase in their number. Being surplus to requirements a large
number of wagons are lying idle or are under-used and the interven-
ing period between two loadings has increased. The Committee de-
sire that the Ministry of Railways should make a re-appraisal of
their wagon requirements in the light of these facts.

The Committee note that the only Railway which has a size-
able number of indents outstanding for more than a week is the
Western Railway. In view of the fact that the number of wagons,
locomotives ete. on the Railways as a whole is in excess of the traffic
load, the Committee consider it should be possible to take effective
remedial measures to bring down the indents outstanding for more
than a week on the Western Railway. The Committee would like to
be informed of the measures taken to imiprove the position on the
Western Railway.

Now that the Railways have a surplus capacity and are look-
tng for traffic, the Committee feel that it should be possible to meet
the consumers’ requirements of wagons in less than a week of the
registration of the demand.

v e © e e s avm e e v
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The Committee are not satisfied with the explanation regard-
ing procurement of oil tank wagons. As stated in the note furnish-
ed by the Ministry the number of M.G. oil tank wagons on the Rail-
ways on the Ist April, 1961 to 1964 were as under:

1.4.61 .. 2.567
1462 .. 3.247
1.463 .. 4.086
1.4.64 . 4.230

This clearly shows that about one thousand Metre Gauge wagons
were added after 1st April, 1962, even though the Ministry of Rail-
ways became aware of the proposal for construction of the pipeline
between Gauhati and Siliguri. Had the Ministry curtailed their
orders for oil tank wagons expenditure on the procurement of
wagons in excess of requirements would have been avoided

The Committee would like (Government to examine the ques-
tion of relative economics nf hauling POL by the longer route on
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Metre (iauge vis-a-vis the shorter route on Broad Gauge so as to
adopt the most economic path consistent with operational require-
ments.

The Comwnittec can  hardly appreciate the plea that “factors
bevond the control of the Railwayvs led to deterioration™ in the utili-
sation of oil tank wagons. In their opinion, the decrease in the ratio
of loading to fleet was mainly due to the acquisition of oil tank
wagons in excess of actual traffic requirements. The Committee
hope that the existing oil tank wagons will be utilised to full capa-
city and further acquisition of these units will be made only after
thorough scrutiny of the needs of traffic.

The Committee feel that Government should very carefully
examine the pattern of traffic which has resulted from the develop-
ment of the Petroleum industry in the country. Government should
delimit at the planning stage the most economic and efficient means
that they want to follow for speeding up transport of POL traffic as
the Railways should be given a clear picture of the pattern and ex-
tent of POL traffic that they will be required to handle so that they
can gear up their operating plans including manufacture of oil tank
wagons in accordance with these requirements.

While there should be no objection to rail capacity being
somewhat ahead of the demand, the Comimittee feel that there should
be a realistic appraisal of trafic requirements from year to year 80
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that the programme for the manufacture of Box wagons and other
rolling stock is tailored to requirements. The Committee consider
that, had a more realistic appraisal been miade about the require-
ments of box wagons in the light of traffic offering for coal and ore,
it should have been possible to curtail to a larger extent the orders
for the production of box wagons.

In the opinion of the Committee, an increase of 55 per cent
in the working expenses of the Railways during the Third Plan
period is not a matter to be treated lightly.

The fact that the Railways have been able to meet their obliga-
tions by increasing freights and fares repeatedly during the last
four years of the Third Plan should not make them oblivous of the
fact that it is saddling the general economy with heavy surcharges.
Besides, the Railways should clearly grasp the fact that if the rates
continue to rise at the present rate, it is conceivable that an appreei-
able portion of traffic may get diverted to roadways which would
only further aggravate the financial position of the Railways. The
Committee consider that the best means of augmenting earnings is
by improving the competitiveness and quality of service so as to
attract more traffic. The Railways should also simultaneously take
effective measures to arrest the rising expenses on working s¢ as to
take full advantage of the economiies of scale and the improvements
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in rolling stock. track which have been effected at such heavy capital
cost during the Third Plan.

The Committee are not convinced by the explanation regarding
economy in expenditure on staff. In August, 1967, the Committee
had asked the Ministry of Railways to furnish the percentage of ex-
penditure on staff employed in the Railway Board and Headquarters
offices of the Zonal Railways to the overall expenditure on staff over
the period covered by the three Plans. They were informed that the
relevant statistics were being collected. In the course of evidenee
(December, 1967) the Comméttee were informed that the study would
be completed in another four week's time. In January, 1966, it was
stated:

“No study has been made so far on the point raised by the
Public Accounts Committee. However, a quick analysis
has since been undertaken and a report will be submitted
to the Committee as early as possible.”

The Comngittee regret to observe that the information is still
awaited. In the absence of the particulars called for, the Committee
are not in a position to appreciate the economies stated to have been
effected in the expenditure on staff.

In this connection, tbe Committee would like to invite atten-
tion to the following recommendation of the Estimates Committee,
made in para 11 of their 10th Report (Fourth Lok Sabha):

“The Committee feel deeply concerned to note that roughly 63
per cent of the working expenses of the Railways is on

881
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staff cost and 37 per cent on materials and equipments.
The Committee cannot too strongly stress the need for re-
duction of the high expenditure on administration.”

While endorsing the views of the Estimates Committee, the Corn-
mittee stress that the Railway Board should itself set a high example
of economic and efficient running by reducing its own strength to
the minimum. The Railway Board should simultaneously take up
the question of fixing the strength of the Zonal and the Divisional
Offices of the Railways at a level consistent with the requirements
so as to achieve the utmost economy. The Committee would like to
be informed of the action taken to effect economy and to absorb
gainfully the staff which is rendered surplus due to reorganisation
of the Railways and other economy measures.

The Committee are perturbed to find that the performance
in regard to Coal consumption has deteriorated in both monetary
and physical terms. The Committee feel that if the Railways had
put to full use the technological developments and their own exper-
tise in fuel economy it should have been possible to reduce the ccal
bill. The Conymittee stress that the Railways should pay wurgent
attention to fuel economy and implement economy measures with
determination and vigour to arrest the rising trend in Coal bill and
tn achieve maximum economy consistent with efficiency.
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The Committee desire that special attention should be directed
towards improving the financial position of the Southern Railway
by effecting economy, improving efficiency and by attracting more
traffic. Thev would watch the result of the working of this Railway
in subsequent Audit Reports.

The Committee agree that the sound principle of providing
transport at the lowest cost and to the maximum advantage of the
economy should outweigh all other considerations in deciding upon
the retention of unremunerative lines. In view of the growing diffi-
cult financial position of the Railways it is desirable that an early
decision should be taken about the operation of those lines on which
the Railways have been persistently losing heavily. The Committee
also consider that in the case of marginal lines the Railwavs should
intensify their efforts to attract more traffic so that these can be
made to pay their way.

The Committee may be informed of the final settlement reach-
ed with the foreign firm regarding recovery of liquidated damages
un aceount of delayved supply of main equipment.

The Committee are concerned to  note that although agree-
ment with the firm for technical assistance was executed more than
two years after the offer was made no attempt seems to have been
made during that period to tap indigenous sources and capacity for
the manufacture of the equipment. It is surprising that soon after
the agreement was signed it become known that the seven items
could he produced by the trade independently.

161
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The Committee cannot help feeling that the original antici-
pation by the Ministry of Railways that cent per cent indigenous
production could be established within a period of 5 to 6 years
from the date of signing of the Agreement with the firm has proved
unrealistic. While the Committee would like the Railways to acce-
lerate the programme for the indigenous manufacture of components
and parts required for electric loecomotives, they stress that care
should be taken to ensure that their quality and price do not compare
unfavourably with the imported product.

The Committee note that it has been possible to establish
capacity for the manufacture of 6 electric locomotives per month
only in March 1966 as against the original target of April 1863 envis-
aged by the Railways. Now that the production of electric locomo-
tives has been fairly well established, the Committee would like the
Railways to plan the manufacturing programme to match their ope-
rational requirements.

The Committee desire that, in accordance with the assurance
given to the Estimates Committee, the production of steam locomo-
tives should be curtailed at the Chittaranjan Lacomotive Warks and
they should switch over to the production of electric and diesal

locomotives,
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The Committee are disappointed to find that only 54 locomo-
tives were produced during the Third Plan besides the assembly of
12 knocked down locomotives as against the Plan target of 95 loeo-
motives.

The Committee are not happy that the production farget of the
Diesel Locomotive Works should have suffered “due to delays
and deficiencies in the receipt of imported components, the receipt
of components in mis-matched order as well as mis-despatch of con-
signments.”

The Committee expect the Ministry to take remedial measures to
cnsure that the availability of components matches production pro<

gramme.,

The Committees are not impressed with the leisurely manner
in which the Public Undertakings, particularly Heavy Electricals,
Bhopal and the Heavy Engineering Corporation have proceeded in
developing indigenous manufacture of traction moetors and crank
shafts respectively.

The Committee consider that the Heavy Electricals and the Heavy
Engineering Corporation should accelerate their programme for in-
digenous manufacture of these vital components and parts go as fully
to meet the production requirements of the Diesel Locomotive Works.

The Committee are distressed that the wheel and axles plant
which was set up at Durgapur specifically to cater to Railway re-
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quirements has not been able to supply the requisite number of
wheels and axles, even though the first order was placed as long ago
as December, 1963, and that it has refused to accept the second order
for wheels and axles.

The Committee stress that every effort should be made by
the Ministry of Steel, in conjunction with the Ministry »f Railways
to identifv the shortcomings quantitative and qualitative in the ex-
isting process of manufacture of wheels and axles so that all such
defects are remedied and the manufacturing programme is geared to
meet in full the requirements of the Railways at a reasonable price.

The Committee consider that there should be a firm commitment
for the supply of components and other vital parts by Public Under-
takings as by private concerns so that the schedule for manufacturing
programme is firmly adhered to.

In the earlier chapters of this Report, the Committee have
examined and commented upon the various aspects of the Third Five
Year Programmme of the Railways. From the facts placed before
them they are constrained to conclude that the planning of rail trans-
port during the Third Plan period was unrealistic in that it was not
closely related to actual requirements. Against an estimated in-
crease of 93 million tonnes, in the level of goods traffic during the
Third Plan period. the actual increase was only of 47 million tonnes,
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representing a shortfall of about 50 per cent. On the other hand,

the financial outlay for the Third Plan turned out to be Rs. 1,686

crores, representing an increase of 27 per cent over the investment
of Rs. 1,325 crores contemplated in the Plan.

The Committee feel that from the very outset goods traffic
was over-estimated as it was not linked directly with demand but
based on hopes and assumptions of production in different sectors
reaching certain levels. Subsequently, even when it was evident
that the traffic would not materialise to the extent anticipated, no
serious effort was made to slow down the tempo of capital expendi-
ture. All this resulted in heavy capital expenditure being incurred
to create rail transport capacity far in excess of requirements. Seve-
ral new lines were constructed which were not expected to be remu-
nerative even after 11 years of their opening to traffic. In the case

of 16 line capacity works, which included 12 works of doubling of *

tracks Rs. 27.03 crores were spent but the actual capacity utilised at
the end of the Plan period was less than the capacity in existence and
available before the works were undertaken. Similiarly, 8336 wagons
were procured in excess of the target indicated in the Plan, even
though the rail traffic generated was far less than envisaged.

The Committee need hardly point out that both the Ministry
of Railways and the Planning Commission failed to take timely
measures to curtail the investment programme in the light of actual
trafic offering despite the clear stipulation in the Third Five Year
Plan that the estimates of traffic would be subject to constant review
in the light of actual trends. This underlines the need for reviewing

< oo o — .
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critically the methodology as welt as the machinery for- planning i
the Railway Board to ensure that investments in this key sector cal-
forms to the actual trends based on requirements and that the built-
in maehinery for review and correetion of imbelanees is put to use
without delay.

With alt this heavy investment the capital at-charge of e Rail-
ways increased from Rs. 152 crores to Rs. 2680 crores; representing
an increese of 76 per cent during the Third Five Year Plan. period:
The over-capitalisation of the Railways during this period has not

only affeeted their financial working but unnecessarfly dfstonted
the budget and burdened the tax payer. It has also disturbed the -

entire pattern of investment and development of the econonty i
that scarce resources including vatuable foreign exchange weére
blocked in rafl programmes which could otherwise have been put e
more productive use.
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